
LIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF  SEPTEMBER  2026.

COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE

0 CENTRAL RECOVERY 02.09.2026 R N SINGH 8076466594 13.08.2026

RECOVERY 05.09.2026 9548888420 01.09.2026

RECOVERY 07.09.2026 9811215280 22.08.2026

RECOVERY 08.09.2026 8802214319 --

RECOVERY 09.09.2026 9599043045 03.09.2026

RECOVERY 09.09.2026 MANU SISODIA 9810019309 03.09.2026

RECOVERY 09.09.2026 MANU SISODIA 9810019309 03.09.2026

RECOVERY 14.09.2026 9911116314 NA 18.07.2026

1 CENTRAL 306 CS (COMM) 01-09-2026 9971588041 13.05.2026

306 CS (COMM) 01-09-2026 9958823185 29.07.2026

306 CS (COMM) 02-09-2026 9811345480 18.05.2026

306 CS (COMM)/ 03-09-2026 9873095411 30.07.2026

306 CS (COMM)/ 10-09-2026 Rajeev Kumar(P), 9811311082 NA

NO.
DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

ABOLISHED COURT OF 
MS. NEELOFER ABIDA 
PERVEEN DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1050/2026

STATE BANK OF INDIA 
VS BRAHAM PRAKASH

ADVRNARAYAN
@GMAIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1060/2026

THE SUPREME 
INDUSTRIES LTD. VS 
SUPREME PACK & ORS.

SHRIHAR 
TRIPATHI

ADVOCATE.SHRI
HAR@GMAIL.CO
M 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1066/2026

SAROJ RANI ALIAS 
SAROJ RANI GUPTA VS 
VINIT GUPTA AND ORS

ASHISH 
UPADHYAY

UPADHAYAYLAW
CHAMBERS@GM
AIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1072/2026

GAURAV TYAGI 
TWINKAL VS  
VIRENDER SINGH

PRASHANT 
KUMAR ROYAL

ADVOCATEPRAS
HANT2018@GMA
IL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1081/2026

M/S. JINDAL 
SANITARYWARE 
PRIVATE LIMTIED VS 
RAMAN DEEP SINGH

ARCHIT 
SINGHAL

LEGAL@SIGMAL
EGAL.IN

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1082/2026

SHAHNAZ RAIS VS I 
AND S BUILTECH PVT. 
LTD. & ORS.

MANUSISODIA77
@GMAIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1083/2026

SHAHNAZ RAIS VS I 
AND S BUILTECH PVT. 
LTD. & ORS.

MANUSISODIA77
@GMAIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1095/2026

DANISH SHAKEEL VS 
ICICI BANK LTD.

RAKESH 
SRIVASTAVA

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-
01(Renumbered as CC-
01, w.e. 14.09.2026)

CS 
(COMM)/1031/2
026

M/S MERINA LIGHT 
HOUSE Vs M/S ALIYAN 
CONSTRUCTION CO 
AND ANR

SHABANA 
ANJUM(P),

anjumshabana198
6@gmail.com 

CS 
(COMM)/1032/2
026

M/S JAI BABA NANAK 
CLOTH TRADING CO Vs 
INDER KUMAR

ROHIT 
GOSWAMI(P),

rohit.an2009@gm
ail.com 

CS 
(COMM)/1043/2
026

ASHOK BHATIA (HUF) 
Vs AMIT BHATIA

SHUBHAM 
BEMBEY(P),

advyudhvirsharma
@gmail.com 

CS 
(COMM)/1055/2
026

M/S VARAHAMURTI 
FLEXIRUB INDUSTRIES 
PVT LTD Vs FURNIO 
ENTERPRISES AND 
ANR

PRATEEK 
KOHLI(P),

prateekadv@outlo
ok.com 

CS 
(COMM)/1090/2
026

ARYA PRADESHIK 
PRATINIDHI SABHA 
AND ANR Vs DEVESH 
KUMAR

advrajanichau@ya
hoo.com 



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

1 CENTRAL

306 CS (COMM)/ 10-09-2026 Rajesh Bhatia(P), 9811331125 24.08.2026

306 CS (COMM)/ 16-09-2026 NASIR  AZIZ(P), 9654426442 09.09.2026

306 CS (COMM)/ 18-09-2026 8851024993 07.09.2026

306 CS (COMM)/ 22-09-2026 Shravan Bansal(P),6201970125 19.09.2026

306 CS (COMM)/ 23-09-2026 Jatin Aggarwal(P), 9953283177 31.08.2026

306 CS (COMM) 24-09-2026 SUCHITA DIXIT 8896932838 21.09.2026

306 CS (COMM) 26-09-2026 9899624420 18.08.2026

306 CS (COMM)/ 26-09-2026 PRANAY JAIN NA NA 24.09.2026

2 CENTRAL 304 RECOVERY 02-09-2026 Bharat Prakash(P), 9268300000 27.08.2026

304 RECOVERY 03-09-2026 Saurabh Jainth(P), 9716668766 NA

304 RECOVERY 05-09-2026 9811468816 31.08.2026

304 RECOVERY 07-09-2026 9891251777 14.08.2026

304 RECOVERY 07-09-2026 21.08.2026

304 RECOVERY 08-09-2026 9654895631 03.09.2026

304 RECOVERY 17-09-2026 Nittin Bhatia(P), 9891234147 17.08.2026

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-
01(Renumbered as CC-
01, w.e. 14.09.2026)

CS 
(COMM)/1091/2
026

SANJAY MALHOTRA 
AND ANR Vs SUMER 
CHAND MEHTA AND 
ANR

rbhatia_advocate
@yahoo.co.in 

CS 
(COMM)/1106/2
026

TEAMASIA 
MARKETING PVT LTD 
Vs MELANGE ASIA 
GLOBAL PVT LTD

nasirazizandcomp
any@gmail.com 

CS 
(COMM)/1123/2
026

S R KAPUR AND SONS 
Vs M/S GAGAN 
PHARMACEUTICALS 
AND ORS

NITESH 
KUMAR(P),

sunil_saha76@yah
oo.com 

CS 
(COMM)/1146/2
026

LEVI STRAUSS AND CO 
Vs ASHOK KUMAR

unitedmark@unite
dandunited.com 

CS 
(COMM)/1151/20
26

UMANG GUPTA Vs 
RAMESH KUMAR

jka.legal@gmail.co
m 

CS 
(COMM)/1161/20
26

STATE BANK OF INDIA 
Vs BRAJ KUMAR 
GAUTAM

agnihotrisuchita@
gmail.com 

CS 
(COMM)/1170/2
026

MICKY KUKREJA Vs 
DEEPA AND ANR

DEVENDRA 
KUMAR

madhukarlawfirm
306@gmail.com 

CS 
(COMM)/1171/20
26

SHASHI GUPTA Vs 
SIKANDER KUMAR

SH. LOKESH 
KUMAR/SH. ANIL 
KUMAR SISODIA 
DISTRICT JUDGE 
(COMMERCIAL COURT)
(Renumbered as CC-02, 
w.e.f 14.09.2026) 
(Renumbered as CC-02, 
w.e.f 14.09.2026)

CS 
(COMM)/1049/2
026

M/S PREM COLOR 
CHEM PRIVATE 
LIMITED Vs OSWAL 
OVERSEAS LIMITED 
(SUGAR DIVISION)

bharat.guptarkca
@gmail.com

CS 
(COMM)/1052/2
026

VARINIUS LIFEMEDIA 
Vs AMIT ACHARYA AND 
ORS

advsaurabhjainth
@gmail.com

CS 
(COMM)/1062/2
026

NITISH KUMAR GUPTA 
PROP OF M/S 
VESHKARMA 
INDUSTRIES Vs M/S 
BUILD DREAMS 
INFRASTRUCTURE

SHAMIM A  
KHAN(P),

shamimakhan65@
gmail.com

CS 
(COMM)/1064/2
026

CANARA BANK Vs 
SHEFALI SINGH

Yudhishter 
Sharma(P),

303yudhistershar
ma@gmail.com

CS 
(COMM)/1063/2
026

STATE BANK OF INDIA 
Vs SHAMO

Ravindra Narayan 
Singh(P),

8 0 7 6 4 6 6 5 9 
4

A D V R N A R A 
YA N6@G M A I 
L.C O M

CS 
(COMM)/1071/2
026

M/S ATUAL CASTING 
AND METAL WORKS Vs 
AJAY KUMAR SAHU 
PROPRIETOR M/S AK 
CONSTRUCTION

Suman  
Malhotra(P),

mnmadvocates@g
mail.com

CS 
(COMM)/1115/20
26

M/S RAJ IMPEX Vs M/S 
TYRE KINGDOM

AKROUTADVOCA
TE@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
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ADVOCATE 
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ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

2 CENTRAL

304 RECOVERY 17-09-2026 9891396019 07.09.2026

304 RECOVERY 17-09-2026 SAGAR(P), 813023770 NA

304 RECOVERY 17-09-2026 8447833470 15.09.2026

304 RECOVERY 17-09-2026 9873399341 NA

304 RECOVERY 19-09-2026 9871936601 10.09.2026

304 RECOVERY 21-09-2026 kartik dabas(P), 9971919212 16.09.2026

304 RECOVERY 21-09-2026 Mohit Raj(P), 8800792205 10.09.2026

304 RECOVERY 22-09-2026 9999729940 16.09.2026

304 RECOVERY 25-09-2026 9810689456 11.06.2026

304 RECOVERY 25-09-2026 9811059395 28.07.2026

304 RECOVERY 30-09-2026 9910717081 25.09.2026

304 RECOVERY 30-09-2026 9811059395 09.09.2026

304 RECOVERY 30-09-2026 9811059395 09.09.2026

3 CENTRAL 305 RECOVERY 07-09-2026 SANSKAAR 7503754103 03.09.2026

305 RECOVERY 10-09-2026 Nittin Bhatia(P), 9891334147 N/A 17.08.2026

SH. LOKESH 
KUMAR/SH. ANIL 
KUMAR SISODIA 
DISTRICT JUDGE 
(COMMERCIAL COURT)
(Renumbered as CC-02, 
w.e.f 14.09.2026) 
(Renumbered as CC-02, 
w.e.f 14.09.2026)

CS 
(COMM)/1112/20
26

MS TEKNODOME INDIA 
PVT LTD Vs M/S 
NATIONAL 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR MR 
MOHD IMRAN SHAMSI

KARMVEER 
KARMVEER(P),

Karmveer@Lexan
altico.Com

CS 
(COMM)/1111/20
26

BANK OF BARODA Vs 
LOKESH MANNEWAR

SHAILENDER.SIS
ODIA@GMAIL.CO
M

CS 
(COMM)/1114/20
26

BANK OF BARODA Vs 
MAHENDER KUMAR

Geetanjali 
Sharma(P),

ADVOCATE.134@
GMAIL.COM

Counter 
Claim/43/2026

SHIKA PATWA AND Ors 
Vs RAHUL KUMAR 
GOLA

Shobhana 
Tanwar(P),

TANWARSHOBH
ANA@GMAIL.CO
M

CS 
(COMM)/1128/2
026

RAJ KUMARBANSAL 
THROUGH SOLE 
PROPRIETOR M/S SHRI 
KANT METAL Vs M/S 
DELHI SALES CROP 
AND Anr

VINEET 
AGARWAL(P),

ADVOCATEVINE
ETAGGARWAL@
GMAIL.COM

CS 
(COMM)/1133/2
026

RAJEEV AGNIHOTRI Vs 
SANJAY GUPTA

adityasingh1.advoc
ate@gmail.com

CS 
(COMM)/1132/2
026

PUNJAB NATIONAL 
BANK Vs ACS FOOD PVT 
LTD

mohitrajadvocate
@gmail.com 

CS 
(COMM)/1139/2
026

PIARA SINGH Vs 
MUKESH KUMAR

Sunil Dutt 
Baloni(P),

sunilduttbaloni@g
mail.com

CS 
(COMM)/1165/2
026

M DUTTA TEXTILE Vs 
UNIVERSAL IMPEX

Ravinder K 
Rawat(P),

advravinderrawat
@gmail.com

CS 
(COMM)/1164/2
026

SEEMA AGGARWAL Vs 
RAJEEV KUMAR JAIN

Virender kumar 
Puri(P),

puris_1@yahoo.co.
in

CS 
(COMM)/1187/2
026

BANK OF INDIA Vs 
FIROJ KHAN 
PROPRIETOR OF FIROJ 
TRADERS

Amrendra Nath 
Shukla(P),

advamrendra22@
gmail.com 

CS 
(COMM)/1188/2
026

SEEMA AGGARWAL 
PROPRIETOR OF M/S 
KM ENTERPRISES Vs 
M/S MAHESH WOOD 
PRODUCTS PRIVATE 
LIMITED

Virender kumar 
Puri(P),

puris_1@yahoo.co.
in

CS 
(COMM)/1189/2
026

SEEMA AGGARWAL 
PROPRIETOR OF M/S 
KM ENTERPRISES Vs 
SURESH KUMAR 
KATHURIA 
PROPRIETOR OF 
WARNER GRAPHICS 
AND PRINTERES

Virender kumar 
Puri(P),

puris_1@yahoo.co.
in

SH. ANIL KUMAR 
SISODIA/SH. MANOJ 
KUMAR DISTRICT 
JUDGE (COMMERCIAL 
COURT)-3
(Renumbered as CC-03, 
w.e. 14.09.2026)

CS 
(COMM)/1068/2
026

VERUNIKA MASSEY VS 
DEEPIKA SHARMA 

advswayamofficial
@gmail.com

CS 
(COMM)/1094/2
026

M/s AAR KAY 
INDUSTRIES Vs M/S 
TYRE KINGDOM
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NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
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3 CENTRAL

305 RECOVERY 16-09-2026 650838589 batra@gmail.com, 02.09.2026

305 RECOVERY 21-09-2026 Gautam Pal(P), 9810068868 N/A

305 RECOVERY 22-09-2026 Keshav Mittal(P), 9643726525 17.09.2026

305 RECOVERY 23-09-2026 AJAYVIJH 9953581765 09.09.2026

305 RECOVERY 23-09-2026 99 13780408 16.09.2026

305 RECOVERY 25-09-2026 Bhavya Sethi(P), 9811389644 n/a

305 RECOVERY 28-09-2026 Arun Yadav(P), 9625735051 24.09.2026

4 CENTRAL 410 05-09-2026 8800409278 20.08.2026

410 08-09-2026 Piyushi Garg 7982921883 11.08.2026

410 08-09-2026 Kamaldeep 9968528874 03.09.2026

410 09-09-2026 Bharat Gupta 9268300000 27.08.2026

410 10-09-2026 9811427955 02.09.2026

410 10-09-2026 9548888420 02.09.2026

410 15-09-2026 9868300077 11.09.2026

410 15-09-2026 9582931401 08.09.2026

SH. ANIL KUMAR 
SISODIA/SH. MANOJ 
KUMAR DISTRICT 
JUDGE (COMMERCIAL 
COURT)-3
(Renumbered as CC-03, 
w.e. 14.09.2026)

CS 
(COMM)/1107/2
026

SHRAWAN KUMAR 
SARAFF Vs M/S 
GANNON DUNKERLEY 
AND CO LTD

SAKET 
GAKHAR(P),

CS 
(COMM)/1134/2
026

MAHESH KHANNA Vs 
M/S HDFC BANK LTD

lexjudis@gmail. 
com

CS 
(COMM)/1140/2
026

MAHA MAYA FOOD 
PRODUCTS PRIVATE 
LIMITED Vs RACHIT 
SINGHAL

Keshav.rnittal.in@
gmail.com

CS 
(COMM)/1154/2
026

MAHIMA TRADING 
COMPANY Vs ASHWANI 
TRADING COMPANY

AJOYVIJH@GMA
IL.COM

CS 
(COMM)/1155/2
026

NIRDESH Vs AJAY 
KUMAR

SANTOSH 
KUMAR(P),

SBPANDEYT@YA
HOO. COM

CS 
(COMM)/1167/2
026

M/S NIDHI AGROS Vs 
AMIT SINGLA 
PROPRIETOR OF M/S 
RAKESH KUMAR AMIT 
KUMAR

Sethibhavya2gmail
.com

CS 
(COMM)/1177/2
026

CANARA BANK Vs MS 
INDUSTRIES

ArunYadav803@g
mail.com

SH. SUNIL 
CHOUDHARY,  
DISTRICT JUDGE 
COMMERCIAL COURT-
04 TIS HAZRI COURT 
CENTRAL DELHI
(Renumbered as CC-04, 
w.e. 14.09.2026)

CS 
(COMM)/1058/
2026

CS 
(COMM)/1058/2
026

M/S SHRI BALAJI 
CARDS Vs M/S DIVYA 
ENTERPRISES

RAVISH KUMAR 
KATODA(P),

ravishkumar731@
gmail.com

CS 
(COMM)/1073/
2026

CS 
(COMM)/1073/2
026

M/S ASIIEI NAFSH 
PRIVATE LIMITED Vs 
M/S AGILE NUVO 
CREATIONS PRIVATE 
LIMITED

piyushigarg108@g
mail.com

CS 
(COMM)/1070/
2026

CS 
(COMM)/1070/2
026

ARCHANA AGGARWAL 
Vs M/S LIBRA 
INTERNATIONAL LTD 
AND ORS

kamaldeep0326@
gmail.com

CS 
(COMM)/1077/
2026

CS 
(COMM)/1077/2
026

PRAMODH GUPTA Vs 
M/S SRIMANDAR DASS 
AND SONS

bharat.guptarkca
@gmail.com

CS 
(COMM)/1088/
2026

CS 
(COMM)/1088/2
026

M/S RAS TRADING CO 
Vs ENCANA 
INTERNATIONAL AND 
ORS

MUNISH 
VOHRA(P),

munishlaw.vohra
@gmail.com

CS 
(COMM)/1089/
2026

CS 
(COMM)/1089/2
026

VECTUS POLYMERS 
PRIVATE LIMITED Vs 
RONAK JHALANI

SHRIHAR 
TRIPATHI(P),

advocate.shrihar@
gmail.com

CS 
(COMM)/1104/
2026

CS 
(COMM)/1104/2
026

M/S JAGABANDHU 
ENTERPRISES PRIVATE 
LTD Vs M/S 
FLOWMORE LTD AND 
ANR

HARSH 
VARDHAN 
SHARMA(P),

hvs101986@gmail.
com

CS 
(COMM)/1097/
2026

CS 
(COMM)/1097/2
026

MR ARPIT MITTAL Vs 
MOHD MUNOWAR AND 
ANR

RAKESH  
TIWARI(P),

legusintellect@gm
ail.com



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

4 CENTRAL

410 17-09-2026 Suchita Dixit(P), 8896932838 14.09.2026

410 18-09-2026 9654624323 08.09.2026

410 23-09-2026 Daman Popli 8979218885 07.09.2026

410 28-09-2026 9811383912 16.09.2026

410 30-09-2026 9811161525 31.08.2026

410 30-09-2026 9910717081 25.09.2026

410 30-09-2026 9268403018 16.09.2026

411 15-09-2026 SH. A.S. RAJPUT 9312329960 01.09.2026

5 CENTRAL CIVIL SUIT 15-09-2026 9212190624 NIL

CIVIL SUIT 15-09-2026 9212190624 NIL

CIVIL SUIT 17-09-2026 RENU BAJAJ 9844879888 NIL

CIVIL SUIT 17-09-2026 RENU BAJAJ 9844879888 NIL

CIVIL SUIT 17-09-2026 9810934875 09.09.2026

CIVIL SUIT 17-09-2026 9999369931 29.06.2026

CIVIL SUIT 17-09-2026 9811171944 14.06.2026

SH. SUNIL 
CHOUDHARY,  
DISTRICT JUDGE 
COMMERCIAL COURT-
04 TIS HAZRI COURT 
CENTRAL DELHI
(Renumbered as CC-04, 
w.e. 14.09.2026)

CS 
(COMM)/1110/
2026

CS 
(COMM)/1110/2
026

STATE BANK OF INDIA 
Vs MR MAHENDER

agnihotrisuchita@
gmail.com

CS 
(COMM)/1121/
2026

CS 
(COMM)/1121/20
26

SHRI AKSHAT 
AGGARWAL Vs SHRI 
MANAV ARORA

Chandermani 
Grover(P),

manigrover001@g
mail.com

CS 
(COMM)/1148/
2026

CS 
(COMM)/1148/2
026

GURPREET SINGH 
LAMBA Vs VILLLAGE 
FOOD COURT PRIVATE 
LIMITED

filingstatus@jaitel
yandbakhshi.com

CS 
(COMM)/1174/
2026

CS 
(COMM)/1174/2
026

MANJOT SINGH Vs 
NITIN MAHAJAN

Kaushlender 
Singh(P),

gaurassociates.sin
gh@gmail.com

CS 
(COMM)/1185/
2026

CS 
(COMM)/1185/2
026

JASVINDER KAUR Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

satyendra kumar 
singh(P),

sksingh116@gmail.
com

CS 
(COMM)/1184/
2026

CS 
(COMM)/1184/2
026

BANK OF INDIA Vs MR 
FAISAL KHAN

Amrendra Nath 
Shukla(P),

advamrendra22@
gmail.com

CS 
(COMM)/1186/
2026

CS 
(COMM)/1186/2
026

BD GUPTA AND SONS 
PVT LTD Vs 
MAHENDRA SINGH

Rishi kant 
Mishra(P),

rishikaant_mishra
@yahoo.co.in

CS 
(COMM)/1098/
2026

CS 
(COMM)/1098/2
026

SUDHA CHAUHAN & 
ORS. VS. MD. 
SALLALUDDIN & ORS.

asrajputr@gmail.c
om

MS. REKHA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05
(Renumbered as CC-05, 
w.e. 14.09.2026)

COURT ROOM 
302

OMP (I) 
(COMM.)/767/20
26

TATA CAPITAL LTD Vs 
ADITI TRADERS

SUNIL 
SEHRAWAT

Delhilawyers76@g
mail.com

COURT ROOM 
302

OMP (I) 
(COMM.)/768/2
026

TATA CAPITAL LTD. Vs 
SONU SHARMA

SUNIL 
SEHRAWAT

Delhilawyers76@g
mail.com

COURT ROOM 
302

OMP (I) 
(COMM.)/789/2
026

PENTAGON TECH 
FUSION SERVICES PVT 
LTD Vs AGRI 
INDUSTRIES VIKAS 
CHAMBER

advocate.inrenu@
gmail.com

COURT ROOM 
302

OMP (I) 
(COMM.)/790/2
026

SEST INFOTECH PVT 
LTD Vs AGRI  
INDUSTRIES PVT LTD

advocate.inrenu@
gmail.com

COURT ROOM 
302

CS 
(COMM)/1118/2
026

SANJAY GARG 
PROPRIETOR OF 
MAHALAXMI MAWA 
BHANDAR SHOP Vs MS 
NATHU SWEETS 
THROUGH ITS 
PARTNERS

SATISH KUMAR 
JAIN

attorneyskjain@g
mail.com

COURT ROOM 
302

CS 
(COMM)/1119/20
26

M/S INDIAN FAB Vs 
ABHAY KISHOR 
SHARMA

SIDDHANT 
BANGA

SIDDHANTBANG
A04@GMAIL.CO
M

COURT ROOM 
302

CS 
(COMM)/1120/2
026

SHARDA DEVI 
THROUGH HER SPA 
SUNIL KUMAR Vs ANIL 
KUMAR

KESHAV 
SRIVASTAVA

advocatekeshav81
2@gmail.com



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

5 CENTRAL

CIVIL SUIT 18-09-2026 SUCHITA DIXIT 8896932838 14.09.2026

CIVIL SUIT 18-09-2026 HEMANT GUPTA 9891265248 15.09.2026

CIVIL SUIT 21-09-2026 MAYANK SARIN 8377040771 18.09.2026

CIVIL SUIT 22-09-2026 ANISH BHOLA 9811452022 NIL

CIVIL SUIT 22-09-2026 ANISH BHOLA 9811452022 NIL

CIVIL SUIT 23-09-2026 SAMEER SIDHAR 9999918302 NIL

CIVIL SUIT M Ex/724/2026 23-09-2026 H.S. KOHLI 9810119661 NIL

CIVIL SUIT 23-09-2026 9899408618 18.09.2026

CIVIL SUIT 23-09-2026 9706104344 17.09.2026

CIVIL SUIT 24-09-2026 9811726827 19.09.2026

CIVIL SUIT 25-09-2026 9811070396 NIL

CIVIL SUIT 25-09-2026 ANISH BHOLA 9811452022 NIL

CIVIL SUIT 25-09-2026 8556059335 09.09.2026

CIVIL SUIT 26-09-2026 SUNITA SINGH 9871040589 NIL

CIVIL SUIT 30-09-2026 9818194170 NIL

MS. REKHA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05
(Renumbered as CC-05, 
w.e. 14.09.2026)

COURT ROOM 
302

CS 
(COMM)/1122/2
026

STATE BANK OF INDIA 
Vs BRIJESH KUMAR

agnihotrisuchita@
gmail.com

COURT ROOM 
302

CS 
(COMM)/1124/2
026

KANWAR RAJ SINGH Vs 
RJR Global Connect Pvt 
Ltd Through its Directors

HEMANT.LEGAL
@GMAIL.COM

COURT ROOM 
302

CS 
(COMM)/1138/2
026

M/S R.A. SPICES LLP Vs 
MS SIDHARTHA 
TRADERS

mayanksarin49@g
mail.com

COURT ROOM 
302

OMP (I) 
(COMM.)/811/20
26

TATA CAPITAL LTD Vs 
SANJAY KUMAR

Anish_bhola17@y
ahoo.com

COURT ROOM 
302

OMP (I) 
(COMM.)/812/20
26

TATA CAPITAL LTD Vs 
SAHIL SHARMA

Anish_bhola17@y
ahoo.com

COURT ROOM 
302

Misc 
DJ/603/2026

Kunal Mittal Vs Farukh 
Sekh

COURT ROOM 
302

NOVA PUBLICATION 
AND PRINTER PRIVATE 
LIMITED Vs COOKFLIX 
PVT. LTD.

hskohli@legumper
itis.com

COURT ROOM 
302

CS 
(COMM)/1156/2
026

STATE BANK OF INDIA 
Vs MANI SHEKHAR 
MISHRA

SHALINI 
UPADHYAY

SHALINIUPADHY
AY.ADVOCATE@
GMAIL.COM

COURT ROOM 
302

CS 
(COMM)/1160/2
026

Arun Kumar Murarka 
trading as Ms Tirupati 
Udyog and Ors Vs MS 
SULTANIA AND SONS, 
Through its Sole 
Proprietor, Mr Rajesh 
Sultania

AVANTIKA 
CHOUDHARY 
AND AKASH 
CHOUDHARY

akashchoudhary@
oriensip.com

COURT ROOM 
302

CS 
(COMM)/1163/2
026

M/S HINDUSTAN 
TRADING COMPANY Vs 
M/S HI TECH STEEL 
COMPANY

KISHORE 
SAKHRANI

advkishoresakhran
i69@gmail.com

COURT ROOM 
302

Execution 
(Comm.)/453/20
26

NEERAJ AGGARWAL Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

PANKAJ ROY 
KOTRA

pankajroykotra03
4@gmail.com

COURT ROOM 
302

OMP (I) 
(COMM.)/823/2
026

DCB BANK LTD Vs 
IKBAL

Anish_bhola17@y
ahoo.com

COURT ROOM 
302

CS 
(COMM)/1168/2
026

DIVYESH BHAGAT Vs 
KAPIL SAGAR

DIXIT MEHTA 
AND RAMAN 
SINGH

adv.mehtadixit@g
mail.com

COURT ROOM 
302

OMP (I) 
(COMM.)/826/2
026

AXIS BANK LTD Vs 
BADSHAH

INDOLEXLAW@
GMAIL.COM

COURT ROOM 
302

Execution 
(Comm.)/457/20
26

SAWAN GUPTA Vs 
SUNIL KAMAL KAPOOR

VINAY MOHAN 
SHARMA

vinaysharma679@
gmail.com



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

5 CENTRAL

CIVIL SUIT 30-09-2026 6201970125 28.09.2026

CIVIL SUIT 09-09-2026 9212190624 NIL

6 CENTRAL 308 RECOVERY 01-09-2026 KAMAL GARG(P), 9560570576

308 RECOVERY 01-09-2026 KAMAL GARG(P), 9560570576

308 RECOVERY 15-09-2026 Saurav Deep(P), 9654847544

308 RECOVERY 16-09-2026 Suchita Dixit(P), 8896932838

308 17-09-2026 9810006974

308 RECOVERY 19-09-2026 8588857704

308 RECOVERY 19-09-2026 ADITI GUPTA(P), 9899001128

308 RECOVERY 21-09-2026 9711968186

308 RECOVERY 23-09-2026 9643434456

308 RECOVERY 24-09-2026 Vivek Kumar(P), 811867703

308 RECOVERY 28-09-2026 9811161525

308 RECOVERY 28-09-2026 9999287697 NA

308 RECOVERY 30-09-2026 9910717081

MS. REKHA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05
(Renumbered as CC-05, 
w.e. 14.09.2026)

COURT ROOM 
302

CS 
(COMM)/1195/2
026

Nirmal Kumar Jain 
Proprietor Ms Jain 
Abhushan Bhandar and 
Anr Vs Ishan Handicrafts 
and Ors

SHRAVAN 
KUMAR BANSAL

unitedmark@unite
dandunited.com

COURT ROOM 
302

OMP (I) 
(COMM.)/751/20
26

TATA CAPITAL LTD Vs 
RAJENDER 
SRIVASTAVA

SUNIL 
SEHRAWAT

Delhilawyers76@g
mail.com

MS. SAVITRI/SH. 
RAMESH KUMAR II 
DISTRICT JUDGE, 
COMMERCIAL COURT
(Renumbered as CC-06, 
w.e. 14.09.2026)

CS 
(COMM)/1034/2
026

SUREKHA DESIGNS 
PVT LTD Vs ANITA 
MALHOTRA

MAILKAMALGAR
G@GMAIL.COM

11.06.2026  RS. 
39432/-

CS 
(COMM)/1033/2
026

SUREKHA DESIGNS 
PVT LTD Vs VIKAS 
AGGARWAL

MAILKAMALGAR
G@GMAIL.COM

11.06.2026 of 
RS. 8347/-

CS 
(COMM)/1103/2
026

M/S SN MALHOTRA 
AND SONS Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

KANIKASINGH@
KSRCHAMBERS.
COM

07.08.2026 
105410/-

CS 
(COMM)/1105/2
026

State Bank of India Vs 
Satey Pal

AGNIHOTRISUC
HITA@GMAIL.CO
M

14.09.2026 
13670/-

RECOVERY OF 
POSSESSION, 
DAMAGES/ME
SNE PROFITS, 
RECOVERY OF 
AMOUNT AS 
WELL AS FOR 
PERMANENT 
INJUNCTION

CS 
(COMM)/1116/20
26

Arun Kumar Bhatia Vs 
Ekta Sachdeva

Sonali 
Malhotra(P),

sunilmalhotraanda
ssociates@gmail.c
om 

13.08.2026 
32500/-

CS 
(COMM)/1130/2
026

M/S SAKARNI PLASTER 
INDIA PVT LTD Vs 
KIRAN SINGHAL

MAYANK 
AGGARWAL(P),

OFFICEATVERTI
CALLEGAL.IN

07.09.2026 
24500/-

CS 
(COMM)/1131/20
26

M/s Shreejee Electronics 
Vs RAM DAYAL 
MALHOTRA

aditigupta.advdelh
i@gmail.com

08.07.2026 
6850/-

CS 
(COMM)/1135/2
026

GARDGIL VOHRA 
VENTURES PVT LTD Vs 
FRAKTL 
INTELLIGENCE PVT 
LTD

JUJHAR 
SINGH(P),

JUJHARSINGHA
DVOCATE@GMAI
L.COM

17.09.2026 
109217/-

CS 
(COMM)/1158/2
026

RRM TRADING 
INTERNATIONAL PVT 
LTD Through its 
managing director Sh 
Rohit Jain Vs STAMP 
FOILS PVT LTD Through 
its Directors

MUNISH 
VOHRA(P),

MANISHLAW.VO
HRA@GMAIL.CO
M

04.08.2026 
38575/-

CS 
(COMM)/1162/2
026

IDBI BANK LTD Vs 
RAGHU NANDAN 
CHOUDHARY

kumarvivekadv@g
mail.com

18.09.2026 
19300/-

CS 
(COMM)/1176/2
026

DEEPU JINDAL Vs 
Municipal Corporation of 
Delhi

satyendra kumar 
singh(P),

sksinghll6@gmail.
com

23.09.2026 
100000/-

CS 
(COMM)/1175/2
026

M/S RAVI TRADERS Vs 
SONU SURI Proprietor 
Gurunanak Industries

BRIJESH 
KUMAR(P),

14.08.2026 
5711/-

CS 
(COMM)/1190/2
026

BANK OF INDIA Vs 
URMILA PROPRIETOR 
OF URMILA 
CONFECTIONERY

Amrendra Nath 
Shukla(P),

advamrendra22@
gmail.com

25.09.2026 
11958/-



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

0 CENTRAL NIL

7 CENTRAL 301 Civil 07-09-2026 Abhishek Gupta 05-09-2026

301 Civil 18-09-2026 17-09-2026

301 Civil 21-09-2026 Rishi kant Mishra 16-09-2026

301 Civil 21-09-2026 Rohit Kumar 17-09-2026

301 Civil 30-09-2026 Amit  Mahor 25-09-2026

8 CENTRAL CS (COMM) 02-09-2026 9999369931 22.08.2026

CS (COMM) 05-09-2026 Ashok 8130624150 01.09.2026

CS (COMM) 08-09-2026 Kartik Bhagat 8126399945 26.08.2026

CS (COMM) 09-09-2026 Yash Kumar 8375831612 13.08.2026

CS (COMM) 14-09-2026 8851479197 06.09.2026

CS (COMM) 15-09-2026 9968252704 01.09.2026

CS (COMM) 15-09-2026 Kanika Singh 9654847544 07.08.2026

CS (COMM) 18-09-2026 Akash Bhatt 7838381871 10.09.2026

CS (COMM) 19-09-2026 Jatin Aggarwal 9953283177 07.09.2026

ABOLISHED COURT OF 
SH. ANIL ANTIL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT
(Renumbered as CC-07, 
w.e. 14.09.2026)

CS 
(COMM)/1069/2
026

SHREE NATH BHOG 
OVERSEAS LLP Vs 
RAMESH CHAND SAINI

CS 
(COMM)/1126/2
026

SANTOSH KUMAR 
GOYAL Vs NEW APSARA 
MARKETING

SUDHANSHU 
GARG

CS 
(COMM)/1136/2
026

B D GUPTA AND SONS 
PVT LTD Vs M/s AJWA 
PROJECTS PVT LTD

CS 
(COMM)/1137/2
026

M/s NA STEELS 
PROPRIETORSHIP 
THROUGH NAVED 
AHMED Vs MY 
ENVIRONMENT and 
PROJECT PVT LTD

CS 
(COMM)/1192/2
026

ORANGE HOUSE PVT 
LTD Vs NEERU JAIN

SH. POORAN 
CHAND/SH. MUKESH 
KUMAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT
(Renumbered as CC-08, 
w.e. 14.09.2026)

COURT ROOM 
309

CS 
(COMM)/1047/2
026

M/s INDIAN FAB Vs 
ADITYA NANDA

SIDDHANT 
BANGA

SIDDHANTBANG
A04@GMAIL.CO
M

COURT ROOM 
309

CS 
(COMM)/1061/2
026

IBOX STUDIOS PVT LTD 
Vs S3P DHODALA 
PRIVATE LIMITED AND 
OTHERS

Soni.ipoffices@gm
ail.com

COURT ROOM 
309

CS 
(COMM)/1074/2
026

Ravinder Kumar Gupta 
Vs Gauttam Chand Ranka

Advocatebhagat24
@gmail.com

COURT ROOM 
309

CS 
(COMM)/1076/2
026

SAHARA SURVEY  DATA 
SERVICES THROUGH 
ITS SOLE PROPRIETOR 
IRFAN AHMAD Vs MS 
CREATE INFRADESIGN 
THROUGH ITS 
PROPRIETOR SIRIN 
JITENDRA KUMAR 
JAYSWAL

YASHRAJPUTAD
VOCATE@GMAIL
.COM

COURT ROOM 
309

CS 
(COMM)/1096/2
026

Sant Ram Verma 
Proprietor of Ms Goldy 
Minerals Vs M/s 
THIRANI BUILDCON 
PVT. LTD AND ANS

Sudhir Kumar 
Singh

sksingh.lawyer@g
mail.com

COURT ROOM 
309

CS 
(COMM)/1099/2
026

SANJEEV SAINI Vs 
CHOLAMANDLAM MS 
GENERAL INSURANCE 
COMPANY LTD

Md. Mazhar 
Siddiqui

ADVOCATEMAZH
AR10@GMAIL.CO
M

COURT ROOM 
309

CS 
(COMM)/1100/2
026

MS SOM SONS Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

KANIKA 
SINGH@KSRCHA
MBERS.COM

COURT ROOM 
309

CS 
(COMM)/1125/2
026

CANARA BANK Vs MS 
ADVENTURE TOYS

adv.akashbhatt@g
mail.com

COURT ROOM 
309

CS 
(COMM)/1127/2
026

Umang Gupta Vs Pawan 
Kumar Goyal

jka.legal@gmail.co
m



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

8 CENTRAL

CS (COMM) 19-09-2026 Aditya Jain 9808422294 08.09.2026

CS (COMM) 22-09-2026 Yogesh Chhabra 9871204245 15.09.2026

CS (COMM) 22-09-2026 8130237770 14.09.2026

CS (COMM) 23-09-2026 Shrihar Tripathi 9548888420 17.09.2026

CS (COMM) 23-09-2026 Shrihar Tripathi 9548888420 09.09.2026

CS (COMM) 23-09-2026 Nasir Kamal 9811263016 22.09.2026

CS (COMM) 25-09-2026 Vishal 7284006627 15.09.2026

9 CENTRAL 401 CS (COMM) 1036/2026 11.06.2026 KAMAL GARG 9560570576 01-09-2026

401 CS (COMM) 1037/2026 11.06.2026 KAMAL GARG 9560570576 01-09-2026

401 CS (COMM) 1038/2026 11.06.2026 KAMAL GARG 9560570576 01-09-2026

401 CS (COMM) 1040/2026 29-08-2026 9818416099 01-09-2026

CENTRAL CS (COMM)/ 1048/2026 31-08-2026 SACHIN MISHRA 9811966422 02-09-2026

CENTRAL CS (COMM)/ 1053/2026 20-08-2026 DIXIT MEHTA 8556059335 03-09-2026

401 CS (COMM)/ 1065/2026 21-08-2026 9868523230, 07-09-2026

401 CS (COMM) 1113/2026 07-09-2026 KARMVEER 9891396019 17-09-2026

SH. POORAN 
CHAND/SH. MUKESH 
KUMAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT
(Renumbered as CC-08, 
w.e. 14.09.2026)

COURT ROOM 
309

CS 
(COMM)/1129/2
026

Divyam Gupta Vs Mukesh 
Kumar Parashar

adityajain23@gma
il.com

COURT ROOM 
309

CS 
(COMM)/1142/2
026

GAURAV GROVER Vs 
OM PRAKASH VIJAY 
AND ANR.

noorkeshav.yc@g
mail.com

COURT ROOM 
309

CS 
(COMM)/1144/2
026

BANK OF BARODA Vs 
DINESH

Shailender Singh 
Sisodia

shailender.sisodia
@gmail.com

COURT ROOM 
309

CS 
(COMM)/1149/2
026

THE SUPREME 
INDUSTRIES LIMITED 
Vs ASHOK 
NANDKISHORE  
KHANDELWAL

advocate.shrihar@
gmail.com

COURT ROOM 
309

CS 
(COMM)/1150/2
026

SURYA ROSHNI 
LIMITED Vs ARIHANT 
TRADERS

advocate.shrihar@
gmail.com

COURT ROOM 
309

CS 
(COMM)/1152/2
026

MOHD DANISH Vs 
MOHD DANISH

kamaln832@gmail
.com

COURT ROOM 
309

CS 
(COMM)/1166/2
026

RAM PRAKASH Vs 
MUNICIPAL 
CORPORATION OF 
DEHLI  ANR

vishaltanwar@gm
ail.com

SH. LAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL COURT
(Renumbered as CC-09, 
w.e. 14.09.2026)

SUREKHA DESIGNS 
PVT. LTD. Vs NAVEEN 
KUMAR GUPTA

Mailkamalgarg@g
mail.com

SUREKHA DESIGNS 
PVT. LTD. Vs NIKHIL 
KUMAR SONI

Mailkamalgarg@g
mail.com

SUREKHA DESINGS 
PVT. LTD. Vs DARA 
SINGH

Mailkamalgarg@g
mail.com

M/S M.H. POLYMERS 
PVT. LTD. Vs B K Rexine 
House

MOHD. 
SULAIMAN 
KHAN

NEERU MAHAJAN Vs 
SAHREYAR AMIR

SACHIIIMISHRAI 
9 82@GM 
AIL.COM

DIVYESH INDIA 
COTTON GROUP 
THROUGH DIVYESH 
BHAGAT Vs ASHISH 
BAJAJ PROPRIETOR OF 
PASSION CLOTHING 
INC

ADV.MEHTADIXI
T@GMAIL.COM

STATE BANK OF INDIA 
Vs RAJESH

RAVINDRA 
NARAYAN SINGH

advrnarayan@gma
il.com

MS TEKNODOME INDIA 
PVT LTD Vs MS SOUVIK 
ENTERPRISE
THROUGH ITS 
PROPRIETOR MR 
TANMOYEE GANGULY

karmveer@lexanal
ytico.com



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

9 CENTRAL

401 CS (COMM)/ 1117/2026 09-09-2026 8130237770 17-09-2026

401 CS (COMM)/ 1143/2026 16-09-2026 9811343911 22-09-2026

401 CS (COMM)/ 1145/2026 16-09-2026 9811343911 22-09-2026

401 CS (COMM)/ 1147/2026 S. B. PANDEY 9313780408 22-09-2026

401 CS (COMM)/ 1153/2026 07-09-2026 VIKAS YADAV 23-09-2026

401 CS (COMM) /1169/2026 17-09-2026 9811937371 26-09-2026

401 CS (COMM)/ 1179/2026 30-01-2023 9810940055 28-09-2026

401 CS (COMM)/ 1180/2026 25-09-2026 9717496117 29-09-2026

401 CS (COMM)/ 1181/2026 22-09-2026 HARSHIT JOSHI 987 38253 65 29-09-2026

401 CS (COMM)/ 1182/2026 16-09-2026 9268403018 29-09-2026

401 CS (COMM)/ 1183/2026 09-09-2026 V.K. PURI 9811059395 29-09-2026

401 CS (COMM)/ 1191/2026 25-09-2026 9910717081 30-09-2026

401 CS (COMM)/ 1194/2026 28-09-2026 6201970125 30-09-2026

10 CENTRAL Civil 01-09-2025 Rajat Gupta 8178540999 12-08-2026

Civil 02-09-2026 INDIAN FAB VS AJEEM 9999369931 22-08-2026

SH. LAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL COURT
(Renumbered as CC-09, 
w.e. 14.09.2026)

Bank of Baroda Vs 
Dharampal

SHAILENDER 
SINGH SISODIA

shailender.sisodia
@gmail.com

Canara Bank Vs Sonia 
prop of Maha Luxmi 
Enterprises

RAJIV B. 
SAMAIYAR

rbsamaiyar.adv@g
mail.com

Canara Bank Vs Bharti 
Bhar

RAJIV B. 
SAMAIYAR

rbsamaiyar.adv@g
mail.com

16-09-
20026

Gulshan Sharma Vs 
Abhishek Kumar Jain

sbpandey7@yahoo
.com

SURINDER KAUR and 
ANR Vs NEELAM RANI 
and ANR

9891366891adv.
vikasyadav2@g
mail.com

Amit Jain Vs NKK 
FABRICS OPC PRIVATE 
LIMITED

PRASHANT 
DIWAN

advdiwans@gmail.
com

NEW AGE 
INERTNATIONAL PVT 
LTD Vs 
OSWAL PRINTERS AND 
PUBLISHERS PVT LTD
THROUGH ITS 
DIRECTOR MR 
MUKESH JAIN

GOURAV 
KOCHAR 

SUPER CASSETTES 
INDUSTRIES PVT. LTD.
Vs Revere Group Limited

SANJAY 
CHAUHAN 

TRUSTLENDERS CAP. 
PVT.LTD. Vs Indrjeet 
Singh

harshitjoshitadv 
@gmail.com

B D GUPTA AND SONS 
PVT LTD Vs 
ENN KAY HEAVY 
CONSTRUCTION PVT 
LTD

RISHI KANT 
MISHRA 

rishikaant_mishra
@yahoo.co.in

SEEMA AGGARWAL Vs 
HARSHIT GUPTA

pu.ris_l@yahoo.co
.in

BANK OF INDIA Vs 
AMANDEEP CHAUHAN 
PROPRIETOR OF GARV 
DRY FRUITS

AMRENDRA 
NATH SHUKLA

advamrendra22@
gmail.com

Nirmal Kumar Jain 
Proprietor Ms Jain 
Abhushan Bhandar
And Anr Vs SM Jewellers

SHRAVAN 
KUMAR BANSAL

unitedmark@unite
dandunited.com

SH. NARESH KUMAR 
MALHOTRA/SH. 
RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT
(Renumbered as CC-10, 
w.e. 14.09.2026)

COURT ROOM 
402

CS(COMM)/1039
/2026

AJAY SHARMA VS 
SANJAY GOEL

advocaterajat.legal
@gmail .com

COURT ROOM 
402

CS(COMM)/1051
/2026

SIDDHANT 
BANGA

SIDDHANT 
BANGA04@gmail.
com



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

10 CENTRAL

Civil 03-09-2026 JAI RAM GARG 9811033341 31-08-2026

Civil 09-09-2026 9810872353 14-08-2026

Civil 09-09-2026 rajni Chauhan 9811311082 01-09-2026

Civil 09-09-2026 R.N Singh 9868523230 13-08-2026

Civil 09-09-2026 9971031557 17-07-2026

Civil 10-09-2026 RAJESH BHATIA 9811331125 24-08-2026

Civil 10-09-2026 Manu Sisodia 9810019309 03-09-2026

Civil 16-09-2026 9833947824 08-09-2026

Civil 22-09-2026 Atul rathi 9810540219 07-09-2026

Civil 26-09-2026 V.P. Tiwari 9990182901 23-09-2026

Civil 26-09-2026 Sunil sehrawat 9990182901 23-09-2026

11 WEST 201 CS 01-09-2026 9971040514 06-08-2026

CS 01-09-2026 SACHIN .(P), 8745855130 26-08-2026

CS 01-09-2026 9999309227 17-08-2026

SH. NARESH KUMAR 
MALHOTRA/SH. 
RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT
(Renumbered as CC-10, 
w.e. 14.09.2026)

COURT ROOM 
402

CS(COMM)/1057
/2026

GOPI CHAND VS ROHIT 
GUPTA

adyvjairam9@gma
il.com

COURT ROOM 
402

CS 
(COMM)/1085/2
026

BANK OF BARODA Vs 
ANJU SAWHNEY

rajnish kumar 
banyal

rajnish-
122@yahoo.com

COURT ROOM 
402

CS 
(COMM)/1080/2
026

ARYA PRADESHIK 
PRATINIDHI SABHA Vs 
Shri Ashok Kumar

adocaterajnichau
@yahoo.com

COURT ROOM 
402

CS 
(COMM)/1078/2
026

STATE BANK OF INDIA 
Vs LAXMI

advrnarayan@gma
il.com

COURT ROOM 
402

CS 
(COMM)/1079/2
026

SATISH GUPTA Vs 
SWATI CHAHAL

NIKHIL 
KHANDELWAL

nikhil9221@gmail.
com

COURT ROOM 
402

CS 
(COMM)/1092/2
026

Sanjay Malhotra Vs 
Ramesh Chand Verma 
Hari Om

rbhatia_advocate
@yahoo.com

COURT ROOM 
402

CS 
(COMM)/1093/2
026

MEHAK Vs M/S I AND S 
BUILTECH PVT LTD

manusisodia77@g
mail.com

COURT ROOM 
402

CS 
(COMM)/1109/2
026

ABC TRANSPORT 
COMPANY PVT LTD Vs 
ABC AIR AND ROAD 
CARRIERS

Ravindra Narayan 
Singh

glslawoffices@gma
il.com

COURT ROOM 
402

CS 
(COMM)/1141/20
26

GAURAV GUPTA Vs 
Akhil Gupta

atulgnrathi@hotm
ail.com

COURT ROOM 
402

CS 
(COMM)/1173/2
026

Bank of India Vs 
Chandrika Sinha

vptiwariadvocate@
gmail.com

COURT ROOM 
402

CS 
(COMM)/1172/2
026

Bank of India Vs 
Nishchay Chaudhary

vptiwariadvocate@
gmail.com

MS. MANJUSHA 
WADHWA/SH, 
ASHUTOSH KUMAR, , 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/833/20
26

BRAJESH KUMAR 
KHURANA VS M/S 
ROCKET FOODS

LALIT 
SHARMA(P),

LMSADV01@GMA
IL.COM

CS 
(COMM)/839/20
26

KULDIP KUMAR SAINI 
@ KULDIP KUMAR-- VS 
NEERAJ KUMAR JAIN 
AND ORS

NOT 
MENTIONED

CS 
(COMM)/840/20
26

PNG ASIA VS ATOM 
CORPORATION

HIMANSHU 
DHAWAN(P),

CONTACT@UTKII
SHTHALAW.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

11 WEST

CS 01-09-2026 9355797977 24-08-2026

CS 01-09-2026 9899327537 20-08-2026

CS 01-09-2026 99997797229 14-08-2026

CS 01-09-2026 9971755433 24-08-2026

CS 02-09-2026 8130506139 24-08-2026

CS 02-09-2026 8130506139 24-08-2026

CS 02-09-2026 9971755433 21-08-2026

CS 05-09-2026 9654083085 07-08-2026

CS 05-09-2026 9891056969 13-08-2026

CS 07-09-2026 9810600656 01-09-2026

CS 09-09-2026 9811993041 19-08-2026

CS 09-09-2026 RAJEEV JHA(P), 9873921590 03-09-2026

CS 10-09-2026 9716948836 02-02-2026

CS 10-09-2026 9899969669 04-09-2026

CS 10-09-2026 9899969669 04-09-2026

MS. MANJUSHA 
WADHWA/SH, 
ASHUTOSH KUMAR, , 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/841/20
26

M/S BRIGHT POLY 
PACK VS AJAY KUMAR 
JAINER PROP OF M/S 
JAINER AGRO 
INDUSTRIES

GULAB 
CHANDRA 
YADAV(P),

ADVOCATEGCYA
DAV@.GMAIL.CO
M 

CS 
(COMM)/842/20
26

M/S U S SALES AGENCY 
VS SHISHIR DUA PROP 
OF M/S GK 
ELECTRONICS

AVINASH  
KUMAR 
TYAGI(P),

AVINASHTYAGI1
@YAHOO.COM

CS 
(COMM)/843/20
26

VINTAGE CREDIT AND 
LEASING PVT LTD VS 
BALJEET KAUR PAHWA 
AND ORS

GAURAV 
MALHOTRA(P),

MALHOTRA_GA
URAV1976@YAH
OO.CO.IN

CS 
(COMM)/845/20
26

M/S FIRST 
IMPRESSION 
CORPORATE SERVICES 
PRIVATE LIMITED VS 
M/S READ AND RISE 
GRAPHICS PRIVATE 
LIMITED

SACHIN 
DHAMIJA(P),

INFO@LEGALTE
AMINDIA.IN 

CS 
(COMM)/856/20
26

STATE BANK OF INDIA 
VS SUSHEEL

MANOJ 
PANDEY(P),

ADVPANDEYMA
NOJ@GMAIL.CO
M

CS 
(COMM)/857/20
26

STATE BANK OF INDIA 
VS SARLA

MANOJ 
PANDEY(P),

ADVPANDEYMA
NOJ@GMAIL.CO
M

CS 
(COMM)/855/20
26

M/S FIRST 
IMPRESSION 
CORPORATE SERVICES 
PRIVATE LIMITED VS 
MS LEVROS EDUTECH 
BOOKS PRIVATE 
LIMITED

SACHIN 
DHAMIJA(P),

INFO@LEGALTE
AMINDIA.COM 

CS 
(COMM)/873/20
26

MS ENTERPRISES 
THROUGH ITS 
PROPRIETOR AND ANR 
VS PAKIZA SALE 
THROUGH ITS 
PROPRIETOR AND ANR

SACHIN 
UPADHYAY(P),

UPADHYAYLAWC
HAMBERS1@GM
AIL.COM

CS 
(COMM)/874/20
26

M/S MADURA 
ORTHOSURGE PVT LTD 
VS M/S MEDICAVENIR 
SARL

ASHISH 
MAKHIJA(P),

ASSISTANCE.PRA
GMATICLITFIRM
@GMAIL.COM

CS 
(COMM)/879/20
26

PUNJAB NATIONAL 
BANK VS SANDEEP 
ARORA PROPRIETOR 
OF M/S ARORA 
ENTERPRISE

PARAS 
AGGARWAL(P),

PARASAGGARWA
LADV@GMAII.CO
M

CS 
(COMM)/887/20
26

NIKUNJ WOODS PVT 
LTD VS LALA SINGH 
M/S SHREE RAM 
TRADERS

ANIRUDH 
GUPTA(P),

MAIL@ANIRUDH
GUPTA.CO.IN

CS 
(COMM)/886/20
26

RAKESH GARG VS APEX 
INFRA ENGINEERING 
PVT LTD

RAJEEVJHA2004
@YAHOO.CO.IN

CS 
(COMM)/890/20
26

HARIOM AGGARWAL 
PROPRIETOR OF M/S 
OM STEEL TRADERS VS 
WELKIN INDIA 
INCORPORATE 
THROUGH ITS 
PARTNERS

MAMTA 
SARNA(P),

SUMITSAMA@G
MAIL.COM 

CS 
(COMM)/891/20
26

M/S MAX STAR 
APPLIANCE LTD VS 
MOHD ASIF 
PROPRIETOR OF M/S 
MODERN SALES AND 
SERVICE

RAHUL 
MANGLA(P),

LITIGATION@RA
HULMANGLA.CO
M 

CS 
(COMM)/892/20
26

MAX STAR APPLIANCE 
LTD VS PAWAN KUMAR 
SOM PROPRIETOR OF 
M/S PRITHVI 
ENTERPRISES

RAHUL 
MANGLA(P),

LITIGATION@RA
HULMANGLA.CO
M 



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

11 WEST

CS 10-09-2026 9810515155 02-09-2026

CS 15-09-2026 9873245548 11-09-2026

CS 15-09-2026 9599043045 10-09-2026

CS 16-09-2026 9890410729 10-09-2026

CS 16-09-2026 AJAY FATYAL 9212193958 31-10-2025

CS 16-09-2026 9953785515 09-09-2026

CS 16-09-2026 8882753694 10-09-2026

CS 18-09-2026 UDIT GUPTA(P), 9999829858 10-09-2026

CS 19-09-2026 9711022330 15-09-2026

CS 22-09-2026 ALOK KUMAR(P), 9911000126 18-09-2026

CS 23-09-2026 9958891040 22-08-2026

CS 25-09-2026 8376988976 14-09-2026

CS 29-09-2026 9810092257 19-09-2026

CS 30-09-2026 9212888057 06-08-2026

12 WEST CS(COMM) 835/2026 01.09.2026 PREM GARG 8860844670 22.08.2026

MS. MANJUSHA 
WADHWA/SH, 
ASHUTOSH KUMAR, , 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/893/20
26

RUTVIJ DALAL AND 
ANR VS MORSKAP 
HEALTHCARE LLP 
THROUGH ITS 
PARTNERS AND ORS

ASHOK KUMAR 
SINGH(P),

OFFICE@AEGISL
EGALLLP.COM

CS 
(COMM)/904/20
26

CANARA BANK VS 
JAGJIT SINGH YADAV  
PROPRIETOR OF M/S 
FITNESS FOREVER

SUMIT 
VIRMANI(P),

VIRMANILAWCO
@GMAIL.COM

CS 
(COMM)/905/20
26

M/S AQUALITE 
INDUSTRIES PRIVATE 
LIMITED VS AKSHAY 
DAS PROPRIETOR OF 
M/S DAS SHOE STORE

ARCHIT 
SINGHAL(P),

LEGAL@SIGMAL
EGAL.IN

CS 
(COMM)/909/20
26

UNION BANK OF INDIA 
VS SONU PROP M/S 
SONU DAIRY AND ANR

KAMALJIT 
SINGH 
RANOT(P),

KAMALJITSINGH
RANOL@GMAIL.
COM

CS 
(COMM)/910/20
26

BHARAT LALWANI 
CARE OF LALWANI 
SUITS AND SAREES VS 
ARUN KUMAR AND 
ANR

ADV.FATYAL.AJA
Y@GMAIL.COM

CS 
(COMM)/907/20
26

DELHIVERY LIMITED 
VS ASAHI INDIA GLASS 
LIMITED

NAMAN 
JOSHI(P),

OFFICE@NJLA 
W.IN

CS 
(COMM)/908/20
26

SOHAN SINGH AND 
SONS  AND ANR VS M/S 
GINOX CONCEPTS PVT 
LTD

MUKESH KUMAR 
GAUTAM(P),

INDRMOHAN@G
MAIL.COM

CS 
(COMM)/925/20
26

SUNIL GUPTA VS 
SHEARLING SKINS PVT 
LTD

OFFICE.MERAKI
LEGAL@GMAIL.C
OM

CS 
(COMM)/926/20
26

VARUN VARSHNEY 
PROPRIETOR OF M/S 
HIYA HARDWARE AND 
LOCKS VS WOODOFA 
LIFESTYLE PVT LTD

MADHUR 
ARORA(P),

MADHURARORA
ADV@GMAIL.CO
M

CS 
(COMM)/940/20
26

UNION BANK OF INDIA 
VS NIRMALA DEVI 
PROP OF M/S AASTHA 
AGENCIES

ALOK.APV2001 
@GMATL.COM

CS 
(COMM)/952/20
26

STATE BANK OF INDIA 
VS ANKIT PAL

KRISHNA KR 
SHARMA(P),

ADVKRISHNA141
1@GMAIL.COM 

CS 
(COMM)/971/20
26

SAMPAT SINGH PROP 
OF M/S KARAN 
ENTERPRISES VS 
VARUN SHARMA PROP 
OF VS MARKETING

AMIT KUMAR 
MEENA(P),

SANDEEP05RAG
HUVANSHI@GM
AIL.COM

CS 
(COMM)/986/20
26

INDIAN BANK VS M/S 
KARNI TRADERS PROP 
PURSHOTTAM PAREEK 
AND ANR

VANDANA 
BHATIA(P),

BHATIAAND 
COMPANY171@G
MAIL.COM

CS 
(COMM)/991/20
26

CANARA BANK VS 
SUNIL SINGH PROP-
M/S SAI ENTERPRISES

CHITRA  
MALHOTRA(P),

CHITRAMALHOT
RASOBTI@GMAI
L.COM

MS. RAJ RANI GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

209
EXTN BLOCK

AIRFORM SHOES VS. 
IMRAN

PREMGARG.LEG
AL@YAHOO.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES12 WEST

CS(COMM) 836/2026 01.09.2026 ARVIND KUMAR 9999415322 25.08.2026

CS(COMM) 854/2026 02.09.2026 9350730425 25.08.2026

CS(COMM) 861/2026 03.09.2026 BHAVIK KOHLI 9911133838 11.08.2026

CS(COMM) 862/2026 03.09.2026 9958448208 20.03.2026

CS(COMM) 871/2026 05.09.2026 ANANT RAO 9873385561 21.07.2026

CS(COMM) 877/2026 07.09.2026 MUKESH KUMAR9810600656 01.09.2026

CS(COMM) 879/2026 07.09.2026 NITIN MITTAL 981188839 31.08.2026

CS(COMM) 884/2026 08.09.2026 9810163624 12.08.2026

CS(COMM) 888/2026 09.09.2026 9810682372 08.09.226

CS(COMM) 889/2026 09.09.2026 9911591774 07.09.2026

CS(COMM) 900/2026 14.09.2026 PARAS JAIN 9899907794 05.09.2026

CS(COMM) 901/2026 14.09.2026 PARAS JAIN 9899907794 05.09.2026

CS(COMM)

CS(COMM) 928/2026 19.09.2026 9811908944 17.09.2026

CS(COMM) 929/2026 19.09.2026 ISHITA SEHGAL 9990878732 14.09.2026

MS. RAJ RANI GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

RAKESH RAJORA VS. 
NAGESH SHRAMA

ARVINDADVOCA
TE770@GMAIL.O
M

AMRIT SEAIR EXPRESS 
PVT LTD VS. BALAJI 
NATURALS PRODCUTS

SANJEEV KUMAR 
KOWAL

INFO@VENIREL
EX.COM

HARE KRISHNA 
ENTERPIRSES VS. 
EMPIRE SPICES AND 
FOOD LTD

KASELADDER@G
MAIL.COM

MITTAL CHEMPLAST 
PVT LTD VS. SHANTA 
HOSIERY PVT LTD

SUDARSHAN 
KUMAR SHARMA

SUDARSHANSHA
RMA.ADV@GMAI
L.COM

FUJIYAMA POWER 
SYSTES LTD VS. AJAY 
KUMAR

SHYAMPHOOLB
HATI@GMAIL.CO
M

PUNJAB NATIONAL 
BANK VS. JASPREET 
SINGH OBEROI

PARASAGARWAL
ADV@GMAIL.CO
M

SANJAY JAIN VS. 
PRAKASH BHIMSINGH 
RAJPUT

MITTAL782004@
YAHOO.CO.IN

OM LOGISTICS VS. 
QUBA 
ARCHITECTURAL 
PRODUCTS PVT LTD

ARUN 
AGGARWAL

ADVOCATEARUN
23@GMAIL.COM

SUPERITRADE 
INFOTECH PVT LTD VS. 
ADCANOPUS DIGITAL 
MEDIA PVT LTD

PRAMOD 
AGARWAL 

SHEKHAWATILE
GAL@YAHOO.IN

ODITI APPLIANCES PVT 
LTD VS. ASHOK 
ABHIMANYULAL 
HARWANI

AMIT 
DHANKHAR

HAIR MASTES SALON 
VS. HAIR MASTER 
LUXURY SALON

ADVOCATE@PAR
AS52@GMAIL.CO
M

HAIR MASTES SALON 
VS. HM UNISEX SALON

ADVOCATE@PAR
AS52@GMAIL.CO
M

SHRIKANT PUROHIT 
VS. AJAY KUMAR JHA

PARVINDRA 
SHRAMA

SHARMABABLU0
01@YAHOOO.CO.
IN

VIN POLY 
MANUFACTURING LLP 
VS. SUNITA ARORA

ISHITASEHGAL7
@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

12 WEST

CS(COMM) 983/2026 28.09.2026 S.SOOD 9811786067 25.09.2026

CS(COMM) 988/2026 29.09.2026 9810000381 26.09.2026

CS(COMM) 992/2026 30.09.2026 9212888057 16.09.2026

13 WEST 01-09-2026 9818085900 - 14-07-2026

01-09-2026 9868726388 25-08-2026

01-09-2026 9999448797 10-08-2026

01-09-2026 ASHOK GOEL(P), 9873815146 25-08-2026

01-09-2026

02-09-2026 9811126091 04-08-2026

02-09-2026 9811126091 04-08-2026

03-09-2026

03-09-2026

03-09-2026

07-09-2026 9871129399 18-08-2026

08-09-2026 9899969669 04-09-2026

MS. RAJ RANI GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

STATE BANK OF INDIA 
VS. ASHOK SONAVANE

MSSOODADVOCA
TE@GMAIL.COM

MULTI CREDIT PVT 
LTD VS. MATRIX INDIA 

HARKIRAT 
SAHNEY

HARKIRATS@HO
TMAIL.COM

CANARA BANK VS. 
AMIT SINGH 

CHITRA 
MALHOTRA

CHITRAMALHOT
RASOBTI@GMAI
L.COM

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

203
EXTN BLOCK

CS 
(COMM)/848/20
26

MS D R 
INTERNATIONAL PVT 
LTD THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE SH 
RAJIV TANEJA VS MS 
KRISHNA MARUTI PVT 
LTD THROUGH ITS 
MANAGING DIRECTOR 
DIRECTORS

JOGESH 
GUPTA(P),

CS 
(COMM)/850/20
26

HARRISH KUMAR 
SAKKARWAL VS FOOT 
CARE THROUGH MR 
SATYAPRAKASH SINGH

MANOJ KUMAR 
BHAGAT(P),

MANOJLEGAL12
@GMAIL.COM

CS 
(COMM)/847/20
26

PINNACLE POLYMERS 
PVT LTD VS SUSHIL 
KUMAR GARG 
PROPRIETOR OF M S 
KRISHNA TRADERS

KUSHAGRA 
BANSAL(P),

KUSHAGRABANS
AL@AKASSOCIAT
ES.ORG.IN

CS 
(COMM)/849/20
26

ISHAN SNACKS AND 
NAMKIN PRIVATE 
LIMITED VS AFP 
MANUFACTURING CO 
PRIVATE LIMITED

IP@ASHOKALAW
.COM

EXCOMM - 
AWARD BY ARB 
COMM/134/202
6

UGRO CAPITAL LTD VS 
OM MARKETING

BALRAJ  
GAUTAM(P),

CS 
(COMM)/859/20
26

TARUN GOYAL VS DLF 
URBAN PRIVATE 
LIMITED

ANKUR 
SINGHAL(P),

ANKURSINGHAL
ADCOCATE@GM
AIL.COM

CS 
(COMM)/858/20
26

TARUN GOYAL VS DLF 
URBAN PRIVATE 
LIMITED

ANKUR 
SINGHAL(P),

ANKURSINGHAL
ADCOCATE@GM
AIL.COM

OMP MISC 
(COMM)/6/2026

MS BRAND DESIGNS 
EVENTS  PROMOTIONS 
VS MS ARTIMAS 
FASHIONS PRIVATE 
LIMITED  ORS

ANUJ SINGH 
RANA(P),

OMP (I) 
(COMM)/1481/2
026

YES BANK LTD VS 
CHAUDHARY 
CONTRACTOR  
TRADERS

SANJEEV 
PATHAK(P),

OMP (I) 
(COMM)/1480/2
026

AXIS BANK LTD VS 
ASHA DEVI

ADV 
DHEERAJ(P),

CS 
(COMM)/875/20
26

RNFI SERVICES 
LIMITED VS RAFIQUE 
HUSSAIN SHAIKH

VIVEK  
SHARMA(P),

VIVEKSHARMA.A
DV01@GMAIL.CO
M

CS 
(COMM)/883/20
26

EMPIRE HOME PVT 
LTD VS SUDHA GUPTA

RAHUL 
MANGLA(P),

LITIGATION@RA
HULMANGA.CO
M



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

13 WEST

M-EX/342/2026 09-09-2026

09-09-2026

09-09-2026 9810163624 12-08-2026

10-09-2026 - - 08-09-2026

10-09-2026 JAGRITI JAIN(P),

14-09-2026 9971550603 09-09-2026

15-09-2026 7503830432 - 08-09-2026

16-09-2026

19-09-2026

19-09-2026 7838443353 01-09-2026

19-09-2026

21-09-2026

21-09-2026

21-09-2026

22-09-2026 8377040771 18-09-2026

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

LALIT KUMAR 
AGGARWAL VS IRIS 
INDIA HOUSEHOLD 
SOLUTIONS PVT LTD

BHOOPENDRA 
KUMAR(P),

MISC 
DJ/1008/2026

ON CLOUDS GMBH VS 
VARUN KHATRI

SHRAVAN 
BANSAL(P),

CS 
(COMM)/885/20
26

OM LOGISTICS SUPPLY 
CHAIN PVT LTD VS 
PURA HEALTH IMPEX 
PVT LTD

ARUN 
AGGARWAL(P),

ADVOCATEARUN
23@GMAIL.COM

CS 
(COMM)/896/20
26

NEETA SETHI VS MS 
UNIWORLD TRANSERV 
PVT LTD

PUNEET 
MAHESHWARI(P
),

EXECUTION 
(COMM)/336/20
26

M/S SHIV FIBRES PVT 
LTD THROUGH ITS 
DIRECTOR AR MR 
PAWAN KUMAR GOEL 
VS MS AMITA GUPTA  
PROP OF MS KIRTI 
PACKAGING

CS 
(COMM)/899/20
26

ADEQUATE STEEL 
FABRICATORS 
THROUGH MR 
PRATEEK CHANDER 
SOLE PROPRIETOR VS 
RAJESH INDUSTRIES 
THROUGH MR RAJESH 
VIJAY SOLE 
PROPRIETOR

SHIMPY 
SHARMA(P),

OFFICE@ANAND
SHARMAASSOCI
ATES.COM

CS 
(COMM)/903/20
26

MUNISH KUMAR VS 
RELIANCE GENERAL 
INSURANCE CO LTD

ARUN 
SAXENA(P),

OMP (I) 
(COMM)/1531/2
026

IDFC FIRST BANK 
LIMITED VS ASSET 
RECONSTRUCTION 
COMPANY INDIA LTD

PRASHANT 
TRIPATHI(P),

OMP (I) 
(COMM)/1560/2
026

IDFC FIRST BANK LTD 
VS AJAY  YASHBIR

SANJEEV 
PATHAK(P),

CS 
(COMM)/931/20
26

A AND S STEEL 
PRIVATE LIMITED VS 
KAMAL 
KHUBCHANDANI

SHIVEN  
BANGA(P),

ADVSHIVENBAN
GA@GMAIL.COM

OMP (I) 
(COMM)/1559/2
026

YES BANK LTD VS 
MANGAL SINGH

SANJEEV 
PATHAK(P),

MISC 
DJ/1066/2026

BATHWEL VS NEERAJ 
BHATI

AYUSH 
SACHAN(P),

OMP (I) 
(COMM)/1566/2
026

YES BANK LTD VS 
MEGHRAJ SINGH

SANJEEV 
PATHAK(P),

OMP (I) 
(COMM)/1565/2
026

IDFC FIRST BANK LTD 
VS AKASH  SINGH

SANJEEV 
PATHAK(P),

CS 
(COMM)/938/20
26

SHRI GUNSAHIB 
SINGH PROPRIETOR 
OF MS ICON MEDITEX 
VS CONTINENTAL 
DEVLOPERS A UNIT OF 
RADISSON BLU 
GORAKHPUR

MAYANK 
SARIN(P),

MAYANKSARIN4
9@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

13 WEST

23-09-2026 9310875020 21-09-2026

24-09-2026 9560396555 - 04-09-2026

24-09-2026 9560396555 - 04-09-2026

24-09-2026 9560396555 - 04-09-2026

24-09-2026 9560396555 - 04-09-2026

24-09-2026 9811786067 17-09-2026

24-09-2026 9810092257 - 18-09-2026

25-09-2026 AMAR SINGH(P), 9810047059 23-09-2026

26-09-2026 SHALINI(P),

28-09-2026 ALOK KUMAR(P), 9911000126 25-09-2026

29-09-2026 ALOK KUMAR(P), 9911000126 25-09-2026

30-09-2026

46266

46266

46266

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/950/20
26

KRISHAN KUMAR 
JINDAL VS S S AIR 
HYDRO POWER

VIPIN 
DILAWARI(P),

VIPINDILAWARI
83@GMAIL.COM

CS 
(COMM)/959/20
26

CANARA BANK VS 
SHAIYSTA NAZ

ASHOK 
KAKKAR(P),

CS 
(COMM)/960/20
26

CANARA BANK VS 
REKHA NISHAD

ASHOK 
KAKKAR(P),

CS 
(COMM)/957/20
26

CANARA BANK VS 
KULDEEP KUMAR

ASHOK 
KAKKAR(P),

CS 
(COMM)/958/20
26

CANARA BANK VS 
SHAMA PARVEEN

ASHOK 
KAKKAR(P),

CS 
(COMM)/956/20
26

STATE BANK OF INDIA 
VS SHRI RADHE 
KRISHNA 
ENTERPRISES

SWEETY 
SOOD(P),

MSSSOODADVOC
ATE@GMAIL.CO
M

CS 
(COMM)/955/20
26

INDIAN BANK VS 
MESSERS GRACE 
SALES CORPORATION 
PROP SANJAY KUMAR

VANDANA 
BHATIA(P),

CS 
(COMM)/974/20
26

CENTRAL BANK OF 
INDIA VS BABITA

APEXLAW261@G
MAIL.COM

EXECUTION 
(COMM)/359/20
26

VARUN KHURANA VS 
MCD AND ANR

CS 
(COMM)/982/20
26

UNION BANK OF INDIA 
VS VIKAS SAINI

ALOK.ADV2001@
GMAIL.COM

CS 
(COMM)/985/20
26

UNION BANK OF INDIA 
VS RAMANJOT SINGH 
SALUJA

ALOK.ADV2001@
GMAIL.COM

OMP (I) 
(COMM)/1583/2
026

PIRAMAL FINANCE LTD 
VS SACHIN

MUKUND 
KUMAR JHA(P),

OMP (I) 
(COMM)/1455/2
026

YES BANK LTD VS 
KRISHAN LEELA 
TRANSPORT

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/1454/2
026

YES BANK LTD VS 
ROMY DHARAM PAL 
SINGH

KARTIK 
KUMAR(P),

CS 
(COMM)/851/20
26

HDFC BANK LTD VS 
MOHD SUFYAN

ANISH 
BHOLA(P),



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

13 WEST

46266

46266

46266

46266

46266

46266

46266

46266

46267

46267

46267 9654371856 24-08-2026

46268

46268

46268

46268

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP (I) 
(COMM)/1452/2
026

YES BANK LTD VS 
AKASH BIDHURI

ADV. LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1451/2
026

YES BANK LTD VS DEV 
CARGO MOVERS PVT 
LTD

ADV. LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1448/2
026

YES BANK LTD VS 
GAURAV DIXIT

ADV. LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1447/2
026

YES BANK LTD VS 
SALMAN KAYYUM

ADV. LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1449/2
026

YES BANK LTD VS 
SHYAM JI

ADV. LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1450/2
026

YES BANK LTD VS 
ANKIT BHATI

ADV. LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1456/2
026

SHRIRAM FINANCE 
LTD VS MUKUL 
CHANDEL

MANOJ 
KUMAR(P),

OMP (I) 
(COMM)/1453/2
026

YES BANK LTD VS 
KANIKA NAVNEET 
MALIK

KARTIK 
KUMAR(P),

MISC 
DJ/980/2026

MS JASVINDER KAUR 
VS GAIN CHAND 
GODPAL

MAYANK 
BANSAL(P),

OMP (I) 
(COMM)/1465/2
026

YES BANK LTD VS M S 
OVERSEAS

ADV. LALIT 
PANDEY(P),

CS 
(COMM)/860/20
26

STATE BANK OF INDIA 
VS SANJU

MANOJ 
PANDEY(P),

ADVPANDEVMA
NOJ@GAMIL.CO
M

OMP (I) 
(COMM)/1488/2
026

IDFC FIRST BANK LTD 
VS NARESH KUMAR 
NAGPAL

SANJEEV 
PATHAK(P),

OMP (I) 
(COMM)/1487/2
026

IDFC FIRST BANK LTD 
VS JAGJEET SINGH

SANJEEV 
PATHAK(P),

OMP (I) 
(COMM)/1486/2
026

IDFC FIRST BANK LTD 
VS AKRAM KHAN

SANJEEV 
PATHAK(P),

OMP (I) 
(COMM)/1485/2
026

IDFC FIRST BANK LTD 
VS GANESH PRASAD 
GUPTA

SANJEEV 
PATHAK(P),



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

13 WEST

46268

46268

46268 9910860506 18-08-2026

46268

46273

46273

46279

46279

46279

46280 XYZ(P),

46283

M-EX/350/2026 46284

46286

46286

46287 965454855 25-07-2026

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP (I) 
(COMM)/1483/2
026

YES BANK LTD VS 
NAJIMUDDIN TAJUR 
MULUK

SANJEEV 
PATHAK(P),

OMP (I) 
(COMM)/1484/2
026

YES BANK LTD VS 
PRAVEEN KUMAR

SANJEEV 
PATHAK(P),

CS 
(COMM)/865/20
26

NARENDRA KUMAR 
KULASHARI VS 
NAVNIRMAN 
STRUCTURE AND 
ROAD PRIVATE 
LIMITED

AMIT 
GOSWAMI(P),

AMITGOSWAMI8
439@GMAIL.CO
M

OMP (I) 
(COMM)/1482/2
026

YES BANK LTD VS 
SATHENDER 
SATHENDER

SANJEEV 
PATHAK(P),

OMP (I) 
(COMM)/1506/2
026

SHRIRAM FINANCE 
LTD VS POOJA VERMA

MANOJ 
KUMAR(P),

OMP (I) 
(COMM)/1505/2
026

SHRIRAM FINANCE 
LTD VS MUKUL 
CHANDEL

MANOJ 
KUMAR(P),

OMP (I) 
(COMM)/1517/2
026

YES BANK LTD VS 
UMAR NADEEM

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/1516/2
026

YES BANK LTD VS 
SHABANA IMAM

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/1515/2
026

YES BANK LTD VS 
RANDHIR RANDHIR

KARTIK 
KUMAR(P),

EXECUTION 
(COMM)/339/20
26

M/S  SKANRAY 
TECHNOLOGIIES 
LIMITED VS M/S RUBIK 
EXHIBITIONS AND 
INTERIORS

OMP (I) 
(COMM)/1542/2
026

YES BANK LTD VS 
LAXMI NARAYAN

SANJEEV 
PATHAK(P),

SUDHIR KUMAR 
GUPTA VS AMARJEET 
SINGH

VAIBHAV 
JAIN(P),

EXECUTION 
(COMM)/350/20
26

M/S AUTOVIKAS SALES 
AND SERVICE PVT  LTD 
THROUGH ITS A R SH 
DHARAMVIR SINGH VS 
AVINASH RAI

YOMESH 
SHARMA(P),

EXECUTION 
(COMM)/349/20
26

M/S AUTOVIKAS SALES 
AND SERVICE PVT  LTD 
THROUGH ITS A R SH 
DHARAMVIR SINGH VS 
AVINASH RAI

YOMESH 
SHARMA(P),

CS 
(COMM)/939/20
26

LEOSTAR LOGISTICS 
PVT LTD VS RITA RAI

SHIVAM 
SHARMA(P),

LEGAL@SHIVAM
SHARMA.IN



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

13 WEST

46294 ABID  AHMAD(P),

14 WEST EX.COMM 01-09-2026 RAJESH KR 9899694578 29-08-2026

EX.COMM 01-09-2026 MANOJ 9811133644 13-08-2026

CS COMM 01-09-2026 ROHIT WADHWA 9863584542 31-08-2026

OMP(I) 01-09-2026 MANOJ KHATRI 9555254789 31-08-2026

OMP(I) 01-09-2026 RAJESH KUMAR 9312308958 17-08-2026

OMP(I) 02-09-2026 MANOJ KHATRI 9811133644 01-09-2026

OMP(I) 02-09-2026 ISHANT THAKUR 8800209109 01-09-2026

OMP(I) 03-09-2026 SUNIL SINGH 8800209109 01-09-2026

OMP(I) 03-09-2026 SEWA SINGH 9999063760 26-08-2026

OMP(I) 03-09-2026 SHAILENDER 9212257887 25-08-2026

OMP(I) 03-09-2026 9312578945 20-08-2026

EX.COMM 05-09-2026 SUMIT 9650941688 19-08-2026

CS COMM 05-09-2026 GAURAV RANA 9999797229 02-09-2026

CS COMM 05-09-2026 GAURAV RANA 9999797229 01-09-2026

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP (I) 
(COMM)/1577/2
026

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD VS T 
NATRAJAN DURGA 
PRASAD

SH. HARISH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL-04)

202
EXTN BLOCK

EX.COMM - 
AWARD BY ARB. 
COMM./133/202
6

MUKESH KUMAR VS 
MANEET SINGH

ADV@RAJESH.G
MAIL.COM

EXECUTION 
(COMM.)/322/2
026

OKAYA POWER PVT. 
LTD VS SAPNA SARRAF 
PROPRIETOR OF M S 
SEV AUTOMOTIVE

MANOJK.ADV@Y
AHOO.COM

CS 
(COMM)/832/20
26

ENTICE IMPEX 
PRIVATE LIMITED VS 
SHUKLA AUTO E 
RIKSHA AGENCY

  
APEXLAW261@E
MAIL.COM

OMP (I) 
(COMM.)/1435/2
026

SHRIRAM FINANCE 
LTD VS SHAMMI 
KHANNA

MANOJKHATRI@
GMAIL.COM

OMP (I) 
(COMM.)/1436/2
026

SHRIRAM FINANCE 
LTD VS MOHAN SINGH

RAKADV@GMAIL
.COM

OMP (I) 
(COMM.)/1461/2
026

YES BANK LIMITED VS 
HAMZA GLASS 
THROUGH ITS 
PROPRIETOR SHADAB

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1464/2
026

IDFC FIRST BANK LTD 
VS ANUJ SINGH

LAWPARTNERS.S
S@GMAIL.COM

OMP (I) 
(COMM.)/1466/2
026

YES BANK LTD VS M S 
OVERSEAS

ADVSUNILSINGH
P@GAMIL.COM

OMP (I) 
(COMM.)/1467/2
026

YES BANK LTD VS 
SURESH GUPTA

ADVOCATESEWA
SINGH@GMAIL.C
OM

OMP (I) 
(COMM.)/1468/2
026

TSC FINSERV PRIVATE 
LIMITED VS SOHAN 
CARS

SHAILENDERKA
MRA@GMAIL.CO
M

OMP (I) 
(COMM.)/1469/2
026

TSC FINSERV PRIVATE 
LIMITED VS SOHAN 
CARS

RANJEET 
KUMAR

ADVRANJEET@G
MAIL.COM

EXECUTION 
(COMM.)/324/2
026

INTEX POWER 
ELECTRONICS VS 
AUTOPAL INDUSTRIES 
LTD

SUMITSARNA@G
MAIL.COM

CS 
(COMM)/866/20
26

STATE BANK OF INDIA 
VS PRAVEEN KUMAR

MALHOTRAGAU
RAV1976@YAHO
O.COM

CS 
(COMM)/867/20
26

STATE BANK OF INDIA 
VS RAJU

MALHOTRAGAU
RAV1976@YAHO
O.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

14 WEST

CS COMM 05-09-2026 GAURAV RANA 9312578945 01-09-2026

CS COMM 05-09-2026 9999927207 - 31-08-2026

OMP(I) 05-09-2026 9815312248 29-07-2026

OMP(I) 05-09-2026 ANKIT YADAV 9560990911 23-08-2026

OMP(I) 05-09-2026 SADANAND 9811101222 03-08-2026

OMP(I) 05-09-2026 MANOJ 9811133644 29-08-2026

OMP(I) 05-09-2026 MANOJ 9811133644 03-09-2026

EX.COMM 07-09-2026 MANOJ 9811133644 04-09-2026

CS COMM 07-09-2026 ANIL 9811021060 02-09-2026

OMP(I) 07-09-2026 MANOJ 9811133644 02-09-2026

OMP(I) 07-09-2026 MANOJ 9811133644 31-08-2026

OMP(I) 07-09-2026 MANOJ 9811133644 30-08-2026

CS COMM 08-09-2026 MANOJ 9811133644 25-08-2026

OMP(I) 08-09-2026 MANOJ 9654371856 31-08-2026

EX.COMM 09-09-2026 MANOJ PANDAY 9654371856 05-09-2026

SH. HARISH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL-04)

CS 
(COMM)/869/20
26

GENERAL MEDICINE 
THERAPEUTICS 
PRIVATE LIMITED VS 
DERMAZONE 
PHARMACEUTICALS 
PVT LTD,

ADVRANJEET@G
MAIL.COM

CS 
(COMM)/872/20
26

MS ALFA THERM LTD 
THROUGH ITS 
AUTHORISED 
SIGNATORY SH AYUB 
KHAN VS MANTONY 
LARA ENVIRO 
SOLUTIONS PVT LTD 
THROUGH ITS 
DIRECTOR SH SHIJU 
ANTONY KALLARAKAL

RANJEET 
KUMAR

OMP (I) 
(COMM.)/1495/2
026

TSC FINSERV PRIVATE 
LIMITED VS GM CARS

RANJEET 
KUMAR

DCLAWOFFICES9
408@GMAIL.CO
M

OMP (I) 
(COMM.)/1496/2
026

TSC FINSERV PRIVATE 
LIMITED VS GM CARS

ANKITADV1992@
GMAIL.COM

OMP (I) 
(COMM.)/1497/2
026

TSC FINSERV PRIVATE 
LIMITED VS GM CARS

SANADAND.ASAP
ARTNERS@GMAI
L.COM

OMP (I) 
(COMM.)/1498/2
026

YES BANK LTD VS 
MOHD ARIF

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1499/2
026

YES BANK LTD VS DEV 
CARGO MOVERS PVT 
LTD

MANOJK.ADV@Y
AHOO.COM

EXECUTION 
(COMM.)/326/2
026

IDBI BANK LTD VS 
AAMNA BEGUM

MANOJK.ADV@Y
AHOO.COM

CS 
(COMM)/881/20
26

MS PARAGON 
PUBLISHING INDIA 
PRIVATE LIMITED VS 
NEW LIGHT BOOK 
HOUSE

ANILPRUTHI25@
HOTMAIL.COM

OMP (I) 
(COMM.)/1500/2
026

YES BANK LTD VS 
MOHIT MOHIT

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1501/2
026

YES BANK LTD VS 
SUNITA DEVI

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1502/2
026

YES BANK LTD VS 
KALEEM KHAN

MANOJK.ADV@Y
AHOO.COM

CS 
(COMM)/882/20
26

HIMANSHU ARORA VS 
AMAZIA VISION 
ENVIRONMENT PVT 
LTD

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1510/2
026

SHRIRAM FINANCE 
LTD VS VIKASH

ADVPANDEYMA
NOJ@GMAIL.CO
M

EXECUTION 
(COMM.)/333/2
026

LAL OIL AND GENERAL 
MILLS PVT LTD VS 
MODERN KNIT WORKS 
PVT LTD

ADVPANDEYMA
NOJ@GMAIL.CO
M



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

14 WEST

OMP(I) 09-09-2026 MANOJ 9811133644 06-09-2026

EX.COMM 10-09-2026 MANOJ KHATRI 9811133644 04-09-2026

EX.COMM 10-09-2026 MANOJ KHATRI 9811133644 05-09-2026

CS COMM 10-09-2026 SUNDER SINGH 09-09-2026

OMP(I) 10-09-2026 SADANAND 9871897844 05-09-2026

OMP(I) 10-09-2026 HUNNY SHARMA 9650501903 05-09-2026

CS COMM 17-09-2026 MANOJ 9811133644 05-09-2026

CS COMM 17-09-2026 MANOJ 9811133644 05-09-2026

OMP(I) 17-09-2026 MANOJ 9811133644 05-09-2026

OMP(I) 17-09-2026 MANOJ 9811133644 05-09-2026

OMP(I) 17-09-2026 MANOJ 9811133644 05-09-2026

EX.COMM 18-09-2026 SK JHA 9810840045 05-09-2026

CS COMM 18-09-2026 SK JHA 9810840045 05-09-2026

CS COMM 18-09-2026 SK JHA 9810840045 05-09-2026

OMP(I) 18-09-2026 MANOJ 9811133644 05-09-2026

SH. HARISH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL-04)

OMP (I) 
(COMM.)/1511/2
026

YES BANK LTD VS 
RAHUL GAUTAM

MANOJK.ADV@Y
AHOO.COM

EX.COMM - 
AWARD BY ARB. 
COMM./141/202
6

MS SOPHISTICATED 
INDUSTRIAL 
MATERIALS ANALYTIC 
LABS PVT LTD VS 
STRUQTA ECO 
ENGINEERING AND 
CONSULTANT PVTLTD

MANOJK.ADV@Y
AHOO.COM

EX.COMM - 
AWARD BY ARB. 
COMM./142/202
6

UNITY BUILDERS VS 
MAHANAGAR 
TELEPHONE NIGAM 
LIMITED

MANOJK.ADV@Y
AHOO.COM

CS 
(COMM)/898/20
26

SWIGGY NETWORKS 
LIMITED VS MS SUPER 
MARCHE 37 TRADERS 
LLP

+91 9810621272 BEHLARSHIA@G
MAIL.COM

OMP (I) 
(COMM.)/1513/2
026

AXIS BANK LTD VS 
KAVITA SHARMA

SAVLAWASSOCIA
TE@GMAIL.COM

OMP (I) 
(COMM.)/1514/2
026

AXIS BANK LTD VS 
HEMANT KUMAR

ADVHUNNYSHA
RMA.@GMAIL.CO
M

CS 
(COMM)/912/20
26

HANS SETHI VS 
CHAWLA MEGA MART 
PVT LTD

MANOJK.ADV@Y
AHOO.COM

CS 
(COMM)/913/20
26

OM LOGISTICS 
LIMITED VS SRIKAMAL 
PRASADH RANDHIR 
KUMAR  PROPRIETOR 
OF RINA TEXTILES

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1533/2
026

YES BANK LIMITED VS 
RUSTAM FAZAR MOHD

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1534/2
026

YES BANK LTD VS 
AMISHA SINGH

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1535/2
026

YES BANK LTD VS 
RAMESH CHAND 
MEENA

MANOJK.ADV@Y
AHOO.COM

EXECUTION 
(COMM.)/345/2
026

M/S POINT FOOTWEAR 
PVT LTD VS ASHIRWAD 
FOOT CARE

 
SKJHAASSOCIAT
ES@YAHOO.COM

CS 
(COMM)/920/20
26

POOJA SHARMA VS 
VINAYAK ASSOCIATES

 
SKJHAASSOCIAT
ES@YAHOO.COM

CS 
(COMM)/921/20
26

MAX ENGINEERING 
AND AUTOMATION PVT 
LTD VS ADVANCE 
VENTILATION PVT LTD

 
SKJHAASSOCIAT
ES@YAHOO.COM

OMP (I) 
(COMM.)/1541/2
026

PIRAMAL FINANCE LTD 
VS RITIKA KAPOOR

MANOJK.ADV@Y
AHOO.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

14 WEST

OMP(I) 18-09-2026 MANOJ 9811133644 05-09-2026

OMP(I) 18-09-2026 MANOJ 9811133644 05-09-2026

OMP(I) 18-09-2026 YOGESH 9555343658 05-09-2026

OMP(I) 18-09-2026 YOGESH 9555343658 05-09-2026

EX.COMM 19-09-2026 YOGESH 9555343658 05-09-2026

CS COMM 19-09-2026 PREM SHANKAR 9136457898 05-09-2026

OMP(I) 19-09-2026 ISHANT THAKUR 9811133644 03-08-2026

OMP(I) 19-09-2026 SONU KUMAR 9863584542 29-08-2026

EX.COMM 21-09-2026 EKSHA 9555254789 03-09-2026

CS COMM 21-09-2026 DISHA 9312308958 04-09-2026

CS COMM 21-09-2026 MANOJ 9811133644 02-09-2026

CS COMM 22-09-2026 MANOJ 8800209109 02-09-2026

OMP(I) 22-09-2026 8800209109 03-08-2026

OMP(I) 22-09-2026 SHAILENDER 9999063760 29-08-2026

OMP(I) 22-09-2026 NAVEEN 9212257887 03-09-2026

SH. HARISH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL-04)

OMP (I) 
(COMM.)/1547/2
026

YES BANK LTD VS 
RAJVEER SINGH

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1548/2
026

YES BANK LTD VS 
KULDEEP RAJPAL

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1549/2
026

YES BANK LTD VS 
REETIK RAGHAV

YOGESHADV@G
MAIL.COM

OMP (I) 
(COMM.)/1550/2
026

YES BANK LTD VS 
NEERAJ LAL 
SHRIVASATAVA

YOGESHADV@G
MAIL.COM

EXECUTION 
(COMM.)/348/2
026

PRAVESH BHANDARI 
VS ASHIMARA 
HOUSING PVT LTD

YOGESHADV@G
MAIL.COM

CS 
(COMM)/930/20
26

BAJAJ RUBBER 
COMPANY PVT LTD VS 
SANDEEP GOEL

PREMSHANKARJ
I@GMAIL.COM

OMP (I) 
(COMM.)/1551/2
026

DMI FINANCE PVT LTD 
VS LOKPAL SINGH 
CHAUHAN

ADVISHANT1999
@GMAIL.COM

OMP (I) 
(COMM.)/1552/2
026

TSC FINSERV PRIVATE 
LIMITED VS SHIV 
MOTORS

KUMARSONU196
5@GMAIL.COM

EX.COMM - 
AWARD BY ARB. 
COMM./145/202
6

HDB FINANCIAL 
SERVICES LIMITED VS 
PAPPU RAJBHAR

EKSHASHARMA
@GMAIL.COM

CS 
(COMM)/936/20
26

BERGER PAINTS INDIA 
LIMITED VS THE ATLAS 
ELECTRIC INDUSTRIES 
PRIVATE LIMITED  
OTHERS

DISHALANG1995
@GMAIL.COM

CS 
(COMM)/937/20
26

BANK OF INDIA VS 
KANHAIYA PASWAN

MANOJK.ADV@Y
AHOO.COM

CS 
(COMM)/945/20
26

OZONE CORP PVT LTD 
VS LALITA DEVI

MANOJK.ADV@Y
AHOO.COM

OMP (I) 
(COMM.)/1567/2
026

IDFC FIRST BANK LTD 
VS MUSHAHID 
HUSSAIN

RAVINDER 
KUMAR

KUMARRAVINDE
R@GMAIL.COM

OMP (I) 
(COMM.)/1568/2
026

IDFC FIRST BANK LTD 
VS KRISHNA MURARI 
YADAV

SHAILENDERKA
MRA@GMAIL.CO
M

OMP (I) 
(COMM.)/1569/2
026

IDFC FIRST BANK LTD 
VS ANURAG 
DURGVANSHI

NAVADV96@GM
AIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

14 WEST

OMP(I) 22-09-2026 NITIN KUMAR 9811133644 04-09-2026

OMP(I) 22-09-2026 ANKIT SHARMA 9863584542 02-09-2026

CS COMM 23-09-2026 ANIL 9555254789 02-09-2026

MISC DJ 23-09-2026 REHAN 9312308958 03-08-2026

EX.COMM 25-09-2026 REHAN 9811133644 29-08-2026

CS COMM 25-09-2026 SURJET KUMAR 8800209109 03-09-2026

CS COMM 25-09-2026 SURJET KUMAR 8800209109 04-09-2026

CS COMM 25-09-2026 ISHANT THAKUR 9999063760 02-09-2026

CS COMM 25-09-2026 EKLAVYA SINGH 9212257887 02-09-2026

CS COMM 25-09-2026 EKLAVYA SINGH 9999993525 11-09-2026

CS COMM 28-09-2026 PREM SAGAR 9555457898 13-09-2026

OMP(I) 29-09-2026 SAURAV 9870347905 15-09-2026

OMP(I) 29-09-2026 SAURAV 8800176369 15-09-2026

SH. HARISH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL-04)

OMP (I) 
(COMM.)/1570/2
026

IDFC FIRST BANK LTD 
VS GAGAN SINGH

NITINSINGH@G
MAIL.COM

OMP (I) 
(COMM.)/1571/2
026

YES BANK LTD VS 
ANAND PANDEY

SHARMAANKIT@
GMAIL.COM

CS 
(COMM)/946/20
26

SUPREET SINGH VS 
RELIANCE INFRATEL 
LIMITED

CHAUHANANIL9
99@GMAIL.COM

MISC 
DJ/1077/2026

TARANJIT SINGH VS 
YES BANK

REHANLAWFIRM
@GMAIL.COM

EXECUTION 
(COMM.)/358/2
026

VINTAGE CREDIT AND 
LEASING PVT LTD VS 
AJAY PAL SINGH

REHANLAWFIRM
@GMAIL.COM

CS 
(COMM)/968/20
26

CANARA BANK VS 
MONIKA ARORA

KRSURJEETLAW
@GMAIL.COM

CS 
(COMM)/972/20
26

CANARA BANK VS 
MAYUR MS NEHARWAL 
ENTERPRISES

KRSURJEETLAW
@GMAIL.COM

CS 
(COMM)/976/20
26

SANDEEP GROVER VS 
KAWAL PREET SINGH

ADVISHANT1999
@GMAIL.COM

CS 
(COMM)/977/20
26

VINTAGE CREDIT AND 
LEASING PVT LTD VS 
SHIV KUMAR

EKLAYAPARASH
AR@GMAIL.COM

CS 
(COMM)/978/20
26

VINTAGE CREDIT AND 
LEASING PVT LTD VS 
ROHIT RANJAN

EKLAYAPARASH
AR@GMAIL.COM

CS 
(COMM)/984/20
26

CJ DARCL LOGISTICS 
LIMITED VS EAST 
WEST PRODUCTS 
LIMITED

ADVPREMSAGAR
1980@YAHOO.CO
M

OMP (I) 
(COMM.)/1580/2
026

YES BANK LTD VS 
SEEMA OM PRAKASH

SAURAVJOSHI@
GMAIL.COM

OMP (I) 
(COMM.)/1581/2
026

YES BANK LTD VS 
SONIA JAIN

SAURAVJOSHI@
GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

15 WEST 01-09-2026 01-09-2026

01-09-2026 SUNITA SINGH 01-09-2026

01-09-2026 ANANJAY SINGH 7455023130 01-09-2026

01-09-2026 ANANJAY SINGH 7455023130 01-09-2026

03-09-2026 RITESH 9999495500 03-09-2026

03-09-2026 VIPIN DILAWARI 03-09-2026

05-09-2026 KARTIK KUMAR 05-09-2026

05-09-2026 KARTIK KUMAR 05-09-2026

07-09-2026 RAVI RAI 9999660384 07-09-2026

07-09-2026 9540643136 07-09-2026

10-09-2026 9717028845 10-09-2026

10-09-2026 9717028845 10-09-2026

15-09-2026 LALIT PANDEY 9555861211 15-09-2026

17-09-2026 999797229 NOT PROVIDED 17-09-2026

17-09-2026 ADITYA GOEL 9540828585 17-09-2026

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

210
EXTN BLOCK

CS 
(COMM)/831/2
026

CS 
(COMM)/831/20
26

UPGRID SOLUTIONS 
PRIVATE LIMITED VS 
HIMANSHU TANEJA 
SOLE PROPRIETOR OF 
TANEJA CHARGING 
POINT

DEEPAK KUMAR 
BANSAL

9899951648 , 
9811515015

BANSALASSOCIA
TESLAWFIRM@G
MAIL.COM

CS 
(COMM)/834/2
026

CS 
(COMM)/834/20
26

SURANDER KUMAR VS 
M/S RA ENTERPRISES 
AND OTHERS

9210585331 , 
8920586266

INDOLEXLAW@
GMAIL.COM

CS 
(COMM)/844/2
026

CS 
(COMM)/844/20
26

M/S GUPTA IRON AND 
BRASS WORKS LTD VS 
M/S HARPREET 
MOTORS PVT LTD

ASAPLEGALAND
ADVOCATES@G
MAIL.COM

CS 
(COMM)/852/2
026

CS 
(COMM)/852/20
26

B.R. CERAMICS 
PRIVATE LIMITED VS 
BHUPINDER SINGH

ASAPLEGALAND
ADVOCATES@G
MAIL.COM

CS 
(COMM)/863/2
026

CS 
(COMM)/863/20
26

PUNJAB NATIONAL 
BANK VS SARITA DEVI

MOHITMONGAA
DVOCATE@GMAI
L.COM 

CS 
(COMM)/864/2
026

CS 
(COMM)/864/20
26

PUNJAB NATIONAL 
BANK VS MANGAL 
JORWAL

93 I22439 57, 
93 I 0875020

VIPINDILAWARI
83@GMAILCOM

CS 
(COMM)/868/2
026

CS 
(COMM)/868/20
26

STATE BANK OF INDIA 
VS SUB LIEUTENANT 
UTKARSH BARU

NOT 
PROVIDED 

LEGAL@KATYAL
ASSOCITES.COM

CS 
(COMM)/870/2
026

CS 
(COMM)/870/20
26

MR ANISH KUMAR 
PROPRIETOR OF M/S 
AKS INTERIORS VS 
TATA PROJECTS 
LIMITED AND ANR

NOT 
PROVIDED 

LEGAL@KATYAL
ASSOCITES.COM

CS 
(COMM)/876/2
026

CS 
(COMM)/876/20
26

ANJU KHOSLA VS M/S 
NG WAREHOUSE 
PRIVATE LIMITED AND 
ORS

ADVOCATERAVI
RAI@GMAIL.CO
M

CS 
(COMM)/880/2
026

CS 
(COMM)/880/20
26

MR MUKUL KUMAR 
PROPRIETOR OF MS 
SURYA ENTERPRISES 
VS MRS  PRATIBHA 
CHANDRA 
PROPRIETOR OF 
PRATIBHA 
CONSTRUCTION AND 
ANR

AMRESHWAR 
SINGH

AMRCSHWARSIN
GHADVOCATE@
GMAIL.COM

CS 
(COMM)/895/2
026

CS 
(COMM)/895/20
26

SANJIV KUMAR AND 
ANR VS CHANDER 
PARBHA MALHOTRA  
@ CHANDER PRABHA 
MALHOTRA

SANJEEV 
PATHAK

LITIGATION@SR
CSLEGAL.COM

CS 
(COMM)/897/2
026

CS 
(COMM)/897/20
26

ANITA AGGARWAL 
THROUGH ITS AR SH 
UMANG GUPTA VS 
NIKHIL BEHL AND ANR

SANJEEV 
PATHAK

LITIGATION@SR
CSLEGAL.COM

CS 
(COMM)/902/2
026

CS 
(COMM)/902/20
26

SANGEETA ARORA, 
PROPRIETOR OF BS 
ADVERTISING 
COMPANY VS RABHAS 
BY EKTA  ALIAS 
RABHAS  EXPORTS 
PRIVATE LIMTITED 
ORS

LALITPANDEYAD
VASSOCIATES@G
MAIL.COM

CS 
(COMM)/914/2
026

CS 
(COMM)/914/20
26

VINTAGE CREDIT AND 
LEASING PVT LTD VS 
AJEET KUMAR JHA 
AND ORS.

GAURAV 
MALHOTRA

CS 
(COMM)/915/2
026

CS 
(COMM)/915/20
26

VINTAGE CREDIT AND 
LEASING PVT LTD VS 
DEEPALI SHARMA AND 
ORS

ADVADLTVAGOE
I@HORMAIL.CO
M



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

15 WEST

17-09-2026 9717028845 17-09-2026

17-09-2026 9717028845 17-09-2026

17-09-2026 8750618722 17-09-2026

17-09-2026 SONU 8447976744 17-09-2026

18-09-2026 7970440025 18-09-2026

21-09-2026 SANJEEV 9868738523 21-09-2026

22-09-2026 9717028845 22-09-2026

23-09-2026 9717028845 23-09-2026

23-09-2026 VARUN BEDI 8285672608 23-09-2026

23-09-2026 VARUN BEDI 8285672608 23-09-2026

24-09-2026 9811179161 24-09-2026

24-09-2026 9811675024 24-09-2026

24-09-2026 MANOJ KUMAR 9811133644 24-09-2026

25-09-2026 LALIT PANDEY 9555861211 25-09-2026

25-09-2026 LALIT PANDEY 9555861211 25-09-2026

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/916/2
026

CS 
(COMM)/916/20
26

VINTAGE CREDIT AND 
LEASING PVT LTD VS 
VIJAY KUMAR AND 
ORS

SANJEEV 
PATHAK

LITIGATION@SR
CSLEGAL.COM

CS 
(COMM)/917/2
026

CS 
(COMM)/917/20
26

M/S MAHESH 
FABRINOX PVT LTD VS 
FIROJ AHMAD

SANJEEV 
PATHAK

LITIGATION@SR
CSLEGAL.COM

CS 
(COMM)/918/2
026

CS 
(COMM)/918/20
26

M/S MAHESH 
FABRINOX PVT LTD VS 
GAGAN NARANG

HIMANSHU 
GARG

SSWANIASSOCIA
TES@GMAIL.OO
M

CS 
(COMM)/919/2
026

CS 
(COMM)/919/20
26

PUNJAB NATIONAL 
BANK VS HIMANSHU 
GARG

AVINASHSURILA
WYER@GMAIL.C
OM 

CS 
(COMM)/923/2
026

CS 
(COMM)/923/20
26

CANARA BANK VS 
PRASHANT GOEL PROP 
M/S PREM KRISHNA 
ENTERPRISES

VIMAL 
KHURANA

SHIVAMJHA@FI
RSTASSOCIATES.
IN 

CS 
(COMM)/935/2
026

CS 
(COMM)/935/20
26

POWERTECH 
SWITCHGEARS PVT 
LTD VS M/S ADVANCE 
VENTILATION PVT LTD

SANJEEV.KUMA
R@KNOWLEX.IN 

CS 
(COMM)/943/2
026

CS 
(COMM)/943/20
26

AROSON PLASTICS PVT 
LTD VS M/S VICTORIA 
LIGHTING PVT LTD

SANJEEV 
PATHAK

LITIGATION@SR
CSLEGAL.COM

CS 
(COMM)/947/2
026

CS 
(COMM)/947/20
26

OZONE CORP PVT LTD 
VS HARASAN RAM

SANJEEV 
PATHAK

LITIGATION@SR
CSLEGAL.COM

CS 
(COMM)/951/2
026

CS 
(COMM)/951/20
26

BANK OF INDIA VS 
SHIV KUMAR 
PROPRIETOR OF EASY 
TRADERS

ADVOCATEVARU
NBEDI@GMAIL.C
OM

CS 
(COMM)/953/2
026

CS 
(COMM)/953/20
26

STATE BANK OF INDIA 
VS RAHUL GUPTA

ADVOCATEVARU
NBEDI@GMAIL.C
OM

CS 
(COMM)/954/2
026

CS 
(COMM)/954/20
26

UFLEX LIMITED VS 
SILVERTONE GRAVU 
FLEX PRIVATE 
LIMITED

SANJAY 
AGGARWAL

LEGALYUKTI63@
GMAIL.COM

CS 
(COMM)/961/2
026

CS 
(COMM)/961/20
26

STATE BANK OF INDIA 
VS NARESH KUMAR 
CHAUHAN

ANJANI KUMAR 
CHOUDHARY

ANIANICHOUDH
ARI@GMAIL.CO
M

CS 
(COMM)/964/2
026

CS 
(COMM)/964/20
26

STAR STEEL PROJECTS 
PRIVATE LIMITED VS 
AAR ESS EXIM 
PRIVATE LIMITED AND 
OTHERS

MANOJK.ADV@G
MAIL.COM

CS 
(COMM)/969/2
026

CS 
(COMM)/969/20
26

CANARA BANK VS 
AFROZ ALAM

LALITPANDEYAD
VASSOCIATES@G
MAIL.COM

CS 
(COMM)/970/2
026

CS 
(COMM)/970/20
26

ARMAAN JAIN  
PROPRIETOR 
-SELECTION KART VS 
PAWAN SAINI  
PROPRIETOR AYUSH 
SERVICE AND 
CONSULTANCY

LALITPANDEYAD
VASSOCIATES@G
MAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

15 WEST

25-09-2026 VARUN GUPTA 25-09-2026

26-09-2026 9810362626 26-09-2026

28-09-2026 KARTIK JAIN 28-09-2026

29-09-2026 29-09-2026

29-09-2026 ASHOK JAIN 9210198802 NOT PROVIDED 29-09-2026

30-09-2026 7970440025 30-09-2026

16 WEST 48/2026 09-09-2026 9818268162 08-07-2026

CS COMM 911/2026 17-09-2026 SANJEEV GUPTA 9873088831 14-09-2026

CS COMM 927/2026 19-09-2026 SWEETY SOOD 9871786067 14-09-2026

CS COMM 932/2026 19-09-2026 RAJEEV SHARMA9910844633 17-09-2026

CS COMM 933/2026 21-09-2026 9711101306 17-09-2026

CS COMM 977/2026 22-09-2026 9868873138 15-09-2026

CS COMM 965/2026 25-09-2026 ASHOK KUMAR 9560396555 23-09-2026

CS COMM 966/2026 25-09-2026 ASHOK KUMAR 9560396555 23-09-2026

CS COMM 967/2026 25-09-2026 ASHOK KUMAR 9560396555 23-09-2026

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/973/2
026

CS 
(COMM)/973/20
26

M/S BATRA 
BREWERIES AND 
DISTILLERIES PVT LTD 
VS M/S ARJUN 
CONTINENTAL PVT 
LTD

9810476767/88
00663896

GUPTA.VARUNL
@2MAIL.COM

CS 
(COMM)/979/2
026

CS 
(COMM)/979/20
26

M/S ASHIMA 
AGENCIES VS M/S 
NEWTREO GLOBEL 
PRIVATE LIMITED AND 
ORS

AVADHESH 
KUMAR SHAKYA

AKSHAKYA0 L 
@GMAIL.COM

CS 
(COMM)/981/2
026

CS 
(COMM)/981/20
26

UNION BANK OF INDIA 
VS SUMAN

836S060074,99
99575612

ADVOCATEKART
IK9S@GMAIL.CO
M

CS 
(COMM)/989/2
026

CS 
(COMM)/989/20
26

M/S ALLEGIANCE 
PETROLEUM 
THROUGH ITS 
PARTNER MR 
SAURABH GARG VS 
M/S ASHIANA ISPAT 
LIMITED THROUGH 
ITS DIRECTORS

PRATIKSHA 
SHARMA

9818573748 , 
9310018500

PRATIKSHASHAR
MA@PSOFFICE.I
N

CS 
(COMM)/990/2
026

CS 
(COMM)/990/20
26

CENTRAL BANK OF 
INDIA VS M/S NARANG 
FLUID TRANSMISSION 
PRODUCTS AND ORS

CS 
(COMM)/993/2
026

CS 
(COMM)/993/20
26

CENTRAL BANK OF 
INDIA VS MS GAURI 
GUPTA AND ANR

VIMAL 
KHURANA

SHIVAMJHA@FI
RSTASSOCIATES.
IN 

MS. NEELOFER ABIDA 
PERVEEN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
EXTN BLOCK

COUNTER 
CLAIM

ANUMIT SWANI VS 
ALOK PRAKASH

SHASHI 
PRAKASH

ASRLEGALALLIA
NCE9@GMAIL.C
OM

M/S PLATINEX DB 
BATHWARE VS M/S 
BATH GALLERY

SGADVOCATE@G
MAIL.COM

SBI VS SAGAR PRASAD 
KUSHWAHA

MSSOODADVOCA
TE@GMAIL.COM

VEZLAY FOODS VS 
SUPER MARCHE 37

SANJEEVADVOC
ATE93@GMAIL.C
OM

SHRI BALAJI 
CORRUGATION VS 
MANOJ PACKAGING

HITESH KUMAR 
BAGARI

HITESH.BAGRI@
GMAIL.COM

LUMAN INDUSTRIES 
VS AVINASH KUMAR

GURVINDER 
SINGH

ADVOCATEGURV
INDER@GMAIL.C
OM

CANARA BANK VS 
SUMIT SHARMA

KAKKARASHOK
@REDIFFMAIL.C
OM

CANARA BANK VS 
NEELAM SURI

KAKKARASHOK
@REDIFFMAIL.C
OM

CANARA BANK VS 
VASIM KHAN

KAKKARASHOK
@REDIFFMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

16 WEST

CS COMM 980/2026 26-09-2026 ALOK KUMAR 9911000126 23-09-2026

CS COMM 987/2026 29-09-2026 ALOK KUMAR 9911000126 29-09-2026

17 NEW DELHI 1 CS (COMM.) 635/2026 01-09-2026 NIRMAL MISHRA 9311131978 31.08.2026

1 CS (COMM.) 636/2026 01-09-2026 9312223345 31.08.2026

1 CS (COMM.) 639/2026 02-09-2026 11.09.2026

1 CS (COMM.) 641/2026 03-09-2026 9810684200 10.07.2026

1 82/2026 05-09-2026 KAPIL KHER 9891072729 03.09.2026

1 224/2026 05-09-2026 NA 03.09.2026

1 225/2026 05-09-2026 NA 03.09.2026

1 CS (COMM.) 649/2026 07-09-2026 05.09.2026

1 OMP (COMM.) 197/2026 08-09-2026 9810815307 07.09.2026

1 CS (COMM.) 656/2026 10-09-2026 9005502207 09.09.2026

1 OMP I COMM 233/2026 14-09-2026 PRANAV GADI 9711161488 10..09.2026

1 CS (COMM.) 660/2026 14-09-2026 9999050203 10..09.2026

1 CS (COMM.) 661/2026 14-09-2026 9015242475 10..09.2026

MS. NEELOFER ABIDA 
PERVEEN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

PUNJAB NATIONAL 
BANK VS VIVEK 
BANSAL

ALOK.ADV2001@
GMAIL.COM

UNION BANK OF INDIA 
VS AMIT THAKUR

ALOK.ADV2001@
GMAIL.COM

SH. ANIL ANTIL 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

OFFICE.NIRMAL
MISHRA@GMAIL
.COM

JATIN SAPRA 
AND 
ASSOCIATES

JATIN.SAPRA150
@GMAIL.COM

BAJAJ AND 
BAJAJ 
ASOOSICATED

9213187809, 
9811700978

BAJAJ.BAJAJ128
@GMAIL.COM

SIDDHARTH 
MEHTA

ASIDDHARTHLA
W19@GMAIL.CO
M

OMP (MISC.) 
(COMM.)

ANILKHER@GM
AIL.COM

OMP (I) 
(COMM.)

RAKESH KUMAR 
SAHOO

RAKESH@FIRST
WATER.LAW

OMP (I) 
(COMM.

RAKESH KUMAR 
SAHOO

RAKESH@FIRST
WATER.LAW

DHARMENDER 
SHARMA AND 
ASSOCIATES

9971640403, 
9891640403

FAIRJUSTICELA
WFIRM@GMAIL.
COM

VICTORY 
ASSOCIATES

VINEET.LEGAL@
GMAIL.COM 

APOORV 
DWIVEDI AND 
SWAPNIL 
SHUKLA

SHUKLASWAPNI
LMV@GMAIL.CO
M

P.GADI@GNALA
WYERS.COM

VARUN 
MUDGAL, YASH 
SHARMA, 

OFFICE@MUDGA
L.CO

GAURAV 
SADANA

SADANA.GAURA
V1298@GMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

17 NEW DELHI

1 CS (COMM.) 662/2026 14-09-2026 SUNIL KUMAR 10.08.2026

1 CS (COMM.) 663/2026 14-09-2026 VIKESH KUMAR 8076467665 10.09.2026

1 131/2026 15-09-2026 9810048083 14..09.2026

1 235/2026 15-09-2026 011-41513189 14.09.2026

1 236/2026 15-09-2026 011-41513189 14.09.2026

1 237/2026 15-09-2026 011-41513189 14.09.2026

1 238/2026 15-09-2026 011-41513189 14.09.2026

1 239/2026 15-09-2026 011-41513189 14.09.2026

1 240/2026 15-09-2026 011-41513189 14.09.2026

1 241/2026 15-09-2026 011-41513189 14.09.2026

1 OMP (COMM.) 199/2026 16-09-2026 09.09.2026

1 OMP (COMM. 200/2026 16-09-2026 9810313802 15.09.2026

1 CS (COMM. 671/2026 16-09-2026 15.11.2026

1 CS (COMM.) 674/2026 17-09-2026 9873828306 16.09.2026

1 CS COMM 677/2026 21-09-2026 SHIV K TYAGI 19.09.2026

SH. ANIL ANTIL 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

9818256885, 
8368623877

SUJAYSUJAY1996
@GMAIL.COM

ADVOCATELATIK
AGOEL@GMAIL.
COM

EX.COMM - 
AWARD BY 
ARB. COMM.

RAGHVENDRA 
MOHAN BAJAJ 
AND SHAGUN 
AGARWAL

OFF.RMB@GMAI
L.COM

OMP (I) 
(COMM.)

AVINASH 
KUMAR

AVINASH.ADV@
GMAIL.COM

OMP (I) 
(COMM.)

AVINASH 
KUMAR

AVINASH.ADV@
GMAIL.COM

OMP (I) 
(COMM.)

AVINASH 
KUMAR

AVINASH.ADV@
GMAIL.COM

OMP (I) 
(COMM.)

AVINASH 
KUMAR

AVINASH.ADV@
GMAIL.COM

OMP (I) 
(COMM.)

AVINASH 
KUMAR

AVINASH.ADV@
GMAIL.COM

OMP (I) 
(COMM.)

AVINASH 
KUMAR

AVINASH.ADV@
GMAIL.COM

OMP (I) 
(COMM.)

AVINASH 
KUMAR

AVINASH.ADV@
GMAIL.COM

THE INDURE PVT. LTD. 
VS MAGALDI POWER 
PVT. LTD.

VARUN GUPTA, 
SIMRAN WASON, 
RONAK GUPTA

9810476767, 
8826261410

GUPTA.VARUN1
@GMAIL.COM

SUMMIT 
KAUSHAL, ASIT 
TEWARI

SUMMITKAUSHA
L@GMAIL.COM

WELLA 
INTERNATIONAL 
OPERATIONS 
SWITZERLAND AND 
SARL V/S ASHOK 
KUMAR

SHRAWAN 
KUMAR BANSAL

01204511311,01
204939659

UNITEDMARK@
NITEDANDUNIT
ED.COM

VIKAS SEHGAL 
AND 
ASSOCIATES

LAWYERS1890@
GMAIL.COM

9811059032, 
9643242952

SHIVKTYAGI1@G
MAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

17 NEW DELHI

1 EX(COMM) 122/2026 21.09.2026 9811014029 15.09.2026

1 EX(COMM) 123/2026 21.09.2026 9811014029 15.09.2026

1 89/2026 22-09-2026 9818720615 14.08.2026

1 91/2026 22-09-2026 9818720615 14.08.2026

1 92/2026 22-09-2026 9818720615 14.08.2026

1 93/2026 22-09-2026 9818720615 02.09.2026

1 94/2026 22-09-2026 8130653733 03.02.2026

1 100/2026 23-09-2026 9560690036 19.09.2026

1 255/2026 23-09-2026 SHIKHAR GUPTA 08.09.2026

1 256/2026 23-09-2026 SHIKHAR GUPTA 08.09.2026

1 257/2026 23-09-2026 SHIKHAR GUPTA 08.09.2026

1 258/2026 23-09-2026 SHIKHAR GUPTA 10.09.2026

1 259/2026 23-09-2026 SHIKHAR GUPTA 08.09.2026

1 260/2026 23-09-2026 SHIKHAR GUPTA 08.09.2026

1 CS (COMM.) 688/2026 23-09-2026 VIKAS SAREEN 8826872049 22.09.2026

SH. ANIL ANTIL 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

MS NIAM HOLDINGS 
PVT LLP VS MS RETAIL 
GGN LLP

NARESH THANAI 
, KHUSHBOO 
SINGH 

NARESHTHANAI
@YAHOO.COM

MS NIAM HOLDINGS 
PVT LTD VS MS RETAIL 
GGN LLP

NARESH THANAI 
, KHUSHBOO 
SINGH 

NARESHTHANAI
@YAHOO.COM

OMP (MISC.) 
(COMM.)

RAGHVENDRA 
UPADHYAY

ADVRGHV@GMA
ILC.OM

OMP (MISC.) 
(COMM.)

RAGHVENDRA 
UPADHYAY

ADVRGHV@GMA
ILC.OM

OMP (MISC.) 
(COMM.)

RAGHVENDRA 
UPADHYAY

ADVRGHV@GMA
ILC.OM

OMP (MISC.) 
(COMM.)

RAGHVENDRA 
UPADHYAY

ADVRGHV@GMA
ILC.OM

OMP (MISC.) 
(COMM.)

MOHD. 
SHAHRUKH 
QURESHI, 
PUNEET RATHI, 
FIZA CHOPRA

CHOPRAANDCH
OPRALAWFIRM
@GMAIL.COM 

OMP (MISC.) 
(COMM.)

SAHIL GARG, 
ABHINAV JAIN, 
MITHIL 
MALHOTRA AND 
ARYAN PANDEY

GARGSAHILADV
@GMAIL.COM 

OMP (I) 
(COMM.)

9999443512, 
9990332052

SHIKHARGUPTA
@ADVSGLEGAL.I
N

OMP (I) 
(COMM.)

9999443512, 
9990332052

SHIKHARGUPTA
@ADVSGLEGAL.I
N

OMP (I) 
(COMM.)

9999443512, 
9990332052

SHIKHARGUPTA
@ADVSGLEGAL.I
N

OMP (I) 
(COMM.)

9999443512, 
9990332052

SHIKHARGUPTA
@ADVSGLEGAL.I
N

OMP (I) 
(COMM.)

9999443512, 
9990332052

SHIKHARGUPTA
@ADVSGLEGAL.I
N

OMP (I) 
(COMM.)

9999443512, 
9990332052

SHIKHARGUPTA
@ADVSGLEGAL.I
N

LEZWORKSS@G
MAIL.COM 



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

17 NEW DELHI

1 CS (COMM.) 689/2026 23-09-2026 ANSHUL GOEL 97113454971 12.09.2026

1 MISC DJ 1436/2026 23-09-2026 93151998443 NA 17.09.2026

1 264/2026 24-09-2026 9040145960 17.09.2026

1 CS (COMM. 694/2026 24-09-2026 9149350584 23.09.2026

1 CS (COMM.) 699/2026 25-09-2026 NIPUN ARORA 8800565686 15.09.2026

1 CS (COMM.) 700/2026 26-09-2026 SUCHITA DIXIT 8896932838 25.09.2026

1 CS (COMM.) 701/2026 26-09-2026 ASHOK SONI 8130624150 25.09.2026

1 103/2026 28-09-2026 9319212148 18.09.2026

1 CS (COMM.) 704/2026 28-09-2026 DR. AMAN GAUR 9717093414 14.09.2026

1 214/2026 29.09.2026 MOHD SHADAN 9015051453 17.09.2026

1 CS (COMM.) 708/2026 30-09-2026 U K SINGHAL 95990430545 14.09.2026

1 CS (COMM.) 709/2026 30-09-2026 WASIM BEG 1146521389 07.08.2026

1 CS (COMM.) 710/2026 30-09-2026 9891406066 31.08.2026

18 NEW DELHI 25 CS (COMM) 634/2026 01-09-2026 NAISARGIKA(P), 9311131978 NOT PROVIDED 27.08.2026

25 CS (COMM) 640/2026 02-09-2026 9667202084 29.08.2026

SH. ANIL ANTIL 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

IP@ASHOKALAW
.COM 

AD VENTURE V/S AAR 
KAY UNIVERSAL PVT. 
LTD. 

ABHINAV 
SUGANDH

OMP (I) 
(COMM.)

RAKESH KUMAR 
SAHOO

RAKESH@FIRST
WATER.LAW

ADV CHELSY 
SINGHAL

ADVOCATECHEL
SYSINGHAL@GM
AIL.COM

NIPUN@NACHA
MBERS.COM 

AGNIHOTRISUC
HITA@GMAIL.CO
M

SONI.IPOFFICES
@GMAIL.COM

OMP (MISC.) 
(COMM.)

MONEYWISE 
FINANCIAL SERVICE 
PVT LTD VS LAKSHYA 
POLYTEX PVT LTD 
THROUGH ITS 
DIRECTORS AND ORS

MAHAVISH 
KHAN

KHANMEHVISH2
189@GMAIL.COM

MR THOUNAOJAM 
SUDHIR 
SINGH VS ELMAN 
LIFTS PRIVATE 
LIMITED

OFFICE@ASK-
ADVOCATE.COM

  OMP 
(COMM.)E-
FILED  

MR ZAHIR ABBAS 
BARBHUIYA LR OF 
LATE MAZAHIR UDDIN 
BARBHUIYA                 VS  
    SMALL FARMERS 
AGRI-BUSINESS 
CONSORTIUM -SFAC

SHAIK.BAKTIYAR
@GMAIL.COM

SUPRABHA 
MITRA VS IDN AND 
SONS AND ORS

LEGAL@SIGMAL
EGAL.IN

THE PRESS TRUST OF 
INDIA LTD VS INDIA 
GROUND REPORT

WASIM@LECTIO
LOW.COM

MANJEET SINGH 
KHURANA VS SALONI 
RETAIL LLP

SH. DEEPAK 
PATHAK

DEEPAKPATHAK
ADVOCATE@GM
AIL.COM

SH. MANOJ KUMAR-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT

T V TODAY NETWORK 
LIMITED VS MEDIA 18

NECTOR FOODS PVT 
LTD VS SK 
HEALTHCARE 
FORMULATIONS PVT 
LTD

RAKESH KUMAR 
GUPTA(P),

 
LEGAL@NECTOR
INTERNATIONAL
.COM,



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

18 NEW DELHI

25 CS (COMM) 644/2026 03-09-2026 90 15565892 25.08.2026

25 CS (COMM) 645/2026 03-09-2026 9599043047 26.08.2026

25 CS (COMM) 651/2026 07-09-2026 KARAN JAIN(P), 9810367549 21.08.2026

25 CS (COMM) 652/2026 08-09-2026 01.09.2026

25 CS (COMM) 653/2026 08-09-2026 03.09.2026

25 CS (COMM) 655/2026 09-09-2026 05.09.2026

25 CS (COMM) 658/2026 10-09-2026 27.08.2026

25 CS (COMM) 657/2026 10-09-2026 9873193742 28.08.2026

25 CS (COMM) 664/2026 14-09-2026 8130990609 25.08.2026

25 CS (COMM) 665/2026 14-09-2026 01.09.2026

25 CS (COMM) 679/2026 21-09-2026 SHIV  TYAGI(P), 9811059032 12.09.2026

25 CS (COMM) 678/2026 21-09-2026 18.09.2026

25 CS (COMM) 683/2026 22-09-2026 15.09.2026

25 CS (COMM) 684/2026 22-09-2026 ABC VS XYZ N MAHABIR(P), 9811694997 16.09.2026

25 CS (COMM) 682/2026 22-09-2026 08.09.2026

SH. MANOJ KUMAR-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT

STATE BANK OF INDIA 
VS ANJAN ROY

ADAITA KUMAR  
ROUT(P),

AKROUTADVOCA
TE@GMAIL.COM 

SUPRABHA MITRA 
(PROPRIETOR OF 
MULTAN PAINTS AND 
ELECTRICALS) VS 
MOHD ASAD 
(PROPRIETOR OF 
MOHD ASAD)

ARCHIT 
SINGHAL(P),

LEGAL@SIGMAL
EGAL.IN

SOMANY CERAMICS 
LIMITED VS RDS 
PROJECTS LIMITED

ADVOCATEKJ@G
MAIL.COM

VEEPUL KAUSHIK 
PROP OF PRISHA 
CONTAINERS LINES VS 
AASHISH SHARMA CEO 
OF CYPRESS BUILDING 
SOLUTIONS

TUSHAR 
AGARWAL(P),

CLAPJURIS.LEGA
L@GMAIL.COM 

M/S SNK GLOBAL VS 
M/S MONICA GOLD 
PIPES PVT LTD AND 
ORS

ANKUSH 
BANSAL(P),

PURUSHOTTAMK
UMARADVOCATE
65@GAMIL.COM 

ALSTONE 
INTERNATIONAL VS 
GANPATI INNOVATION 
LIMITED

ANKIT SINGH 
CHAUHAN(P),

A.S.CHAUHAN02
01@GMAIL.COM

TOYO INK INDIA 
PRIVATE LIMITED VS 
SURENDER SINGH  
CHAUHAN AND ORS 
LEGAL HEIR OF LATE 
SHRI NEERAJ 
CHAUHAN

ANKUR 
AGGARWAL(P),

OCEAN.LAWS@G
MAIL.COM

TOYO INK INDIA 
PRIVATE LIMITED VS 
SURENDER SINGH  
CHAUHAN AND ORS 
LEGAL HEIR OF LATE 
SHRI NEERAJ 
CHAUHAN

ANKUR 
AGGARWAL(P),

OCEAN.LAWS@G
MAIL.COM

TANUSREE BANERJEE 
PROP M/S PURPLE 
MONKEY VS DJ 
INTERACTIVE LABS 
PRIVATE LIMITED

MRITYUNJAY 
KUMAR(P),

LEGAL@AMYGLO
BAL.ORG 

MS NASVI STREET 
FOODS PVT LTD VS 
ABHISHEK BAISALA 
(@MC SQUARE) AND 
ORS

SANJAY 
KUMAR(P),

RNANOJ.L968SI
NGH@GRNAIL.C
OM 

STATE BANK OF INDIA 
VS SHAMBHU KUMAR 
YADAV

SHIVTYAGI1@GM
AIL.COM

A M GRAPHICS VS M/S 
EVA INTERNATIONAL 
(THROUGH ITS 
PROPRIETOR MR 
SANJU DUBE)

AMARENDRA 
KUMAR 
DUBEY(P),

GLOBALVISIONL
AWOFFICE@GM
AIL.COM

ASTRAL LTD VS 
LEKKALAPUDI 
JAYATHEJA

SANCHAY 
MEHROTRA(P),

NITINKGUPTA@
LEXSUNRAJ.CO
M 

 
CONTACT@LITM
USLEGAL.COM 

OCEANIC HOMES PVT 
LTD VS DEEPAK 
TALWAR AND ORS

ROHAN 
CHAWLA(P),

 
ROHAN@RCLAW
.IN



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

18 NEW DELHI

25 CS (COMM) 687/2026 23-09-2026 9818365119 NOT PROVIDED 12.09.2026

25 CS (COMM) 686/2026 23-09-2026 8826872049 07.09.2026

25 CS (COMM) 685/2026 23-09-2026 AJAY KUMAR(P), 8800983173 15.09.2026

25 CS (COMM) 698/2026 24-09-2026 18.08.2026

25 CS (COMM) 695/2026 24-09-2026 21.08.2026

25 CS (COMM) 696/2026 24-09-2026 ASHOK GOEL(P), 9711344971 15.09.2026

25 CS (COMM) 697/2026 24-09-2026 SHIV  TYAGI(P), 9811059032 14.09.2026

25 CS (COMM) 706/2026 28-09-2026 98 10844052 22.09.2026

25 CS (COMM) 705/2026 28-09-2026 7572078632 11.09.2026

25 CS (COMM) 711/2026 30-09-2026 9310835459 NOT PROVIDED 10.09.2026

25 CS (COMM) 652/2026 08-09-2026 21.09.2026

19 NEW DELHI 20 CS (COMM) 637/2026 01-09-2026 9810017859 29-08-2026

20 CS (COMM) 638/2026 01-09-2026 8802179561 14-08-2026

20 OMP (COMM) 195/2026 02-09-2026 9650681599 NOT AVAILABLE 31-08-2026

20 CS (COMM) 643/2026 03-09-2026 9999132159 NOT AVAILABLE 12-08-2026

SH. MANOJ KUMAR-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT

STATE BANK OF INDIA 
VS VYAKUNTARAO 
NETINI

VARUN 
CHANDIOK(P),

M/S STYLE MART 
IMPEX VS SHEVAM 
GIFTING SOLUTION 
AND ORS

VIKAS 
SAREEN(P),

PRIYANKA GUPTA VS 
IFFCO TOKIO GENERAL 
INSURANCE COMPANY 
LTD

MS SERVOSTAR INDIA 
PVT LTD VS MS BHARTI 
AIRTEL LIMITED

BRIJESH 
SINGH(P),

AMARESHSINGH
ADVOCATE@GM
AIL.COM

THE BHARAT SCOUTS 
AND GUIDES VS RAJ 
RANI GUPTA

AKSHAY 
SRIVASTAVA(P),

 
MAIL@CAREINT
ELLECT.COM

ISHAN SNACKS AND 
NAMKIN PRIVATE 
LIMITED VS MANVI 
FOOD PRODUCTS

STATE BANK OF INDIA 
VS JYOTI SHARMA 
PROPRIETOR M/S 
TOSH ENTERPRISES

SHIVTYAGI1@GM
AIL.COM

THE BHARAT SCOUTS 
AND GUIDES VS ASHOK 
KUMAR

AKSHAY 
SRIVASTAVA(P),

 
MAIL@CAREINT
ELLECT.COM

CANARA BANK VS 
PALLIKA GROVER

DEEPAK KUMAR 
SINGH(P),

DSALSINDIA@G
MAIL.COM 

ARUN KUMAR 
VISHWAKARMA (SOLE 
PROPRIETOR M/S 
GOOD LIVING FLOOR) 
VS EPITOME PROJECTS 
LLP (THROUGH ITS 
DESIGNATED 
PARTNERS)

VISHAL 
SHARMA(P),

VEEPUL KAUSHIK 
PROP OF PRISHA 
CONTAINERS LINES VS 
AASHISH SHARMA CEO 
OF CYPRESS BUILDING 
SOLUTIONS

TUSHAR 
AGARWAL(P),

CLAPJURIS.LEGA
L@GMAIL.COM 

MS. DEEPALI SHARMA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

LEVI STRAUSS AND CO 
VS ABC

SHRAVAN 
BANSAL(P),

SKBANSALIPR@
GMAIL.COM

SAKSHI STONE VS NKG 
INFRASTRUCTURE LTD 
AND ORS

MOHSIN 
KHAN(P),

MNKHAN.PIE@G
MAIL.COM

AKANKSHA BANSAL 
AND ANR VS HAPPY 
TUMMY KITCHENS PVT 
LTD

ANANT ADITYA 
PATRO(P),

STATE BANK OF INDIA 
VS PREM SINGH 
MEENA

ADAITA KUMAR  
ROUT(P),



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

19 NEW DELHI

20 CS (COMM) 647/2026 05-09-2026 ANKUR SOOD(P), 9810088832 NOT AVAILABLE 29-07-2026

20 CS (COMM) 654/2026 08-09-2026 9711328632 24-08-2026

20 CS (COMM) 659/2026 10-09-2026 9999068681 01-09-2026

20 CS (COMM) 666/2026 14-09-2026 9717745962 02-09-2026

20 CS (COMM) 668/2026 15-09-2026 9851235275 NOT AVAILABLE 01-09-2026

20 CS (COMM) 669/2026 15-09-2026 9810017859 02-09-2026

20 OMP (COMM) 202/2026 16-09-2026 9810689839 14-09-2026

20 OMP (COMM) 201/2026 16-09-2026 NOT AVAILABLE 14-09-2026

20 CS (COMM) 672/2026 16-09-2026 9818365119 NOT AVAILABLE 07-09-2026

20 OMP (COMM) 203/2026 17-09-2026 9953581061 NOT AVAILABLE 15-09-2026

20 CS (COMM) 676/2026 18-09-2026 9953394364 02-09-2026

20 CS (COMM) 680/2026 21-09-2026 9811617186 02-09-2026

20 CS (COMM) 681/2026 21-09-2026 9818365119 NOT AVAILABLE 01-09-2026

20 OMP (COMM) 206/2026 21-09-2026 NOT AVAILABLE 17-09-2026

20 OMP (COMM) 208/2026 22-09-2026 NAVNEET R(P), 8093897845 18-09-2026

MS. DEEPALI SHARMA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

GLOBAL ENTERPRISES 
VS SHAPOORJI 
PALLONJI AND CO 
PRIVATE LIMITED

HOLY LAND 
MARKETING PRIVATE 
LIMITED VS SHREE 
ENTERPRISES AND 
ORS

RAHUL 
KUMAR(P),

RAHULSLAW@G
MAIL.COM

A AND N LAW OFFICES 
VS. AMANPREET SINGH 
KOHLI

ANSH SINGH 
LUTHRA

CHAMBERS@AN
SHSINGHLUTHR
A.COM

NARAYAN SHIHAG VS 
GARVIT SHARMA

SAUMYEN 
DAS(P),

SAUMYENDAS20
07@GMAIL.COM

UTTAM INDANE VS 
INDIAN OIL 
CORPORATION 
LIMITED

DIPIKA 
PRASAD(P),

BALENCIAGA SA VS 
ASHOK KUMAR

SHRAVAN 
BANSAL(P),

SKBANSALIPR@
GMAIL.COM

NARENDRA CHAWLA 
AND ANR VS PURI 
CONSTRUCTION PVT 
LTD AND ORS

NARENDER 
KUMAR(P),

ANANT9215@GM
AIL.COM

UNIQUE ENGINEER VS 
SHAPOORJI PALLONJI 
AND COMPANY PVT 
LTD

SARTHAK 
MITTAL(P),

NOT 
AVAILABLE

STATE BANK OF INDIA 
VS SATISH CHANDER

VARUN 
CHANDIOK(P),

BALAJI CLEANAIR 
SOLUTIONS VS 
MEDICURA DEVICES 
PVT LTD

MUKESH 
GOYAL(P),

HAMDARD NATIONAL 
FOUNDATION (INDIA) 
AND ANR VS NITESH 
SONI AND ANR

SHIVENDRA 
PRATAP 
SINGH(P),

SHIVENDRA@TH
EACMECO.COM

MOVIN EXPRESS PVT 
LTD VS SKYLARK 
EXPRESS DELHI 
PRIVATE LIMITED

JEEVESH 
MEHTA(P),

JEEVESH@MAVE
NLEGAL.NET

STATE BANK OF INDIA 
VS USHA

VARUN 
CHANDIOK(P),

EXTRA MARKS 
EDUCATION INDIA PVT 
LTD VS KONCEPT 
PUBLIC SCHOOL

MITALI 
YADAV(P),

NOT 
AVAILABLE

GODWIN AGRO 
PRODUCTS LTD VS 
SMALL FARMERS 
AGRI-BUSINESS 
CONSORTIUM

THENAVNEETRA
NA@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

19 NEW DELHI

20 CS (COMM) 690/2026 23-09-2026 9810017859 16-09-2026

20 CS (COMM) 691/2026 23-09-2026 8826872049 12-08-2026

20 CS (COMM) 693/2026 24-09-2026 9810482545 05-06-2026

20 CS (COMM) 692/2026 24-09-2026 9810017859 19-09-2026

20 OMP (COMM) 210/2026 25-09-2026 9582158748 23-09-2026

20 OMP (COMM) 212/2026 26-09-2026 9911246400 23-09-2026

20 OMP (COMM) 213/2026 26-09-2026 9811595408 16-09-2026

20 CS (COMM) 702/2026 26-09-2026 8896932838 19-09-2026

20 CS (COMM) 703/2026 26-09-2026 9810844052 18-09-2026

20 CS (COMM) 707/2026 29-09-2026 9555515773 21-09-2026

20 OMP (COMM) 217/2026 30-09-2026 9810288284 NOT AVAILABLE 29-09-2026

20 CS (COMM) 712/2026 30-09-2026 9810844052 25-09-2026

20 SOUTH 46268 9818202368 31.08.2026

46270 SONU VIVEK(P), 7042286270 01.09.2026

46275 8588939319 09.09.2026

MS. DEEPALI SHARMA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

HITESH KUMAR 
RUSTOGI VS NAGAPPA 
HANUMAPPA 
BISTANNANAVAR 
TRADING AS ORBIT 
ENERGY

SHRAVAN 
BANSAL(P),

SKBANSALIPR@
GMAIL.COM

KNM SOURCE INDIA VS 
SHEVAM GIFTING 
SOLUTION

VIKAS 
SAREEN(P),

VIKAS.SAREEN04
@GMAIL.COM

ANANT POWERTECH 
VS KONCORDE 
CONTRACTORS PVT 
LTD

RAKESH 
KUMAR(P),

RAKESHKLEGAL
@GMAIL.COM

LEVI STRAUSS AND CO 
VS ASHOK KUMAR

SHRAVAN 
BANSAL(P),

SKBANSALIPR@
GMAIL.COM

UNIQUE AVIATION 
SERVICES PRIVATE 
LIMITED VS THE 
DIRECTORATE OF 
ENGINEERING H

RAMAKANT 
SHUKLA(P),

KANTBANDHU@
GMAIL.COM

AMIT GUGLANI AND 
ANR VS L T HOUSING 
FINANCE LTD AND ANR

MANOHAR 
LAL(P),

ML.SALUSA@GM
AIL.COM

TRANSACTREE 
TECHNOLOGIES PVT 
LTD VS FUNDFINA 
MARKETPLACE PVT 
LTD

SIDHARTH 
MAHAJAN(P),

SIDHARTHMAHA
JAN01@GMAIL.C
OM

STATE BANK OF INDIA 
VS RAM KUMAR

SUCHITA 
DIXIT(P),

AGNIHOTRISUC
HITA@GMAIL.CO
M

THE BHARAT SCOUTS 
AND GUIDES VS MR 
SATISH SHARMA

AKSHAY 
SRIVASTAVA(P),

AKSHAY@CAREI
NTELLECT.COM

EODB SERVICES PVT 
LTD VS HIREN D 
BHAVSAR AND ANR

NARESH KUMAR 
MITTAL(P),

ADVOCATENARE
SH1978@GMAIL.
COM

L AND T FINANCE 
LIMITED VS AMIT 
GUGLANI

ARVIND 
JADON(P),

THE BHARAT SCOUTS 
AND GUIDES VS SAHIL 
KHAN

AKSHAY 
SRIVASTAVA(P),

AKSHAY@CAREI
NTELLECT.COM

SH. RAKESH PANDIT , 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/497/20
26

VEERJI RESTAURANT 
PRIVATE LIMITED VS 
MR SHIVAM YADAV

BINDRA 
RANA(P),

LITIGATION@SS
RANA.COM

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/498/20
26

SMALL FARMERS 
AGRIBUSINESS 
CONSORTIUM VS 
MALANA ORGANIC 
FRUITS AND 
VEGETABLES 
PROCESSING UNIT

ADVDRPC1948@
GMAIL.COM

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/511/20
26

SIEMENS INDUSTRY 
SOFTWARE INC VS DL 
VALVE PRIVATE LTD

DINESH 
JOTWANI(P),

LITIGATION@JO
TWANI.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

20 SOUTH

46279 8920085456 20.08.2026

46279 9718704960 31.08.2026

46280 9810132015 27.08.2026

46286 9810359500 31.08.2026

46291 93500163581 21.09.2026

46288 7060667669 NOT PROVIDED 22.09.2026

46289 RAM NIWAS(P), 9560026079 07.09.2026

21 COMMERCIAL 09.09.2026 8279698549 02.09.2026

COMMERCIAL 09.09.2026 9650508945 05.09.2026

COMMERCIAL 15.09.2026 KUNAL KHANNA 9999757185 10.09.2026

COMMERCIAL 16.09.2026 S K BANSAL 9650682928 14.09.2026

COMMERCIAL 16.09.2026 S K BANSAL 9650682928 14.09.2026

COMMERCIAL 18.09.2026 SHEETAL VOHRA 9958687418 13.09.2026

22 SOUTH COMMERCIAL 02-09-2026 PUNEET PANKAJ 9990042642 46251

COMMERCIAL 09-09-2026 SWETA RANI 8826639450 46273

SH. RAKESH PANDIT , 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/516/20
26

SUJAN SUGANDH VS 
RAJESH SONI PROP MS 
PARVATI ARTS GEMS

PRADEEP 
BHARDWAJ(P),

DATTACOADVOC
ATE@GMAIL.CO
M

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/515/20
26

GAURIK FASHIONS 
LIMITED VS WEBLENS 
INDIA PRIVATE 
LIMITED

SUMIT 
WADHVA(P),

LEGAL@ABOTT.I
N

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/518/20
26

MS TIRTH AGRO 
TECHNOLOGY PRIVATE 
LIMITED VS MS 
MATHODA 
AGRICULTURE WORKS

SUDARSHAN 
BANSAL(P),

LEGAL@UNITED
WORLD.CO.IN

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/544/20
26

TEAM COMPUTERS 
PRIVATE LIMITED VS 
GCT TECHNOLOGIES 
PRIVATE LIMITED

GAURAV 
CHAUDHRY(P),

GAURAVCHAUD
HRY.321@GMAIL.
COM

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/552/20
26

P S FUNERAL AND 
AMBULANCE SERVICES 
PVT LTD VS UNION OF 
INDIA

NASIB SINGH 
BHAT(P),

NASIBSINGHBHA
T@YAHOO.IN

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/546/20
26

COMPLETE 
RESOURCES PVT LTD 
VS REINVENT 
AGROCHAIN PRIVATE 
LIMITED

ANKUR 
MISHRA(P),

12, NEW 
COURT BLOCK-
I

COMMERCIAL 
CIVIL SUIT

CS 
(COMM)/549/20
26

PUNJAB NATIONAL 
BANK VS MILI ANAND

RAMNIWASADV.
4717@GMAIL.CO
M

SH. SAURABH 
KULSHRESHTHA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

6, NEW COURT 
BLOCK-I

  CS 
(COMM)/509/20
26

THUNDERBIRD CARE 
PVT LTD VS NARAH 
THE SANSKRIT AND 
ANR

DHARAMDEV 
SINGH

ADV.ANURAGMA
LIK16@GMAILCO
M

6, NEW COURT 
BLOCK-I

  CS 
(COMM)/508/20
26

JAYKUMAR SURESH 
KUMAR KANSAGRA VS 
SYED MOHAMMAD 
ABBAS

DHARMENDRA K 
YADAV

ADVDK.YADAV79
@GMAIL.COM

6, NEW COURT 
BLOCK-I

CS (COMM) 
521/2026

WELLVERSED HEALTH 
PRIVATE LTD VS 
NUTRITION PLANET

LITIGATION.KUN
ALKHANNACO@
GMAIL.COM

6, NEW COURT 
BLOCK-I

CS (COMM) 
528/2026

M/S L’OREAL SA VS 
TRUSHALI CREATION & 
ORS

UNITEDMARK@
UNITEDANDUNI
TED.COM

6, NEW COURT 
BLOCK-I

CS (COMM) 
529/2026

HUGO BOSS AG VS 
ASHOK KUMAR

UNITEDMARK@
UNITEDANDUNI
TED.COM

6, NEW COURT 
BLOCK-I

  CS 
(COMM)/535/20
26

EUPHORIC 
INNOVATIONS 
PRIVATE LIMITED VS 
MR DURGESH 
GARGSOLE

SHEETAL@VOHR
AANDVOHRA.CO
M

SH. BALWANT RAI 
BANSAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT/ SH. SANDEEP 
YADAV

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/492/20
26

CANARA BANK VS 
SAVITA YADAV 
PROPRIETOR OF 
YADAV BUILDING 
MATERIAL

SRI.ANSHU83@G
MAIL.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/506/20
26

DAYA SUGAR VS 
WALCHANDNAGAR 
INDUSTRIES LIMITED

SIROHI.SIROHIS
HWETA@GMAOL
.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

22 SOUTH

COMMERCIAL 10-09-2026 9312276651 46237

COMMERCIAL 10-09-2026 9312276651 46233

COMMERCIAL 14-09-2026 9718704960 46265

COMMERCIAL 9810132015 46261

COMMERCIAL 9999947699 46274

COMMERCIAL VIPUL GUPTA 9899191983 46235

COMMERCIAL 16-09-2026 8588857704 46279

COMMERCIAL 17-09-2026 NAVRUTI OJHA 8376043196 46261

COMMERCIAL 18-09-2026 9999668878 46281

COMMERCIAL 18-09-2026 9811284899 46266

COMMERCIAL ANIL KR. RAHU 9810134793 46282

COMMERCIAL 22-09-2026 011-43434600 46276

COMMERCIAL 25-09-2026 9990366723 46268

COMMERCIAL 9730049704 NOT FILED

COMMERCIAL 29-09-2026 9891481175 46289

SH. BALWANT RAI 
BANSAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT/ SH. SANDEEP 
YADAV

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/513/20
26

BATRA BREWERIES 
AND DISTILLERIES PVT 
LTD VS JAIN 
DEPARTMENTAL 
STORE

RAJEEV K. 
TEWARI

R.TEWARI88@G
MAIL.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/514/20
26

BATRA BREWERIES 
AND DISTILLERIES PVT 
LTD VS KASHISH 
ELECTRICITY 
SERVICES

RAJEEV K. 
TEWARI

R.TEWARI88@G
MAIL.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/517/20
26

GAURIK FASHIONS 
LIMITED VS PRATIBHA 
GUPTA

BHARAT 
BHUSHAN

SUMIT@ABOTT.I
N

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/522/20
26

15-09-
2026(CR)

MS TIRTH AGRO 
TECHNOLOGY PRIVATE 
LIMITED VS M/S. 
SIDDHIVINAYAK AGRO 
AGENCY

SUDARSHAN 
KUMAR BANSAL

LEGAL@UNITED
WORLD.CO.IN

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/523/20
26

15-09-2026 
(TM)

MAX HEALTHCARE 
INSTITUTE LIMITED VS 
SOLICITOUS 
HEALTHCARE (INDIA) 
LLP AND ORS

RAUNAQ 
KAMATH

RAUNAQ@IRA.L
AW

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/524/20
26

15-09-2026 
(CR)

M/S DELI BREAD 
BAKERS 
(PARTNERSHIP) VS 
PAWNESH YADAV

MR.GUPTAVIPUL
@GMAIL.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/526/20
26

ZEPTO LIMITED VS 
PRAVEEN KUMAR 
GUPTA AND ANR

PRADEEP KR. 
AGGARWAL

OFFICE@VQRTIC
ALLEGAL. IN

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/533/20
26

STATE BANK OF INDIA 
VS PINKESH KUMAR

NAVRUTITYAGI
@GMAIL.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/536/20
26

DEL TRADE 
INTERNATIONAL PVT 
LTD VS ZANEKA 
HEALTHCARE LIMITED

SANDEEP 
JINDAL

AOR@SANDEEPJ
INDAL.IN

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/538/20
26

JANVEE CONSTRACTS 
PVT LTD VS 
AHLUWALIA 
CONTRACTS INDIA LTD

GAURAV KR 
SINGH

DELLAWS2000@
GMAIL.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/542/20
26

19-09-
2026(CR)

LEAYAN GLOBAL 
PRIVATE LIMITED VS 
COLOSSUSTEX 
PRIVATE LIMITED

ALLIPCARE@GM
AIL.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/545/20
26

MS FEDEX EXPRESS 
TRANSPORTATION 
AND SUPPLY CHAIN 
SERVICES INDIA PVT 
LTD VS MS PADMINI 
VNA MECHATRONICS 
PVT LTD THROUGH 
ITDS DIRECTORS

GURVINDER 
SURI

LITIGATION@SU
RICO.IN

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/551/20
26

CANARA BANK VS 
NEHA

PRATAP 
CHANDRA RANA

PRANA25000@G
MAIL.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/557/20
26

29-09-2026 
(CR)

SIEMENS INDUSTRY 
SOFTWARE INC VS 
LIFELINE DIE MOULD, 
A SOLE 
PROPRIETORSHIP 
CONCERN

PUNEET 
DHAWAN

LITIGATION@JO
TWANI.COM

17, NEW 
COURT BLOCK-
I

CS 
(COMM)/558/20
26

TRANSMEC INDIA PVT 
LTD VS THE EMU 
LINES PRIVATE 
LIMITED

SIMMI KAUR 
BAGGA

MANISHK.SATYA
@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

23 SOUTH COMMERCIAL 02.09.2026 9811151926 29.08.2026

COMMERCIAL 03.09.2026 9810590861 01.09.2026

COMMERCIAL 08.09.2026 9810117154 02.09.2026

COMMERCIAL 08.09.2026 9868113796 07.09.2026

COMMERCIAL 08.09.2026 9910572261 05.09.2026

COMMERCIAL 09.09.2026 9899408618 07.09.2026

COMMERCIAL 10.09.2026 UDAY KUMAR(P), 04.06.2026

COMMERCIAL 15.09.2026 9838660707 10.09.2026

COMMERCIAL 16.09.2026 9811667456 10.09.2026

COMMERCIAL 17.09.2026 9810652956 16.09.2026

COMMERCIAL 17.09.2026 8376043196 27.08.2026

COMMERCIAL 19.09.2026 9910717081 18.09.2026

COMMERCIAL 23.09.2026 9910280608 21.09.2026

COMMERCIAL 24.09.2026 9818499323 16.09.2026

COMMERCIAL 25.09.2026 9990366723 03.09.2026

SH. SUDESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/495/20
26

MR ZAHID HUSSAIN 
TRADING AS  M/S 
JASMIN MEHANDI 
PRODUCT VS SAHIBE 
ALAM

SAGAR 
CHANDRA(P),

OFFICE@SCALEG
AL.IN

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/496/20
26

M/S TARA ASSOCIATES 
VS RAVI AJMERA

CHANDRA 
MOHAN 
SHARMA(P),

ADVOCATECMSH
ARMA@GMAIL.C
OM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/503/20
26

GUJARMAL MODI 
HOSPITAL AND  
RESEARCH CENTRE 
FOR  MEDICAL 
SCIENCES VS JYOTI

SANJEEV 
SARASWAT(P),

SANJEEV.SARAS
WAT@QUESTLE
GALPARTNERS.C
OM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/504/20
26

PUNJAB AND SIND 
BANK VS SANGEETA

BINAY KUMAR 
MISHRA(P),

BKMDELHI@GM
AIL.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/505/20
26

SANDEEP BHARGAVA 
VS REWATI RAMAN

UTKARSH 
BHARGAVA(P),

UTKARSHBHARG
AVAINDIA@GMA
IL.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/507/20
26

STATE BANK OF INDIA 
VS SANJAY BHATI

SHALINI 
UPADHYAY(P),

SHALINIUPADHY
AY.ADVOCATE@
GMAIL.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/512/20
26

EMU LINES PVT LTD VS 
SHRIDHAR SUDAM 
SAHU - PROP SAHU 
INTERNATIONAL 
EXPRESS SERVICES

8882303942, 
9810868162

ADVUDAYKUMA
R@GMAIL.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/525/20
26

M/S PARAG FASHION 
VS M/S PARAG 2 AND  
ANR

VARNIKA 
BAJAJ(P),

VARNIKABAJAJA
DVOCATE@GMAI
L.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/527/20
26

G S AND CO PRIVATE 
LIMITED VS ACPL 
SYSTEMS PRIVATE 
LIMITED

DHURJATI 
VERMA(P),

DHURJATIVERM
A@YAHOO.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/531/20
26

M/S KARGHA FASHION 
RETAIL PVT LTD VS 
M/S NAGAR 
HANDLOOM PVT LTD 
AND ORS

CHANDRA 
MOHAN  
GOYAL(P),

CMGOYALADVOC
ATE@GMAIL.CO
M

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/534/20
26

STATE BANK OF INDIA 
VS RAVICHANDRAN P

NAVRUTI 
OJHA(P),

NAVRUTITYAGI
@GMAIL.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/540/20
26

BANK OF INDIA VS 
DIVYA GERA 
(PROPRIETOR OF 
ARIVYA MAKEOVERS 
UNISEX SALON AND 
MAKEUP ACADEMY)

AMRENDRA 
NATH 
SHUKLA(P),

ADVAMRENDRA
22@GMAIL.COM

29, NEW 
COURT BLOCK-
II

OMP (T) 
(COMM)/3/2026

SERVOTECH 
ELECTRICALS PVT LTD 
VS BENNETT 
UNIVERSITY

RAKESH 
KUMAR(P),

RKSHARMA54@
GMAIL.COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/547/20
26

DABUR INDIA LIMITED 
VS RANJANA COSMO 
CHEM PVT LTD

KRIPA PANDIT, 
BHANU GUPTA

LITIGATION@AS
HWATHHLEGAL.
COM

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/550/20
26

CANARA BANK VS 
AMANDEEP SINGH

PRATAP 
CHANDRA  
RANA(P),

PRANA25000@G
MAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

23 SOUTH

COMMERCIAL 28.09.2026 07.09.2026

24 SOUTH NIL

25 SOUTH-EAST 18 BLOCK 1 08-09-2026 9818321492 03-08-2026

01-09-2026 ROHAN SWARUP -- 31-07-2026

02-09-2026 JATIN SAPRA(P), 9312223345 21-08-2026

05-09-2026 KARMVEER 9891396019 29-08-2026

02-09-2026 9654448699 31-08-2026

09-09-2026 9582621442 25-08-2026

08-09-2026 9717321989 07-09-2026

09-09-2026 9711827993 -- 05-09-2026

15-09-2026 9811351780 07-09-2026

17-09-2026 9999666398 09-09-2026

17-09-2026 -- 09-09-2026

18-09-2026 9810619961 03-09-2026

22-09-2026 AMIT SINGH(P), 701184882 07-09-2026

SH. SUDESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

29, NEW 
COURT BLOCK-
II

CS 
(COMM)/554/20
26

RGA DESIGN LLP VS 
ADARSH ANANT 
JHAVERI AND ORS

RAJESH 
KUMAR(P),

9899986979, 
9716725451

RAJESHKUMAR
@RKCO.IN

SH. AJAY PANDEY, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS RAVINDER BEDI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

CS 
(COMM)/790/2
026

CS 
(COMM)/790/20
26

SANJIV BHAYANA VS 
ASHIANA DWELLINGS 
PRIVATE LIMITED

ANANNYA 
GHOSH(P),

ANANNYA@MGL
OWASSOCIATES.
COM

CS 
(COMM)/755/2
026

CS 
(COMM)/755/20
26

NR WARDROBE FUSS 
PVT LTD VS VELOCITY 
SOFTWARE SOLUTIONS 
PRIVATE LIMITED

ROHANSWARUP
2006@GMAIL.CO
M

CS 
(COMM)/766/2
026

CS 
(COMM)/766/20
26

CEDNA BIOTECH PVT 
LTD VS BARKHA GUPTA 
PROP M/S ASHWANI 
PHARMACEUTICALS

JATIN.SAPRA150
@FMAIL.COM

CS 
(COMM)/780/2
026

CS 
(COMM)/780/20
26

SAGAR INFORMATICS 
PRIVATE LIMITED VS 
DEEP BLUE XPRESS 
LIMITED AND ORS

KARMVEER(@LE
XANAL)R'.TICO.C
OM 

CS 
(COMM)/767/2
026

CS 
(COMM)/767/20
26

RDS AND SONS 
PRIVATE LIMITED VS 
GIRISH KHANDELWAL

MANAV KUMAR 
DIVYA KUMAR 
VATSAL KUMAR   
MANOJ SAHU 
AMIT KUMAR 
PANDEY  
AAYUSHEE 
PRIYA(P),

MSAHU@KANDK
ASSOCIATES.IN

CS 
(COMM)/799/2
026

CS 
(COMM)/799/20
26

RAJBALI VERMA VS 
VEER VASU EXPORTS 
PVT LTD

ISHPREET 
SINGH(P),

ADVISHPREETM
ALHOTRA@GMAI
L.COM

CS 
(COMM)/789/2
026

CS 
(COMM)/789/20
26

EXPANSION MASTERS 
LLP VS M/S NARESH 
ENTERPRISES

AKANKSHA 
SISODIA(P),

ADVOCATEAKAN
SHASISODIA@G
MAIL.COM

CS 
(COMM)/798/2
026

CS 
(COMM)/798/20
26

RICHA JAIN 
PROPRIETOR OF 
ARHAM 
INTERNATIONAL 
THROUGH SPA 
HOLDER VS ANIL 
KUMAR LAL CHAND 
BANSAL JAIN 
PROPRIETOR OF 
JAIBHIKSHU 
ELECTRICALS

ONKAR 
PANDEY(P),

CS 
(COMM)/820/2
026

CS 
(COMM)/820/20
26

ASCL CARE PRIVATE 
LIMITED VS AXON 
AUTOMOTIVES 
PRIVATE LIMITED AND 
OTHERS

AVINASH 
SHARMA

AVINASH.LAW@
GMAIL.COM

CS 
(COMM)/828/2
026

CS 
(COMM)/828/20
26

AKG PLASTICS PVT LTD 
VS JENA BUILDCON 
PVT LTD

ASHUTOSH  
NAGAR(P),

ASHUTOSHNAGA
R@ANALAW.IN

CS 
(COMM)/831/2
026

CS 
(COMM)/831/20
26

GREENFUEL BATTERY 
SOLUTIONS PVT LTD 
VS GOREEN E-
MOBILITY PVT LTD

NITIN  
PANDEY(P),

LITIGATION@KH
AITANANDKHAI
TAN.COM

CS 
(COMM)/835/2
026

CS 
(COMM)/835/20
26

M/S VELOCITY 
CONSUMERS 
VENTURES PRIVATE 
LIMITED VS DURGESH 
PATEL

MANOJ 
KUMAR(P),

ARORAANDARO
RA@GMAIL.COM

CS 
(COMM)/852/2
026

CS 
(COMM)/852/20
26

STATE BANK OF INDIA 
VS GEETA

AMIT.ADVOCATE
13@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

25 SOUTH-EAST

19-09-2026 9958215325 14-09-2026

25-09-2026 7042623388 22-09-2026

30-09-2026 9811514844 24-09-2026

26 SOUTH-EAST 14 02.09.2026 9711767111 18.08.2026

03.09.2026 9711785812 31.08.2026

07.09.2026 9910572585 02.09.2026

08.09.2026 KOMAL JAIN 9870375161 27.08.2026

08.09.2026 SAMEER SAGAR 9999909834 11.08.2026

10.09.2026 C.P. VIG 9818444953 02.03.2022

15.09.2026 B.P. SINGH 9971441188 05.09.2026

15.09.2026 B.P. SINGH 9971441188 05.09.2026

16.09.2026 KRIPA PANDIT 98 1849 93 23 09.09.2026

17.09.2026 SAKET GUPTA 97390 46560 10.09.2026

19.09.2026 RAHUL KOCHAR 9899031237 25.08.2026

21.09.2026 DHRUV GANDHI 9811221998 15.09.2026

MS RAVINDER BEDI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

CS 
(COMM)/837/2
026

CS 
(COMM)/837/20
26

AARVEE FOOD 
THROUGH 
PROPRIETOR MR 
NEERAJ SINGHAL VS 
SHREE GAYATRI 
TRADERS THROUGH 
MRS GAYATRI GARG

ANUBHAV 
SINGHAL(P),

ADVOCATEANUB
HAV11@GMAI.CO
M

CS 
(COMM)/867/2
026

CS 
(COMM)/867/20
26

M/S HEXACOM 
TECHNOLOGIES PVT 
LTD VS VISHWAJEET 
SINHA

PIYUSH 
TIWARI(P),

ADMIN@TASLA.I
N

CS 
(COMM)/891/2
026

CS 
(COMM)/891/20
26

ROSHAN SINGH 
CHAUHAN VS RAJESH 
CHAPRANA

ASHWINI 
MISHRA(P),

ASHWINI.MISHR
A@YAHOO.CO.IN

SH. LALIT KUMAR    
LD. DJ COMM-02, 
SOUTH EAST 
DISTRICT, 
SAKET COURT, DELHI

COMMERCIAL 
SUIT

CS 
(COMM)/768/20
26

RAFBRIX EXTRACTS 
PRIVATE LIMITED VS 
TRUZT ORGANIC AND 
NATURAL PRODUCTS 
AND ORS.

PRAGYA 
BADHRIA

INFO@DSNRLEG
AL.COM

CS 
(COMM)/774/20
26

PUNJAB NATIONAL 
BANK VS MAHESH 
KUMAR PROP OF MS 
ELECTRONICS

SARVJEET 
YADAV

SARVJEETYADAV
08@YAHOO.COM

CS 
(COMM)/785/20
26

SAGARIKA GARG PROP 
OF MS JEWELS BY 
SAGARIKA VS VARUN 
MITTAL AND ORS.

MADHAV 
BHATIA

MADHAVBHATIA
@VERTARILEGA
L

CS 
(COMM)/791/20
26

M/S INDU EXIM PVT. 
LTD. VS VINEET GOEL 
SOLE PROP MS GREEN 
COLOR LAB

CONTACT@JURI
SIHTI.COM

CS 
(COMM)/795/20
26

FCML DISTRIBUTORS 
LIMITED VS OM FIRE 
SAFETY COMPANY 
PRIVATE LIMITED AND 
ORS.

SAMEERSAGAR@
GMAIL.COM

CS 
(COMM)/807/20
26

NULON INDIA LTD. VS 
LUBNA ADIL RAJA

CPVIG44@GMAIL
.COM

CS 
(COMM)/815/20
26

STATE BANK OF INDIA 
VS BIJENDER SINGH

BPSINGH562@G
MAIL.COM

CS 
(COMM)/817/20
26

STATE BANK OF INDIA 
VS RUKMAN KANWAR

GPSINGH562@G
MAIL.COM

CS 
(COMM)/824/20
26

HDMI LINCESING 
ADMINISTRATO, INC 
VS XXXXXXXXXX

II TI GATI ON 
@ASH W ATHH L 
E G A I .C O M

CS 
(COMM)/826/20
26

GURDEEP SINGH TULI 
VS NIRUPAMA 
SHARMA AND ORS

SAKETGOGIA@L
AWTITUDE.COM

CS 
(COMM)/839/20
26

MOOLCHAND 
HEALTHCARE 
FOUNDATION AND 
ORS. VS RASHMI DEVI

RAHULKOCHAR2
7@GMAIL.COM

CS 
(COMM)/843/20
26

JPS PLASTICS PRIVATE 
LIMITED VS ANYA 
POLYTECH  
FERTILIZERS PVT LTD

DHRUV.GANDHI
@ANHADLAW.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

26 SOUTH-EAST

22.09.2026 SHREY PATNAIK 9810609888 21.08.2026

23.09.2026 ANKIT GUPTA 9999553339 25.04.2026

24.09.2026 9818615398 22.09.2026

25.09.2026 B.P. SINGH 9971441188 09.09.2026

26.09.2026 NAVRUTI OJHA 8376043196 18.09.2026

30.09.2026 A.K. MISHRA 9811514844 24.09.2026

27 SH. VRINDA KUMARI SOUTH-EAST 20 01.09.2026 9999960284 29-08-2026

28 SOUTH-EAST 21 01-09-2026 9899750209 29-08-2026

01-09-2026 98106064070 29-08-2026

02-09-2026 AZKA AHMED(P), 98106064070 26-08-2026

02-09-2026 RIT ARORA(P), 7838737001 18-08-2026

02-09-2026 98100 00113 29-08-2026

03-09-2026 9811881880 25-08-2026

03-09-2026 9711785812 01-09-2026

05-09-2026 SONU SINGH(P), 9818360926 01-09-2026

SH. LALIT KUMAR    
LD. DJ COMM-02, 
SOUTH EAST 
DISTRICT, 
SAKET COURT, DELHI

CS 
(COMM)/847/20
26

ARUN KUMAR JAIN  
SOLE PROPRIETOR OF 
M S AUTOMOTIVES VS 
JATINDER SINGH, 
SOLE PROPRIETOR OF 
M S PUBLIC TOURIST 
TAXI SERVICE

SHREY@SHREYP
ATNAIK.COM

CS 
(COMM)/872/20
26

NBCC (INDIA) LIMITED 
AND ANR 
(COUNTER.CLAIMENT) 
VS DMR 
HYDROENGINEERING 
AND 
INFRASTRUCTURES 
(COUNTER CLAIM)

ANKKIT09@YAH
OO.COM

CS 
(COMM)/864/20
26

M/S KPS SHIPPING 
SERVICES PVT. LTD. VS 
TRIDENT SHIPPING 
PVT LTD

BRAHMA NAND 
PRASAD

DHAHMANANDP
RAKASH123@GM
AIL.COM

CS 
(COMM)/865/20
26

STATE BANK OF INDIA 
VS MANISH KUMAR 
KASHYAP

BPSINGH562@G
MAIL.COM

CS 
(COMM)/873/20
26

STATE BANK OF INDIA 
VS SALU JOHN

NAVRUTIYAGI@
GMAIL.COM

CS 
(COMM)/890/20
26

VIJAY KUMAR 
AGGARWAL VS RAJESH 
CHAPRANA AND ORS

ASHWINI.MISHR
AL@YAHOO.COM

COMMERCIAL 
SUIT 

CS(COMM)761/2
026

TULIP SHIPPPING 
SERVICES V/S 
PRAVEEN MARWAHA

TARUN 
AGGARWAL

ADVTARUNL 
983@GMALL.CO
M

DR. RAKESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

COMMERCIAL 
SUIT

CS 
(COMM)/758/20
26

MILLENNIUM 
AUTOMATION 
SYSTEMS LIMITTED 
AND ANOTHER VS 
ABHA ELECTRONICS 
LIMITED AND 
ANOTHER

SUNIL 
CHOUDHARY(P),

PRVNRAINKEE7 
GMAI1.COM

COMMERCIAL 
SUIT

CS 
(COMM)/759/20
26

PREM RAHUL 
MANDURI VS 
INDOSPIRIT 
DISTRIBUTION 
LIMITED AND OTHERS

UPAMANYU 
SHARMA(P),

UPAMANYU.EST1
997@GMAIL.COM

EXECUTION 
PETITION

EXECUTION 
(COMM)/271/20
26

KAENAT GLASS 
AGENCIES VS SIMPLEX 
INFRASTRUCTURE LTD

RAMBHAKHT@G
MAIL.COM

ARBITRATION 
AND 
CONCIALIATIO
N ACT

OMP (I) 
(COMM)/177/20
26

CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS ASHOK 
KUMAR

RITARORA91@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/769/20
26

M/S THE PIRIMID VS 
M/S BODYCRAFT 
SALON SKIN AND 
COSMETOLOGY PVT 
LTD

MAYANK 
BARUA(P),

NEWDELHI@AA
ALEGAL.CO

EXECUTION 
PETITION

EXCOMM - 
AWARD BY ARB 
COMM/129/202
6

SH BALJEET SINGH 
GILL VS M/S EXL 
SERVICE COM (INDIA) 
PVT LTD

TARUN 
KASHYAP(P),

TARUNKASHYAP
007@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/777/20
26

PUNJAB NATIONAL 
BANK VS KISMAT ALI 
PROPERIOTER OF M/S 
MAHBOOBIA SURPLUS 
GARMENTS

SARVJEET  
YADAV(P),

SARVJEETYADAV
08@YAHOO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/782/20
26

M/S RK ELECTRICALS 
VS M/S THE BIG 
FITOUTCO

SONUSINGHSISH
ODIYA@GMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

28 SOUTH-EAST

07-09-2026 8777486110 27-08-2026

07-09-2026 9990182901 22-08-2026

08-09-2026 DIVYA YADAV(P), 8130220143 01-09-2026

10-09-2026 971 7748266 08-09-2026

10-09-2026 971 7748266 08-09-2026

14-09-2026 9811387613 10-09-2026

15-09-2026 RIT ARORA(P), 7838737001 26-08-2026

17-09-2026 7455023130 14-09-2026

17-09-2026 9711142200 15-09-2026

17-09-2026 9899969669 05-09-2026

18-09-2026 9810100674 16-09-2026

18-09-2026 9818156973 16-09-2026

19-09-2026 9250889619 - 05-09-2026

22-09-2026 DINESH  JAIN(P), 9013493108 - 03-09-2026

24-09-2026 9250925395 01-09-2026

DR. RAKESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

EXECUTION 
PETITION

EXECUTION 
(COMM)/278/20
26

M/S ANGEL 
NETWORKING 
SOLUTIONS VS POWER 
NETWORKS

GAURAV 
SEHRAWAT(P),

ADVPIYALI2021@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/787/20
26

BANK OF INDIA VS 
RAJINDER KAUR

VISHWANATH  
PRASAD  
TIWARI(P),

VPTIWARIADVO
CATE@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/794/20
26

GDX SECURITY 
SOLUTIONS INDIA 
PRIVATE LIMITED VS 
GLOBAL HEALTH 
LIMITED (MEDANTA - 
THE MEDICITY AND 
ORS

LEGAL@AQUILA
SLEGAL. COM 

MISC. 
APPLICATION

MISC 
DJ/1090/2026

STATE BANK OF INDIA 
VS SUNIL KUMAR

MANISH 
KUMAR(P),

ADVOCATEMANI
SH83@ GMA 
IL.COM

MISC. 
APPLICATION

MISC 
DJ/1089/2026

STATE BANK OF INDIA 
VS SUNIL KUMAR

MANISH 
KUMAR(P),

ADVOCATEMANI
SH83@ GMA 
IL.COM

MISC. 
APPLICATION

MISC 
DJ/1104/2026

M/S AUM BUILDCON 
VS TWAMEV 
CONSTRUCTION AND 
INFRASTRUCTURE LTD 
(FORMERLY KNOWN 
AS TANTIA 
CONSTRUCTIONS LTD)

DEV RAJ 
SHARMA(P),

DEVSHARMAAD
VOCATE@GMAIL
.COM

ARBITRATION 
AND 
CONCIALIATIO
N ACT

OMP (I) 
(COMM)/196/20
26

M/S CARS24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
VIKASH JAIN

RITARORA91@G
MAIL.COM

ARBITRATION 
AND 
CONCIALIATIO
N ACT

OMP (I) 
(COMM)/205/20
26

PIRAMAL FINANCE 
LIMITED VS 
HARENDRA GAUTAM

ANANJAY 
SINGH(P),

ASAPLEGALAND
ADVOCATES@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/827/20
26

CANARA BANK VS 
RAVINDER SINGH 
PROPRIETOR M/S JAY 
AMBE FURNITURE 
HOUSE

SANJEEV 
CHOPRA(P),

CHOPRA6791@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/829/20
26

GANGA GLOBAL 
HOMES PRIVATE 
LIMITED VS POONAM 
CHOPRA PROPRIETOR 
OF M/S PRIME 
OUTDOORS

RAHUL 
MANGLA(P),

LITIGATION@RA
HULMANGLA.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/836/20
26

SOCIETY FOR 
TECHNOLOGY AND 
ACTION FOR RURAL 
ADVANCEMENT (TARA) 
VS PETRA GLOBAL 
LOGISTICS PRIVATE 
LIMITED AND ANR

PURUSHOTTAM 
SINGH 
PANCH(P),

ANJANAGOSAIN
CHAMBERS@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/832/20
26

M/S SERVITOR 
INTELLIGENCE 
SERVICES THROUGH 
ITS PARTNER AZAD 
SINGH DAGAR VS 
GRAMIN VIKAS TRUST

PRAVEEN 
KUMAR 
SINGH(P),

30.PRAVEENSIN
GH@GMAIL.COM

MISC. 
APPLICATION

MISC 
DJ/1126/2026

M/S SHIVANI TEXTILES 
LTD VS M/S AVA 
APPARELS

DEVENDRA 
SINGH(P),

EXECUTION 
PETITION

EXCOMM - 
AWARD BY ARB 
COMM/135/202
6

HDB FINANCIAL 
SERVICES LIMITED VS 
AKHALESH YADAV

COMMERCIAL 
SUIT

CS 
(COMM)/863/20
26

JITESH SALUJA  
(THROUGH SPA) VS 
RAKHI BIST PUNDIR

MANOJ KUMAR 
SINGH(P),

KARAMVEER24@
REDIFFMAIL.CO
M



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

28 SOUTH-EAST

26-09-2026 9990042642 23-09-2026

28-09-2026 9971613570 25-09-2026

28-09-2026 9891045891 15-09-2026

28-09-2026 8130909187 24-09-2026

28-09-2026 9811405665 15-09-2026

M-EX/78/2026 29-09-2026 8860930501 23-09-2026

29 SOUTH-EAST 22 01-09-2026 |SANJAY SEHGAL9873479585 21-08-2026

02-09-2026 DEEPAK MITTAL 9821252126 24-04-2023

03-09-2026 ATUL RATHI 9810540219 14-07-2026

03-09-2026 VIKASH BHATIA 9811379676 18-08-2026

05-09-2026 ISHU KUMAR 9582366477 26-08-2026

DR. RAKESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

COMMERCIAL 
SUIT

CS 
(COMM)/877/20
26

CANARA BANK VS 
UPASANA RANI

ANSHUMAN 
SRIVASTAVA(P),

IANSHUMANADV
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/878/20
26

SHAYAN ENERGY 
MIDDLE EAST POWER 
PLANT CO VS OPTIMAS 
POWER GENERATION 
INDIA LLP AND ORS

ABHISHEK 
NANDA(P),

ABHISHEKNAND
ALAWYER@YAH
OO.CO.IN

COMMERCIAL 
SUIT

CS 
(COMM)/883/20
26

SMT ANNU OBEROI VS 
M/S BIRRA BEVERAGES 
LLP AND ORS

SATYA PRAKASH 
SRIVASTAVA(P),

CAFECREWBRE
W9999@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/881/20
26

M/S FEDEX EXPRESS 
TRANSPORTATION 
AND SUPPLY CHAIN 
SERVICES (INDIA) PVT 
LTD VS M/S DIOSCORE 
INNOVATION PVT LTD

SURUCHI 
SURI(P),

LITIGATION@SU
RICO.IN

COMMERCIAL 
SUIT

CS 
(COMM)/884/20
26

KANWAL OBEROI AND 
ANOTHER VS BIRRA 
BEVERAGES LLP AND 
ORS

SATYA PRAKASH 
SRIVASTAVA(P),

ADVOCATESRIVA
STAVASP@GMAI
L.COM

MISC. 
APPLICATION

M/S KBUC AND CO VS 
M/S GREKA GREEN 
SOLUTIONS (INDIA) 
LTD

HEMANT 
KUMAR(P),

ADV.HEMANT55
@GMAIL.COM

MS. NEELAM SINGH
LD. DJ COMM-05, 
SOUTH EAST 
DISTRICT, 
SAKET COURT, DELHI

COMMERCIAL 
SUIT

CS 
(COMM)/756/20
26

MS ARM INFOSERVE 
INDIA PVT LTD VS MS 
ULTRASOFT IT 
INFRASTRUCTURE 
AND SERVICES PVT 
LTD

 
SSCLAWFIRM(@
GMAIL.COM 

COMMERCIAL 
SUIT

CS 
(COMM)/764/20
26

M/S AMBICA PRO CONS 
PVT LTD VS INDER 
SINGH BANSAL

DMLAWCHAMBE
RS.JMD@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/771/20
26

AMIT GUPTA VS 
PROFICIENCY 
LEARNING SOLUTIONS 
PVT LTD

ATULGNRATHI@
HOTMAIL. COM

COMMERCIAL 
SUIT

CS 
(COMM)/773/20
26

SARESHTA KUMARI VS 
MAHANAGAR 
TELEPHONE NIGAM 
LTD. (MTNL)

VKSBHT6@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/779/20
26

AMBASSADOR 
CONSULTING 
SERVICES PVT LTD VS 
RSK NET IT 
CONSULTING PVT LTD

ADVOCATERAJP
UTIKR@GMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

29 SOUTH-EAST

07-09-2026 9999204626 26-08-2026

09-09-2026 9958867549 12-08-2026

09-09-2026 MEGHA GAUR 9999358211 03-08-2026

10-09-2026 8800430090 03-09-2026

10-09-2026 VP TIWARI 9990182901 22-08-2026

15-09-2026 BP SINGH 9971441188 05-09-2026

15-09-2026 9999147160 06-09-2026

15-09-2026 9212696986 20-08-2026

15-09-2026 9810515155 24-08-2026

MS. NEELAM SINGH
LD. DJ COMM-05, 
SOUTH EAST 
DISTRICT, 
SAKET COURT, DELHI

COMMERCIAL 
SUIT

CS 
(COMM)/783/20
26

ZIVORE APPAREL 
PRIVATE LIMITED VS 
SPRANDI 
INTERNATIONAL 
PRIVATE LIMITED

NK SHARMA & 
ORS

ADVOCATENKS3
93@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/796/20
26

NUPLANET VENTURES 
INDIA PVT LTD VS 
SUPER INDUSTRIES

MOHD ZAHEB 
HUSSAIN

DHRUVPRATAP7
175@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/797/20
26

NITIN SURI VS NIVA 
BUPA HEALTH 
INSURANCE COMPANY 
LIMITED

MEGHA@MANC
HANDACO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/801/20
26

MS SCJ PLASTICS PVT 
LTD VS MS 
NEELKANTH FABRIC

PANKAJ 
CHAUDHARY

PCADVL9@YAHO
O.IN

COMMERCIAL 
SUIT

CS 
(COMM)/803/20
26

BANK OF INDIA VS 
SABAUL

VPTIWARIADVO
CATE@UMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/813/20
26

STATE BANK OF INDIA 
VS PRITY KUMARI

BPSINGH562@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/814/20
26

PRIYANK JAIN VS 
SANGRAM SWAIN

SHUBHANKAR 
SEGHAL

CONTACT@SEHG
ALANDCO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/818/20
26

MOHAMMAD ATIF 
KHAN AND ANR VS 
SUSHMA PODDAR AND 
ANR

IMRAN ALI & 
ANCHAL BUMB

IMRAN.LU·LN@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/825/20
26

HIMANSHU 
RANA(COUNTER 
CLAIM) VS GULSHAN 
KUMAR ALAGH

ASHOK KUMAR 
SINGH

OFFICE@AEGISL
EGALLLP.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

29 SOUTH-EAST

16-09-2026 VAIBHAV DUBEY 9130906707 --

19-09-2026 9911002715 08-09-2026

26-09-2026 9818855771 21-09-2026

29-09-2026 OMKAR SHARMA 9718006200 24-08-2026

30-09-2026 SHIVOM GARG 9650920980 26-09-2026

30 SOUTH-EAST 03-09-2026 9810526981 19.08.2026

03-09-2026 9971092084 04.08.2026

03-09-2026 RAHUL NIGAM 8696349557 21.08.2026

07-09-2026 31.08.2026

10-09-2026 9212888057 29.07.2026

10-09-2026 9910717081 03.09.2026

10-09-2026 G.N. AGGARWAL 9810400291 11.03.2026

MS. NEELAM SINGH
LD. DJ COMM-05, 
SOUTH EAST 
DISTRICT, 
SAKET COURT, DELHI

COMMERCIAL 
SUIT

CS 
(COMM)/823/20
26

RAJIV CHANDRA VS AS 
ENTERPRISES

VAIBHAV.DUBEY
@GACHAMBERS.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/842/20
26

FOODFOLIO BHARAT 
PRIVATE LIMITED VS 
DTWELVE 
ACCOMMODATIONS 
PVT LTD

PRASHANT 
PRABHAKAR

ADVPRASHANTD
HC@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/870/20
26

M/S NAVAIR 
INTERNATIONAL PVT 
LTD VS M/S CHINA 
CONSTRUCTION 
SAUSUM INDIA PVT 
LTD

ANKIT 
RAJGARIILA

CHAMBERSOFAN
KITRAJGARHIA
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/886/20
26

M/S SBS MARKETING 
VS M/S NEELANSH 
ELECTROTECH 
SYSTEM PVT LTD

ADV.OMKARSHA
RMA 
(@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/889/20
26

SHIV DUTT VS SITARA 
DEVI

SHIVOMKUMAR8
4@GMAIL.COM

MS. NEERA 
BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

COMMERCIAL 
SUIT

CS 
(COMM)/775/20
26

INDRAPRASTHA 
MEDICAL 
CORPORATION LTD. VS 
KARTAR SINGH 
VADUVANSHI

GAURAV 
BARATHI

GBARATHI@GLA
LAW.COM

COMMERCIAL 
SUIT

CS 
(COMM)/776/20
26

M/S PRECISION 
MOULDS AND DIES VS 
M/S KRISHNA GLOBAL 
IMPEX AND ANR

PRAVIN 
SINGHAI, RUCHI 
SINGHAI

PRAVINSINGHAI
@REDIFFMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/778/20
26

M/S RMV 
INFOSOLUTIONS VS 
M/S SHRIVASTAV 
ENTERPRISE

ASVRAHULNIGA
M@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/784/20
26

M/S MASTER 
LOGISTICS SOLUTIONS 
INDIA PVT. LTD. VS M/S 
KIRORIMAL KASHIRAM 
MARKETING AND 
AGENCIES PVT. LTD.

SIDDHARTHA 
YADAV

9711187543, 
9811087543

SIDDHARTHAYA
DVOCATE@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/804/20
26

CANARA BANK VS M/S 
360 DEGREE HEALTH 
SERVICE PVT. LTD. 
AND ORS.

CHITRA 
MALHOTRA

CHITRAMALHOT
RASOBTI@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/805/20
26

BANK OF INDIA VS 
SANDEEP KUMAR

AMRENDRA 
NATH SHUKLA

ADVAMRENDRA
22@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/806/20
26

M/S MCCOY 
PERFORMANCE 
SILICONES PVT. LTD. 
VS CHANMIT SINGH 
PROPRIETOR OF 
RATTAN SINGH 
JASWANT SINGH

GNAGGARWAL.C
O@GMAIL.COM
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30 SOUTH-EAST

17-09-2026 9999666398 07.09.2026

19-09-2026 KARAN CHAWLA 14.09.2026

21-09-2026 S S WANI 8750618722 12.09.2026

22-09-2026 16.09.2026

25-09-2026 NA 10.09.2026

28.09.2026 ROOP SINGH 9871622908 24.09.2026

28.09.2026 9711116064 21.09.2026

U/S 9 05-09-2026 RIT ARORA 7838737001 NA

U/S 9 05-09-2026 RIT ARORA 7838737001 NA

U/S 9 05-09-2026 RIT ARORA 7838737001 NA

U/S 9 05-09-2026 RIT ARORA 7838737001 NA

U/S 9 08-09-2026 RIT ARORA 7838737001 NA

U/S 9 08-09-2026 RIT ARORA 7838737001 NA

U/S 9 08-09-2026 RIT ARORA 7838737001 NA

U/S 9 15-09-2026 RIT ARORA 7838737001 NA

MS. NEERA 
BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

COMMERCIAL 
SUIT

CS 
(COMM)/830/20
26

AKG PLASTICS 
PRIVATE LIMITED VS 
MR. RAMESH 
NARAYAN DUBEY 
TRADING AS RN 
ENTERPRISES

ASHUTOSH 
NAGAR

ASHUTOSHNAGA
R@ANALAW.IN

COMMERCIAL 
SUIT

CS 
(COMM)/838/20
26

UCO BANK VS RINKESH 
KUMAR

8743968006, 
9958953958

KARANCHAWLA9
2@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/845/20
26

UTKAL BOARD AND 
PAPER MILLS LIMITED 
VS MR. KRISHNA 
PRATAP SINGH

SSWANIASSOCIA
TES@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/846/20
26

CANARA BANK VS 
NEHA KHURANA 
AGGARWAL AND ORS.

ESHU 
CHAUDHARY, 
ANKUR SINGH

9808888806, 
9910482995

ANKURSINGHBH
ADANA@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/868/20
26

STATE BANK OF INDIA 
VS. SEEMA JONNY POU

DHARMENDRA 
SINGH, SUSHMA 
CHAUDHARY

8800784740 ,
9810408096

COMMERCIAL 
SUIT

CS 
(COMM)/880/20
26

M/S GRANDLAY 
ELECTRICALS INDIA 
CINEMA VS. M/S 
SEVEN SHARKS 
HOSPITALITY INDIA 
PRIVATE LIMITED

ROOP.S.RAWAT@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/885/20
26

M/S FAST TRACK 
REALCON AND ORS. VS. 
M/S TGB REALTY PVT. 
LTD. AND ORS.

AYUSH SINGH 
SAHNI

AYUSH.LEGA@G
MAIL.COM

OMP (I) 
(COMM.)/184/2
026

M/S CARS24 
FINANCIAL  SERVICES 
PRIVATE LIMITED VS 
SAMEER ANSARI

RITARORA91@G
MAIL.COM

OMP (I) 
(COMM.)/185/20
26

M/S CARS 24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
KAYYUM KHAN

RITARORA91@G
MAIL.COM

OMP (I) 
(COMM.)/186/2
026

M/S CARS24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
RAM SANEHI

RITARORA91@G
MAIL.COM

OMP (I) 
(COMM.)/187/20
26

M/S CARS24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
UMESH KUMAR

RITARORA91@G
MAIL.COM

OMP (I) 
(COMM.)/188/2
026

M/S CARS 24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
SUJATA BARUA

RITARORA91@G
MAIL.COM

OMP (I) 
(COMM.)/189/2
026

M/S CARS 24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
AMAN

RITARORA91@G
MAIL.COM

OMP (I) 
(COMM.)/190/2
026

M/S CARS 24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
AMBRISH

RITARORA91@G
MAIL.COM

OMP (I) 
(COMM.)/198/2
026

M/S CARS 24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
PAWAN KUMAR

RITARORA91@G
MAIL.COM
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30 SOUTH-EAST

U/S 9 15-09-2026 RIT ARORA 7838737001 NA

U/S 9 17-09-2026 ANANJAY SINGH NA

U/S 9 30-09-2026 NA

U/S 34 30-09-2026 9891735156 NA

MISC 08-09-2026 NA

MISC 08-09-2026 011-45640851 NA

MISC 19-09-2026 J. P. BANSAL 9810260827 NA

RP RP/15/2026 22.09.2026 9810254139 NA

MISC 23.09.2026 RISHA KUMARI 8448444842 NA

31 SOUTH-EAST CS(COMM) 08-09-2026 AVINASH TYAGI 9899327537 25.08.2026

CS(COMM) 08-09-2026 9810017859 03.09.2026

CS(COMM) 09-09-2026 KARAN CHIBBER 9654003808 24.08.2026

CS(COMM) 10-09-2026 8800784740 N/A 03.09.2026

MS. NEERA 
BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/200/2
026

M/S CARS 24 
FINANCIAL SERVICES 
PRIVATE LIMITED VS 
SHIVANI GAUR

RITARORA91@G
MAIL.COM

OMP (I) 
(COMM.)/204/2
026

PIRAMAL FINANCE 
LIMITED VS NANDINI 
NAGRARE

7455023130, 
7030378800

ASAPLEGALAND
ADVOCATES@G
MAIL.COM

OMP (I) 
(COMM.)/217/20
26

MOHAMMAD NAVAID 
VS MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LIMITED 
AND ORS.

PANKAJ 
KAPOOR, 
PRERNA

9910032523, 
9810832523

VKCADVOCATES
@GMAIL.COM

OMP  
(COMM.)/45/20
26

ONSUMAYE WEB 
SOLUTIONS PVT. LTD. 
VS KARNI IT SERVICE 
PVT. LTD.

ASAD IQBAL 
KHAN, ABUZAR

ASADIQBALADV
OCATE@GMAIL.
COM

OMP MISC. 
(COMM.)/26/20
26

M/S WELL PROTECT 
MANPOWER SERVICES 
PVT. LTD. VS MEERA 
BAI INSTITUTE OF 
TECHNOLOGY (GOVT. 
OF NCT OF DELHI)

TARKESHWAR 
NATH

9810162373, 
8368002067

TARKESHWARN
ATH@REDIFFMA
IL.COM

MISC. DJ 
1070/2026

ROOPINDER SINGH VS 
EMAAR INDIA LTD. 
AND ORS.

BHARAT GUPTA, 
VARUN TYAGI

LEGISTAUXILIAR
Y@GMAIL.COM

MISC 
DJ/1122/2026

DHARAM WATI VS M/S 
BHARTI AIRTEL 
LIMITED

JPBANSAL197350
@GMAIL.COM

M/S SHIVANI TEXTILES 
 LIMITED VS M/S 
TRANSKNITS AND ORS.

PRAVEEN 
KAPOOR

PKAPOOR194@G
MAIL.COM

MISC 
DJ/1147/2026

CANARA BANK
VS M/S NV AND SONS 
INDUSTRIES AND ANR.

ADMIN@NIVAAR
ANLAW.COM

SH. TARUN 
SAHRAWAT, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

CS 
(COMM)/792/20
26

U S SALES AGENCY VS 
MOHD ARSHAD 
RAIEEN

AVINASHTVAGI1
@VAHOO.COM

CS 
(COMM)/793/20
26

RSPL LIMITED VS 
ASHOK JHALANI

SHRAVAN 
KUMAR BANSAL

UNITEDMARK@
UNITEDANDUNI
TED.COM

CS 
(COMM)/800/20
26

SHIV ENTERPRISE 
THROUGH ITS SOLE 
PROPRIETOR MUKESH 
SHARMA VS TQS 
LOGISTICS SERVICE 
PVT LTD

OFFICE_ADVKAR
AN@GMAIL.COM

CS 
(COMM)/808/20
26

STATE BANK OF INDIA 
VS ELANGBAM DINESH 
KUMAR SINGH

DHARMENDRA 
SINGH
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31 SOUTH-EAST

CS(COMM) 10-09-2026 ARUN KUMAR 9899019371 03.09.2026

CS(COMM) 10-09-2026 BABITA 9250192546 02.09.2026

CS(COMM) 14-09-2026 RACHIT GUPTA 9910410533 09.09.2026

CS(COMM) 21-09-2026 ARUN KUMAR 9810131832 16.09.2026

CS(COMM) 22-09-2026 8800235656 11.09.2026

CS(COMM) 22-09-2026 JOUHAR ADEEB 7428280795 10.09.2026

CS(COMM) 23-09-2026 S P SINGH 9818458632 17.09.2026

CS(COMM) 23-09-2026 VASUDHA AERY 7973981758 24.08.2026

CS(COMM) 23-09-2026 8527022200 03.09.2026

CS(COMM) 25-09-2026 9873137157 17.09.2026

CS(COMM) 28-09-2026 9811231910 22.08.2026

SH. TARUN 
SAHRAWAT, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

CS 
(COMM)/809/20
26

ANEJA REALITY VS 
NEHA AGGARWAL

ADVOCATE.ARU
N18@GMAIL.CO
M

CS 
(COMM)/810/20
26

ABHISHEK MEGAMECH 
VS SHREE SHYAM 
MINES AND MINERALS

ADVOCATEBABIT
A2025@GMAIL.C
OM

CS 
(COMM)/812/20
26

KIRAN VS GAURAV 
TANEJA

RGGUPTARACHI
T@GMAIL.COM

CS 
(COMM)/844/20
26

BERGER PAINTS INDIA 
LTD. VS SYEDA 
SHAGIFTA

ONLINEARUN@Y
AHOO.CO.ÍN

CS 
(COMM)/854/20
26

SHREE RR SALES 
THROUGH ITS 
PROPRIETOR ANMOL 
GOYAL VS NEW SHOP 
CSTORE NETWORK 
PRIVATE LIMITED

MANAN 
WADHWA

ADVMANANW@
GMAIL.COM

CS 
(COMM)/855/20
26

MS RS 
INTERNATIONAL VS 
KBC COMPUTECH PVT 
LTD

JOUHARADEEB2
28@GMAI.COM

CS 
(COMM)/856/20
26

NETSYS NETWORK PVT 
LTD VS UNITED 
COMPUTERS

RAJPUT.SATYAP
AL2010@GMAIL.
COM

CS 
(COMM)/857/20
26

ACUBE INDIA 
CONSULTANTS VS 
AIMTREX 
TECHNOLOGIES PVT 
LTD

ADVVASUDHAAE
RY@OUTLOOK.C
OM

CS 
(COMM)/858/20
26

ATUL INVESTMENT 
COMPANY VS NARM 
HEALTHCARE

SAURABH D. 
KARAN SINGH

OFFICE@SMKPA
RTNERS.IN

CS 
(COMM)/869/20
26

AAISHA GARMENTS VS 
BHAMA DESIGNS PVT. 
LTD.

SYED NOOR 
UZZAMA

NOORSYED878@
GMAIL.COM

CS 
(COMM)/882/20
26

BATRA BREWERIES 
AND DISTILLERIES PVT 
LTD VS SHAMSHER 
SINGH

RAJEEV KUMAR 
TEWARI

R.TEWARI88@G
MAIL.COM
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32 SOUTH-EAST NIL

33 EAST NIL

34 EAST 101 CS COMM 304/2026 09-09-2026 B.K. AGRAWAL 8178359238 05-09-2026

101 CS COMM 303/26 09-09-2026 B.K. AGRAWAL 8178359238 05-09-2026

101 CS COMM 307/2026 14-09-2026 B.K. AGRAWAL 8178359238 05-09-2026

101 CS COMM 336/2026 24-09-2026 ARUN SHARMA 9810220905 23-09-2026

101 CS COMM 345/202 30-09-2026 SUCHITA DIXIT 8896932838 28-09-2026

35 NORTH-EAST C.S.(COMM) 91/2026 02-09-2026 AKANSHA TANVI 9310460742 03-08-2026

--DO-- C.S.(COMM) 92/2026 02-09-2026 SATISH KUMAR 9811191050 26-08-2026

--DO-- C.S.(COMM) 93/2026 02-09-2026 9599043045 16-07-2026

--DO-- C.S.(COMM) 94/2026 02-09-2026 9718109957 23-08-2026

--DO-- C.S.(COMM) 96/2026 05-09-2026 9810643601 20-09-2026

--DO-- C.S.(COMM) 99/2026 14-09-2026 SUCHITA DIXIT 8896932838 10-09-2026

--DO-- C.S.(COMM) 102/2026 23-09-2026 K K MUDGIL 7838821105 22-09-2026

--DO-- C.S.(COMM) 103/2026 25-09-2026 SATISH KUMAR 9811191050 23-09-2026

SH. RAVINDER 
SINGH /MS VEENA 
RANI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. DEVENDER 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

UNION BANK OF INDIA 
VS LACHI 

ICLOUDLAWPAR
TNERS@GMAIL.C
OM

UNION BANK OF INDIA 
VS RAJA TRADERS

ICLOUDLAWPAR
TNERS@GMAIL.C
OM

CHINATAMANI 
FINLEASE LTD. VS 
VIVEK PRAKASH 
SRIVASTAVA

ICLOUDLAWPAR
TNERS@GMAIL.C
OM

STATE BANK OF INDIA 
V/S RACHNA SINGH 

ARUNAMBUJ@G
MAIL.COM 

STATE BANK OF INDIA 
V/S ABHINAV SHARMA

AGNIHOTRISUC
HITA@GMAIL.CO
M

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL)-01

201, NEW 
BUILDING KKD

MS ARYAN 
ELECTRICAL AND 
AUTOMATION VS MS 
SCHEMATIC SYSTEMS

AKANKSHA.TAN
VI@TLAADVOCA
TES.COM

ICICI BANK LTD VS 
IMRAN

SATISH@K1FIND
IA.COM

SUPRABHA MITRA VS 
MOHD ARIF 
PROPRIETOR

ARCHIT 
SINGHAL

LEGAL@SIGMAL
EGAL.IN 

GULISTA INTERIOR 
ENTERPRISES VS 360 
INTERIOR DESIGN PVT 
LTD

KULDEEP 
SANGWAN & 
ASSOCIATES 

KULDEEPSANGW
AN@GMAIL.COM

MS PRINTERS VS MS 
NAVKAR GRAPHIC 
MACHINERY

ABDUL SHAMIM 
KHAN 

ASKHANF414@G
MAIL.COM

STATE BANK OF INDIA 
VS VISHNU SINGH

AGNIHOTRISUC
HITA@GMAIL.CO
M 

CENTRAL BANK OF 
INDIA VS ARVIND

KKMUDGIL29@G
MAIL.COM

IDBI BANK LTD VS 
DIVYA MISHRA

SATISH@K1FIND
IA.COM
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35 NORTH-EAST

--DO-- OMP (COMM) 3/2026 16-09-2026 08-09-2026

36 SHAHDARA 02-09-2026 MONIKA SINGH 31.08.2026

03-09-2026 01.09.2026

03-09-2026 01.09.2026

07-09-2026 02.09.2026

08-09-2026 03.09.2026

08-09-2026 SUCHITA DIXIT 05.09.2026

18-09-2026 07.09.2026

18-09-2026 M.L.MAHAJAN 09.09.2026

21-09-2026 A A AGGARVAL 11.09.2026

28-09-2026 GAGAN KUMAR 17.09.2026

29-09-2026 19.09.2026

29-09-2026 26.09.2026

37 SHAHDARA ROOM NO 208 COMMERCIAL 05-09-2026 YASH MITTAL 02-09-2026

ROOM NO 208 COMMERCIAL 05-09-2026 YASH MITTAL 02-09-2026

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL)-01

MS DELTA COMPUTERS 
AND ANR VS MAS 
FINANCIAL SERVICES 
LIMITED

PRAMOD KUMAR 
TRIPATHI

9213117139, 
9015842284

PRAMODKUMAR
TRIPATHI76@GM
AIL.COM

SH. PRITAM SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/441/20
26

UPL LIMITED  ANR 
THROUGH QUICKIP 
CONSULTANCY PVT 
LTD VS MS BIO AGRO 
CHEMICALS

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/444/20
26

ORIENT ELECTRIC 
LIMITED VS ASHOK 
KUMAR

KAPIL KUMAR 
GIRI

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/445/20
26

MS SHREE RAM 
HANDLOOM FACTORY 
VS ASHWANL JAIN

SHYAM KUMAR 
RASTOGI

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/453/20
26

MONIKA SHARMA VS 
ANURAG MISHRA

MOHIT 
AGARWAL,

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/458/20
26

ABHISHEK GUPTA VS 
MOHAN SINGH 
KHARWAD

SANTOSH 
KUMAR

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/459/20
26

STATE BANK OF INDIA 
VS RAJ KAMAL

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/472/20
26

G2S FOOTWEARS 
REGISTERED LLP VS 
MINI GUPTA

BHUPENDER 
KUMAR SHAMRA

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/473/20
26

DALIP MAHAJAN VS MS 
SHRI KRISHNA 
ENGINEERS

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/479/20
26

MR ANKIT JINDAL VS 
MR SAANCHIIT GUPTA

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/492/20
26

ECO TURNKEY 
SOLUTIONS PVT LTD 
VS UTTAM SUCROTECH 
INTERNATIONAL PVT 
LTD

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/494/20
26

MS SONY 
INTERNATIONAL VS 
ASHA VERMA

SUSHANT 
PRAKASH & 
AKSHAY 
AGGARWAL 

302, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS 
(COMM)/495/20
26

DIYA HEALTHCARE VS 
AL-MADINA 
MULTISPECIALITY 
HOSPITAL

VINAYAK 
UNIYAL

SH. VIPIN KUMAR RAI, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT/MS. KIRAN 
BANSAL, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)

CS 
(COMM)/448/20
26 

HARSH ALLAWADHI 
VS ASHISH KUMAR 
NIGAM

CS 
(COMM)/449/20
26 

HARSH ALLAWADHI 
VS JYOTI NIGAM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

37 SHAHDARA

ROOM NO 208 COMMERCIAL 05-09-2026 NISHANT GUPTA 13-08-2026

ROOM NO 208 COMMERCIAL 05-09-2026 MANOJ ARORA 26-08-2026

ROOM NO 208 COMMERCIAL 08-09-2026 01-09-2026

ROOM NO 208 COMMERCIAL 08-09-2026 AMJAD KHAN 25-08-2026

ROOM NO 208 COMMERCIAL 08-09-2026 02-09-2026

ROOM NO 208 COMMERCIAL 09-09-2026 LAKSHYA SIROHI 09-09-2026

ROOM NO 208 COMMERCIAL 14-09-2026 03-09-2026 

ROOM NO 208 COMMERCIAL 15-09-2026 SUCHITA DIXIT 14-09-2026

ROOM NO 208 COMMERCIAL 15-09-2026 DINESH KUMAR 14-09-2026

ROOM NO 208 COMMERCIAL 16-09-2026 15-09-2026

ROOM NO 208 COMMERCIAL 18-09-2026 ANISH SARNA

ROOM NO 208 COMMERCIAL 18-09-2026

ROOM NO 208 COMMERCIAL 23-09-2026 18-09-2026

ROOM NO 208 COMMERCIAL 23-09-2026 SHAAD ANWAR 21-09-2026

ROOM NO 208 COMMERCIAL 24-09-2026 ANSHUL GUPTA 23-09-2026

SH. VIPIN KUMAR RAI, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT/MS. KIRAN 
BANSAL, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)

CS 
(COMM)/450/20
26 

SWAGAT FASHION CO 
VS CHANDRAKANT 
SINGH

CS 
(COMM)/451/20
26 

RAM PRAKASH BHATIA 
VS HARNAWA INC

CS 
(COMM)/460/20
26 

APOORV SHARMA 
VS CPT VIBHA 
PARASHAR

NISHANT 
SHARMA

CS 
(COMM)/461/20
26 

AAS MOHAMMAD 
VS PREET SINGH

CS 
(COMM)/462/20
26 

RSL AGGARWAL 
TEXTILES PVT LTD 
VS DEEPAK GUPTA

ANKIT KUMAR 
GUPTA

CS 
(COMM)/464/20
26 

PRINTBRIX PRIVATE 
LIMITED THROUGH 
ITS DIRECTOR MR 
SHRESHTH 
AGGARWAL 
VS WE FOUNDER 
CIRCLE PRIVATE 
LIMITED THROUGH 
ITS AUTHORIZED 
REPRESENTATIVE

CS 
(COMM)/465/20
26 

SHREE LAXMI POLY 
STOCK P LTD 
VS THE NEW INDIA 
ASSURANCE CO LTD

VIJENDER 
KUMAR 

CS 
(COMM)/466/20
26 

STATE BANK OF INDIA 
VS ISHU PAL

CS 
(COMM)/467/20
26 

SANJEEV GOEL ALIAS 
SANJEEV KUMAR GOEL 
VS PAWAN

CS 
(COMM)/469/20
26 

BANK OF BARODA 
VS DHIR SINGH

GEETANJALI 
SHARMA

CS 
(COMM)/474/20
26 

MS INDU EXIM 
PRIVATE LIMITED 
VS MS GRAPHICA 
DIGITAL

 23-07-2026

CS 
(COMM)/475/20
26 

MS LFRA BELT 
VS NYSAA RETAIL 
VENTURE PVT LTD

NAVJOT 
KWATRA

 15-09-2026

CS 
(COMM)/483/20
26 

STATE BANK OF INDIA 
VS MS BANSAL 
BEVERAGE

KRISHNA 
KUMAR SHARMA

CS 
(COMM)/484/20
26 

SL PAPER AND BOARD 
DISTRIBUTERS VS THE 
FEDERAL BANK LTD

CS 
(COMM)/486/20
26 

SMT ANJANA 
KHATHURIA 
VS MS HINDUSTAN 
PETROLEUM 
CORPORATION LTD



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

37 SHAHDARA

ROOM NO 208 COMMERCIAL 25-09-2026 ARUN SHARMA 23-09-2026

ROOM NO 208 COMMERCIAL 25-09-2026 V.P. TIWARI 23-09-2026

ROOM NO 208 COMMERCIAL 25-09-2026 KAMAL GARG 14-08-2026

ROOM NO 208 COMMERCIAL

38 SHAHDARA 03.09.2026 25.08.2026

07.09.2026 03.09.2026

07.09.2026 PIYUSH KATYAL 03.09.2026

09.09.2026 ANUJ GUPTA 09.09.2026

16.09.2026 10.09.2026

17.09.2026 29.12.2024

17.09.2026 AMIT KUMAR 17.09.2026

19.09.2026 19.09.2026

22.09.2026 NEELAM MALIK 17.09.2026

23.09.2026 RAJESH BHATIA 18.09.2026

25.09.2026 ARUN SHARMA 23.09.2026

SH. VIPIN KUMAR RAI, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT/MS. KIRAN 
BANSAL, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)

CS 
(COMM)/488/20
26 

STATE BANK OF INDIA 
VS MOTHER STORE

CS 
(COMM)/489/20
26 

BANK OF INDIA 
VS ARIF KURESHI

CS 
(COMM)/490/20
26 

SANMATI PACKAGING 
PVT LTD 
VS SINAR INDAH PULP 
AND PAPER PVT LTD

SH.RAMESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT/SH. SANJAY 
SHARMA-II, DISTRICT 
JUDGE, COMMERCIAL 
COURT

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM)446/2
026

MR. ANURAG JAIN VS 
M/S DIKSHA 
CONFECTIONARY & 
ANR.

ANIMESH 
RASTOGI

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM) 
454/2026

GOURAV CHOPRA VS 
CHANDAN SAH

KASHISH 
DHAWAN

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CO(COMM)456/
2026

PRADEEP KUMAR JAIN 
VS YOGESH GUPTA

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM)463/2
026

WOVEN GOLD ACRYLIC 
PVT LTD PRITESH 
KUMAR

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM)468/2
026

SHRIPAL GUPTA VS 
JYOTI VISHWAKARMA

RAM KUMAR 
SONI

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM)470/2
026

M/S QUEEN 
DISTILLERS & 
BOTTLERS PVT. LTD VS 
RAM DIYA

RAVEEV KUMAR 
TEWARI

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM)471/2
026

ASIAN PAINTS LIMITED 
VS PRAVEEN PAINTS 
AND CHEMICALS

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM)478/2
026

MR. ANKIT JINDAL VS 
M/S FROGG SPORTS 
INFRA PRIVATE 
LIMITED

AKSHAY 
AGGARWAL

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM) 
480/2026

M/S JAI BHAWANI 
TRADING VS SAPNA 
DEVI AGARWAL

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM) 
485/2026

URMILA THAKUR VS 
GIRDHARI LAL

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM) 
487/2026

STATE BANK OF INDIA 
VS BHARTI 
PRODUCTION HOUSE



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

38 SHAHDARA

26.09.2026 NISHANT GUPTA 23.09.2026

28.09.2026 25.09.2026

29.09.2026 VIJAY SHANKAR 26.09.2026

SH.RAMESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT/SH. SANJAY 
SHARMA-II, DISTRICT 
JUDGE, COMMERCIAL 
COURT

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM) 
491/2026

SWAGAT FASHION CO 
VS SANDEEP 
NANDWANI

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM) 
493/2026

SIDDHANT BHARATI 
VS ADIL MAJEEDI

ANAND 
BHUSHAN

303, NEW 
COURT 
BUILDING

CS(COMMERCI
AL)

CS(COMM) 
496/2026

DELHIVERY LIMITED 
VS MONZADV PVT LTD



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

39 SHAHDARA C. NO. 304 COMMERCIAL 01-09-2026 PARTH CHADHA 9873549477 46265

COMMERCIAL 02-09-2026 9990849579 46259

COMMERCIAL 02-09-2026 MUDIT BANSAL 9868028932 46254

COMMERCIAL 03-09-2026 6201970125 46266

COMMERCIAL 05-09-2026 SUCHITA DIXIT 8896932838 46242

COMMERCIAL 05-09-2026 SATISH KUMAR 9811191050 46260

COMMERCIAL 07-09-2026 9999448797 46244

COMMERCIAL 07-09-2026 REKHA RUSTAGI 9810168405 46148

COMMERCIAL 07-09-2026 9910131155 46247

COMMERCIAL 07-09-2026 V P TIWARI 9990182901 46268

COMMERCIAL 14-09-2026 ABU RAM 9213211097 46275

COMMERCIAL 15-09-2026 NITIN MEHTA 8802218291 46271

COMMERCIAL 15-09-2026 MOHD. IRFAN 8700652775 46265

COMMERCIAL 18-09-2026 9599043045 46276

COMMERCIAL 18-09-2026 PIYUSH KATYAL 8700925528 46280

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

CS 
(COMM)/440/20
26

MS. KANCHAN 
MAHESHWARI VS M/S 
SUN CAPACITORS 
PUNE PVT. LTD.

PARTHCHADHA1
8@GMAIL.COM

CS 
(COMM)/442/20
26

SETU GOEL 
(PROPRIETOR OF 
OSHO OM TEXTURES) 
VS RAKESH RANI GARG 
(PROPRIETOR OF 
PAHAL TEXTILES)

MAYANK 
SEKHAR 
KUSHWAHA

ADVOCATE.MSK
USHWAHA@GM
AIL.COM

CS 
(COMM)/443/20
26

M/S URBAN VOGUE 
INDIA PRIVATE 
LIMITED VS AMIT 
KUMAR LADHA

MUDITBANSAL2
011@GMAIL.COM

CS 
(COMM)/447/20
26

SHRI JUGRAJ GUTRAJ 
JAIN PROPRIETOR, 
VIKAS CABLE 
INDUSTRIES VS 
MILLION 
SWITCHGEARS PVT.  
LTD.  AND ANR.

SHRAVAN 
KUMAR BANSAL

UNITEDMARK@.
UNITEDANDUNI
TED.COM

EXECUTION 
(COMM.)/165/20
26

STATE BANK OF INDIA 
VS MOHD SAMEER

AGNIHOTRISUC
HITA@GMAIL.CO
M

CS 
(COMM)/452/20
26

ICICI BANK LIMITED VS 
DEEPANSHU JAIN

SATISH@KLFIND
IA.COM

EXECUTION 
(COMM.)/166/20
26

ANIL PITTI VS M/S 
BHAGAT SINGH BRICK 
FIELD AND ANR

ASHISH 
CHAUHAN

KUSHAGRABANS
AL@AKASSOCIAT
ES.ORG. IN 

EXECUTION 
(COMM.)/167/20
26

CANARA BANK VS 
GREEN TECH 
ENGINEERING WORKS 
THROUGH ITS 
PROPRIETOR MS 
SHAHJAHAN

REKHARUSTAGI
@GMAIL.COM

CS 
(COMM)/455/20
26

BABULAL PUROHIT VS 
SAROJJ 
INTERNATIONAL

KUSHAL 
AGGARWAL

AGGARWALKUS
HAL199@GMAIL.
COM

CS 
(COMM)/457/20
26

BANK OF INDIA VS 
SHOBHA RANI

YPTIWARIADVOC
ATE@GMAIL.CO
M

OMP 
(COMM)/19/202
6

V.M. TRADERS 
THROUGH ITS 
PROPRIETOR MR. 
MANOJ KUMAR VS M/S 
CLIX CAPITAL 
SERVICES PVT LTD

ABURAM1965@G
MAIL.COM

EX. - AWARD BY 
ARB./82/2026

M/S SUNDARAM 
FINANCE LTD. VS 
VIJAY O

ADVOCATE.MEH
TAASSOCIATE09
@GMAIL COM 

MISC 
DJ/914/2026

BRIJESH GUPTA VS 
ALTAF HUSSAIN

MOHD.IRFAN.AD
V@GMAIL.COM

CS 
(COMM)/476/20
26

RAJIV BHANDARI  
(PROPRIETOR OF 
GANPATI IMPERIAL 
INDIA) VS SOURABH 
DEVGUN (PROPRIETOR 
OF UNITED OVERSEAS)

ARCHIT 
SINGHAL

LEGAL@SIGMAL
EGAL.IN

CS 
(COMM)/477/20
26

SOURABH JAIN VS 
HARIPRAKASH

PIYUSHKATYAL9
8@AMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

39 SHAHDARA

COMMERCIAL 22-09-2026 9810940055 - 46287

COMMERCIAL 22-09-2026 NEELAM MALIK 7303296156 46282

COMMERCIAL 22-09-2026 NEELAM MALIK 7303296156 46266

COMMERCIAL 28-09-2026 SANJAY GUPTA 9873146641 - 46224

COMMERCIAL 29-09-2026 9045375818 46225

COMMERCIAL 29-09-2026 PIYUSH KATYAL 8700925528 46293

COMMERCIAL 29-09-2026 KAMAL  GARG 9560570576 46248

COMMERCIAL 29-09-2026 KAMAL  GARG 9560570576 46248

COMMERCIAL 30-09-2026 6201970125 46286

40 NIL

41 NIL

42 NORTH NIL

43 NORTH NIL

44 SOUTH-WEST 603 01-09-2026 9999093893 01.08.2025

603 01-09-2026 9811389644 27.08.2026

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

EXECUTION 
(COMM.)/175/20
26

PADMA DEVI PROP OF 
PRINTEX INDIA VS MS 
BACCHUUS 
ENTERPRISES LTD

GOURAV 
KOCCHAR

CS 
(COMM)/481/20
26

JAI BHAWANI 
TRADING THROUGH 
AR SUMIT SAINI VS 
NITESH KUMAR

NEELAM.MALIK8
512@GMAIL.COM

CS 
(COMM)/482/20
26

SHREE BANKEY 
BIHARI FABRICS PVT. 
LTD. VS AVNISH 
KUMAR

NEELAM.MALIK8
512@GMAIL.COM

EXECUTION 
(COMM.)/180/2
026

MR. ANIL KUMAR 
GOYAL (PROPRIETOR 
OF M/S GOYAL 
BROTHERS) VS SH. 
DALIP CHAND SHARMA 
(PROPRIETOR OF M/S 
BENY INDUSTRIES)

EXECUTION 
(COMM.)/181/20
26

STATE BANK OF INDIA 
VS AMRIT LAL HANS

ARUN 
UPADHYAY

UPADHYA Y 
ARUN137@GMAI
L.COM

EXECUTION 
(COMM.)/182/20
26

ANKUR JAIN VS 
RAJESH KUMAR 
ARORA

PIYUSHKATYAL9
8@AMAIL.COM

CS 
(COMM)/497/20
26

SANMATI PACKAGING 
PVT. LTD. VS RAJ 
KISHORE

MAILKAMALGAR
G@GMAIL.COM

CS 
(COMM)/498/20
26

SANMATI PACKAGING 
PVT. LTD. VS POONAM 
DEVI

MAILKAMALGAR
G@GMAIL.COM

CS 
(COMM)/499/20
26

SHRI JUGRAJ GUTRAJ 
JAIN PROPRIETOR, 
VIKAS CABLE 
INDUSTRIES VS 
ASHAPURI 
INDUSTRIES

SHRAVAN 
KUMAR BANSAL

UNITEDMARK@.
UNITEDANDUNI
TED.COM

SH. DEVENDER 
KUMAR JANGALA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

NORTH-
WEST

SH. MANISH GUPTA, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT,/SH.VINOD 
YADAV, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)

NORTH-
WEST

SH. JAGDISH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

VACANT/SH. 
SHAILENDER MALIK, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

COMMERCIAL 
SUIT

CS 
(COMM)/566/20
26

PUMA SE VS GOVIND 
BINDAL

NAVLIN 
SWAIN(P),

ELUDICATION.L
EGAL@OUTLOO
K.COM

COMMERCIAL 
SUIT

CS 
(COMM)/567/20
26

AANCHAL BATHLA VS 
MR GAUTAM

BHAVYA 
SETHI(P),

SETHIBHAVYA@
GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

44 SOUTH-WEST

603 02-09-2026 9999093893 12.02.2026

603 02-09-2026 9810197621 11.08.2026

603 02-09-2026 9810472854 22.08.2026

603 03-09-2026 9899327537 20.08.2026

603 03-09-2026 9899327537 20.08.2026

603 05-09-2026 9717610124 31.08.2026

603 05-09-2026 9717610124 31.08.2026

603 05-09-2026 9958150008 29.08.2026

603 05-09-2026 9643008880 12.08.2026

603 07-09-2026 8368088183 02.09.2026

603 07-09-2026 9999093893 31.08.2026

603 07-09-2026 981 3 41 4934 02.09.2026

603 08-09-2026 93 11325398 01.09.2026

603 09-09-2026 9810600656 02.09.2026

603 15-09-2026 X VS Y 9999093893 31.08.2026

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

COMMERCIAL 
SUIT

CS 
(COMM)/574/20
26

PUMA SE VS SANJEEV 
KUMAR

NAVLIN 
SWAIN(P),

ELUDICATION.L
EGAL@OUTLOO
K.COM

COMMERCIAL 
SUIT

CS 
(COMM)/575/20
26

UNION BANK OF INDIA 
VS ANAADIH 
ASSOCIATES

JITENDRA 
GARG(P),

JITENDRAGARG
ADV@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/576/20
26

KAMLADITYYA 
CONSTRUCTION 
PRIVATE LIMITED 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE VS D 
WINDO THROUGH ITS 
PROPRIETOR

LALIT 
KUMAR(P),

SINHAVAIBHAV
@REDIFFMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/583/20
26

M/S U S SALES AGENCY 
VS RANDEEP SINGH

AVINASH  
KUMAR 
TYAGI(P),

AVINASHTYAGI1
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/584/20
26

M/S U S SALES AGENCY 
VS RAJBIR SINGH 
YADAV

AVINASH  
KUMAR 
TYAGI(P),

AVINASHTYAGI1
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/587/20
26

PUNJAB NATIONAL 
BANK VS SANDEEP 
KUMAR

RAGHAV 
SHARMA(P),

VSR.ADVISORS@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/588/20
26

PUNJAB NATIONAL 
BANK VS GURDEEP 
SINGH

RAGHAV 
SHARMA(P),

VSR.ADVISORS@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/590/20
26

PANKAJ TANEJA VS O P 
FURNISHERS PVT LTD

JYOTI 
TEWARI(P),

JYOTITIWARI18
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/592/20
26

UPGRID SOLUTIONS 
PRIVATE LIMITED VS 
MOHD ARIF SAQLANI

KRITIKA 
TUTEJA(P),

CONTACT@AAAL
EGAL.PRO

COMMERCIAL 
SUIT

CS 
(COMM)/596/20
26

M/S FERCAM INDIA 
PVT LTD VS M/S NCUBE 
LOGISTICS SOLUTION 
INDIA PVT LTD

SANDEEP 
KUMAR KARN(P),

ADVSANDEEPKA
RN@GMAI.COM

COMMERCIAL 
SUIT

CS 
(COMM)/597/20
26

PUMA SE VS ASHOK 
KUMAR

GAUTAM  
BHASIN(P),

ELUDICATION.L
EGAL@OUTLOO
K.COM

COMMERCIAL 
SUIT

CS 
(COMM)/600/20
26

DUSHYANT TANDON 
VS SUKESH TYAGI AND 
ORS

KRISHAN KANT 
KAUSHIK(P),

CONTACTUS@JU
RIDIX.IN

COMMERCIAL 
SUIT

CS 
(COMM)/601/20
26

MR ANURAG SAXENA  
SOLE PROPRIETOR OF  
M/S UNIQUE 
INTERNATIONAL VS 
MR SANJAY

SURINDER 
SINGH(P),

SURINDERSGL@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/605/20
26

PUNJAB NATIONAL 
BANK VS RITU AND 
ANRS

PARAS 
AGGARWAL(P),

PARASAGGARWA
LADV@GMAILCO
RN

COMMERCIAL 
SUIT

CS 
(COMM)/612/20
26

GAUTAM  
BHASIN(P),

ELUDICATION.L
EGAL@OUTLOO
K.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

44 SOUTH-WEST

603 15-09-2026 9999093893 07.09.2026

603 15-09-2026 9643008880 14.08.2026

603 16-09-2026 9289293559 07.09.2026

603 17-09-2026 910003125 14.09.2026

603 17-09-2026 9718909886 05.09.2026

603 22-09-2026 9971729922 18.09.2026

603 22-09-2026 RAVI RANJAN(P), 9650025006 18.09.2026

603 22-09-2026 ISHU BANSAL(P), 9811712344 18.09.2026

603 22-09-2026 ISHU BANSAL(P), 9811712344 18.09.2026

603 26-09-2026 NEERAJ PAL(P), 7777005538 24.09.2026

603 26-09-2026 9811343911 21.09.2026

603 26-09-2026 9811343911 21.09.2026

603 28-09-2026 9971955807 23.09.2026

603 28-09-2026 355797977 27.08.2026

603 29-09-2026 9811343911 23.09.2026

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

COMMERCIAL 
SUIT

CS 
(COMM)/613/20
26

SAMARTH KIRPA 
LOGISTICS VS 
CROSSBORDER 
LOGISTECH PVT LTD

YAMINI 
SHARMA(P),

ELUDICATION.L
EGAL@OUTLOO
K.COM

COMMERCIAL 
SUIT

CS 
(COMM)/615/20
26

UPGRID SOLUTIONS 
PRIVATE LIMITED VS 
RINKU KHANDELWAL 
SHARMA

KRITIKA 
TUTEJA(P),

CONTACT@AAAL
EGAL.PRO

COMMERCIAL 
SUIT

CS 
(COMM)/618/20
26

SAG GLOBAL 
LOGISTICS PRIVATE 
LIMITED VS SUNSTAR 
PRECISION FORGE 
LIMITED AND OTHERS

CHIRANJEEV 
SUGANDH(P),

ACCOUNTS.INDE
L@SAGLOGISTIC
S.IN

COMMERCIAL 
SUIT

CS 
(COMM)/623/20
26

KUNAL AGGARWAL VS 
SMRITI KATHURI

SHUBHAM 
SONTHALIA(P),

ADV.SHUBHAMS
ONTHALIA@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/624/20
26

BANK OF INDIA VS 
ANKUR

KUMAR 
VISHWJEET(P),

ADV.VISHWJEET
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/638/20
26

STATE BANK OF INDIA 
VS SONALI PROP 
ADMOSK VENTURE

AARTI 
BANSAL(P),

AARTIMITTAL201
6@GMAI.COM

COMMERCIAL 
SUIT

CS 
(COMM)/639/20
26

KANHA SCAFFOLDING  
THROUGH RALISH 
KUMAR VS S P 
ENTERPRISES

CHAMBERSOFRA
VIRANJAN@ GM 
AILCOM

COMMERCIAL 
SUIT

CS 
(COMM)/640/20
26

TRS STEELS INDIA PVT 
LTD VS ABHISHEK 
JAISWAL

ADV.ISHIIBANSA
L.GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/641/20
26

TRS STEELS INDIA PVT 
LTD VS FAIZA 
INDUSTRIES PVT LTD

ADV.ISHIIBANSA
L.GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/658/20
26

SURPLUS DOT COM VS 
PRATAP ANKUSH 
NIVATKAR  PROP KEEP 
CREATION

ADVOCATENEER
AJ555 
ÀGMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/659/20
26

CANARA BANK VS 
SURABHI BHATNAGAR

RAGHAV 
SHARMA(P),

ARBSAMAIYAR.A
DV@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/660/20
26

CANARA BANK VS 
SANDEEP ROHILLA

RAGHAV 
SHARMA(P),

ARBSAMAIYAR.A
DV@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/662/20
26

UCO BANK VS 
SHAMEEM AHMED

SUNIL  
KUMAR(P),

SUNILKUMAR8I
MPAL@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/663/20
26

M/S BRIGHT POLY 
PACK VS AKHIL JAGGI

GULAB 
CHANDRA 
YADAV(P),

ADVOCATEE,CYA
DAV@2MAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/665/20
26

PUNJAB NATIONAL 
BANK VS SHIVAM 
SHARMA

RAGHAV 
SHARMA(P),

ARBSAMAIYAR.A
DV@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

45 SOUTH-WEST 613 01-09-2026 ALKA  SINGH(P), 9213392089 16/07/26

613 01-09-2026 GAUTAM BHASIN9999306881 25/08/26

613 01-09-2026 9312292558 NA

613 02-09-2026 9555960004 24/08/26

613 02-09-2026 9810197621 17/08/26

613 02-09-2026 SAMRIDHI 9654713565 NA

613 02-09-2026 7678557312 25/08/26

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9711900673 46214

613 03-09-2026 9013493108 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

SH. VINOD YADAV, 
DISTRICT JUDGE, 
COMMERCIAL COURT/ 
SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

COMMERCIAL 
SUIT

CS 
(COMM)/571/20
26

LUXURY TRAVEL 
WORLDWIDE PVT LTD 
VS JAI GANGA 
REALTECH LLP AND 
ORS

LAWLITERATES
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/570/20
26

PUMA SE VS BHAWNA 
BAINSLA

ELUDICATOIN.L
EGAL@OUTLOO
K.COM

COMMERCIAL 
SUIT

MISC DJ 
ADJ/803/2026

BANK OF INDIA VS 
NARENDER KUMAR

DEEPA 
GUPTA(P),

ADVOCATE.DEEP
A.GUPTA@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/581/20
26

MS JS PRE FABTECH VS 
MS SD ENTERPRISES

MADHURANDRA 
JHA

ADVOCATE.M.JH
A@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/579/20
26

UNION BANK OF INDIA 
VS PASHUPATI 
MOBILES AND 
COMPUTER 
SOLUTIONS

JITENDRA 
GARG(P),

JITENDRAGARG
ADV@GMAIL.CO
M

COMMERCIAL 
SUIT

EXECUTION 
(COMM)/301/20
26

VARUN PALIWAL VS 
NICHI 
MANUFACTURING PVT 
LTD

ADVOCATE.SAM
RIDHI99@GMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/580/20
26

INFOCUS TECH VS 
SVASTIKA INFOTECH 
LLP

RAHUL 
AGGARWAL(P),

NISHASETHI534
@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3094/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
RAMESH CHANDRA

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3095/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
RASHTRAPAL

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3096/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
BHAGVAN SINGH

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3097/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
JASWANT

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/582/20
26

PUNJAB NATIONAL 
BANK VS RAJAT 
BHATIA

VED 
PRAKASH(P),

VSRADVISORS@
GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3082/2
026

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
YOGESH BHARAT 
PATIL 2976

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3084/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
RAHISH

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3085/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
BALDEV MOHAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

45 SOUTH-WEST

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 03-09-2026 9958683230 NA

613 05-09-2026 GAUTAM BHASIN9999306881 31/08/26

613 08-09-2026 9013493108 NA

613 08-09-2026 9013493108 NA

613 08-09-2026 9013493108 NA

613 08-09-2026 9013493108 NA

613 08-09-2026 9013493108 NA

613 08-09-2026 9013493108 NA

SH. VINOD YADAV, 
DISTRICT JUDGE, 
COMMERCIAL COURT/ 
SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3086/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
KAMAL KUMAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3087/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
YOGINDER KUMAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3088/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
SATISH KUMAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3089/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
SUKHVEER

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3090/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
SURENDER

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3091/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
BHEEM SINGH

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3092/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
NARENDRA KUMAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3093/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
GURU NANAK 
TRANSPORT COMPANY

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/589/20
26

PUMA SE VS ASHOK 
KUMAR

ELUDICATOIN.L
EGAL@OUTLOO
K.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3142/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
ABHAY SHISHODHIA 
5436

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3139/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
VIJAY MAKWANA 5658

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3138/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
UMESH KUMAR 2995

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3137/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
BHUPAL SINGH 1895

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3136/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
VIPIN S 1177

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3135/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
REVA I 6824

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

45 SOUTH-WEST

613 08-09-2026 9013493108 NA

613 08-09-2026 9013493108 NA

613 10-09-2026 9711900673 46274

613 15-09-2026 8076420891 31/08/26

613 15-09-2026 9013493108 NA

613 16-09-2026 9013493108 NA

613 16-09-2026 9013493108 NA

613 16-09-2026 9013493108 NA

613 16-09-2026 9013493108 NA

613 16-09-2026 9013493108 NA

613 16-09-2026 9643501636 NO EMAIL 46062

613 16-09-2026 9868040826 46212

613 17-09-2026 9810128667 15/09/26

613 18-09-2026 9910358225 NA

613 18-09-2026 9711900673 46304

SH. VINOD YADAV, 
DISTRICT JUDGE, 
COMMERCIAL COURT/ 
SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3140/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
DEEPTI JAITLY 7644

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3141/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
MONEY YADAV 6984

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/606/20
26

PUNJAB NATIONAL 
BANK VS REKHA

VED 
PRAKASH(P),

VSRADVISORS@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/610/20
26

SUPREME 
ELECTRICALS AND 
SWITCHGEARS INDIA 
PVT LTD VS RITA PAD 
PRINTING SYSTEMS 
LTD

MANISH 
KASHYAP

MANISHKASHYA
P123456@GMAIL.
COM

COMMERCIAL 
SUIT

OMP 
(COMM)/32/202
6

AJAY BHARDWAJ VS 
KOTAK MAHINDRA 
PRIME LIMITED

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3170/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS ASAD 
CHAUDHARY 2838

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3169/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS BESTWAY 
CABS SERVICES 
PRIVATE LIMITED 6144

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3168/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS 
KAMALPREET KAUR 
HUNDAL 0681

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3167/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS SUMIT 
JAIN 7253

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3166/2
026

MS HDB FINANCIAL 
SERVICES LTD VS 
SUMIT SO SURESH

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/617/20
26

UCO BANK THROUGH 
ITS BRANCH MANAGER 
MR SAURABH DUDEJA 
VS MS PRIZLEEN 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR MR 
PARAMJEET SINGH

POONAM 
RIMAL(P),

COMMERCIAL 
SUIT

CS 
(COMM)/619/20
26

MS GONSAI LOGISTICS 
PVT LTD THROUGH ITS 
DIRECTOR SH PANKAJ 
MEHNDIRATTA VS MS 
ARK SOLUTION 
PRIVATE SERVICES 
THROUGH ITS 
PROPRIETOR SH AMIT 
KUMAR SRIVASTWA

RAKESH KUMAR  
SHARMA(P),

SHARMARAKESH
ADV1@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/621/20
26

UNION BANK OF INDIA 
VS DEV GARMENTS

ADITYA 
MADAN(P),

ADITYAMADANL
AW@GMAIL.COM

COMMERCIAL 
SUIT

EXECUTION 
(COMM)/309/20
26

GSI ENTERPRISES 
PRIVATE LIMITED VS 
PARVESH GUPTA

BHASKAR  
VALI(P),

OFFICE@VALI.C
O.IN

COMMERCIAL 
SUIT

CS 
(COMM)/625/20
26

PUNJAB NATIONAL 
BANK VS SUNIL JASSA

VED 
PRAKASH(P),

VSRADVISORS@
GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

45 SOUTH-WEST

613 18-09-2026 7982909655 46090

613 18-09-2026 9811767675 NO EMAIL 46304

613 18-09-2026 7455023130 NA

613 18-09-2026 7455023130 NA

613 18-09-2026 7455023130 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

SH. VINOD YADAV, 
DISTRICT JUDGE, 
COMMERCIAL COURT/ 
SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

COMMERCIAL 
SUIT

CS 
(COMM)/628/20
26

PERFECT INART VS 
HILL WALK DESIGNS 
PVT LTD

DEEPIKA 
VASHISTH(P),

DEEPIKAVASHIS
TH211@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/630/20
26

KARAN CHOPRA VS 
NATIONAL HIGHWAYS 
LOGISTICS 
MANAGEMENT LTD

SANJIVE 
SINGH(P),

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3202/2
026

PIRAMAL FINANCE LTD 
VS JALALUDHIN 
NAKSHABANDI P V

ANANJAY 
SINGH(P),

ASAPLEGALAND
ADVOCATES@G
MAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3203/2
026

PIRAMAL FINANCE LTD 
VS GOKUL KUMAWAT

ANANJAY 
SINGH(P),

ASAPLEGALAND
ADVOCATES@G
MAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3204/2
026

PIRAMAL FINANCE LTD 
VS AJAYAKUMAR P C

ANANJAY 
SINGH(P),

ASAPLEGALAND
ADVOCATES@G
MAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3205/2
026

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS 
SUDARSHAN PRASAD

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3206/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
SONTOSH GUPTA

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3207/2
026

KOTAK MAHINDRA 
BANK LIMITED VS RAM 
NIWASH

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3208/2
026

CHOLAMANDALAM 
INVESTMENT AND 
FIANNCE COMPANY 
LIMITED VS BUNTY B

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3209/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
GINNI

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3210/2
026

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS SATPAL 
BHOOPSINGH

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3211/2
026

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS JONTY 
MAN

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3212/2
026

KOTAK MAHINDRA 
PRIME LIMITED VS 
PADAM KUMAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3213/2
026

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS JAI 
PARKASH

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3214/2
026

KOTAK MAHINDRA 
PRIME LIMITED VS 
SUNIL KUMAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

45 SOUTH-WEST

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9958683230 NA

613 18-09-2026 9013493108 NA

613 19-09-2026 9958683230 NA

613 19-09-2026 9958683230 NA

613 19-09-2026 9958683230 NA

613 19-09-2026 9958683230 NA

613 19-09-2026 9958683230 NA

613 19-09-2026 9958683230 NA

613 19-09-2026 8368031231 NA

613 21-09-2026 9212416114 NA

SH. VINOD YADAV, 
DISTRICT JUDGE, 
COMMERCIAL COURT/ 
SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3215/2
026

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS ABDUL 
SALAM

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3216/2
026

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS ABDUL 
SALAM

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3217/2
026

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS ALPABEN 
VAGHELA

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3218/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
RAMANARAYAN 
HARABHAJAN

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3219/2
026

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS ALPABEN 
VAGHELA

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3220/2
026

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS ALPABEN 
VAGHELA

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3221/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS SUSHILA B 
5034

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3242/2
026

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS PRADIP 
KUMAR GUPTA

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3241/2
026

M/S KOTAK 
MAHINDRA BANK LTD 
VS RAVI KUMAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3240/2
026

M/S KOTAK 
MAHINDRA BANK LTD 
VS MOHD DANISH

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3239/2
026

M/S KOTAK 
MAHINDRA BANK LTD 
VS DHARAM VEER 
SINGH

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3238/2
026

M/S KOTAK 
MAHINDRA BANK LTD 
VS PARDEEP KUMAR

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3237/2
026

M/S KOTAK 
MAHINDRA BANK LTD 
VS AJAY

RAVI SHANKAR 
GARG

ASSOCIATESRSG
ARG2@GMAIL.C
OM

COMMERCIAL 
SUIT

EXECUTION 
(COMM)/310/20
26

BANK OF BARODA VS 
SUNIL KUMAR

SUMAN KUMAR 
CHOUDHARY(P),

ADVOCATESKCH
ODHARY@GMAI
L.COM

COMMERCIAL 
SUIT

EXECUTION 
(COMM)/314/20
26

MRS KIRAN GULATI VS 
ANANTA SHRI

VIKAS 
CHHABRA(P),

CHHABRAVIKAS
440@GMAIL.CO
M



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

45 SOUTH-WEST

613 22-09-2026 MEENU DEVI 8178785136 NO EMAIL 15/09/26

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 23-09-2026 9013493108 NA

613 24-09-2026 SABHYA JAIN(P), 9811577425 18/09/26

613 24-09-2026 9818636833 21/09/26

613 26-09-2026 9711900673 24/09/26

SH. VINOD YADAV, 
DISTRICT JUDGE, 
COMMERCIAL COURT/ 
SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

COMMERCIAL 
SUIT

CS 
(COMM)/642/20
26

STATE BANK OF INDIA 
VS DHARAM PAL

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3288/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
NAEEM KHAN 7646

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3278/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
RAJINDER KAUR 
SANDHU 6177

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3280/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
ANKIT TYAGI 5934

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3281/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
SWATI SINGH 5340

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3282/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
VISHAL THAKUR 2176

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3283/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
SHAHZEB AHMAD 3462

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3284/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
ABHISHEK BHATI 0543

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3285/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
DAMODAR SHARMA 
3982

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3286/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
KRISHNA DEVI 3183

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3287/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
RAJINDER KUMAR 7372

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3279/2
026

TOYOTA FINANCIAL 
SER INDIA LTD VS 
NAVPREET SINGH 8824

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/648/20
26

PUNJAB NATIONAL 
BANK VS ANIKETH 
SOLOMON

SABHYAJAIN08@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/647/20
26

MS ROCKTEK INFRA 
SERVICES PVT LTD VS 
MS JOY ENGINEERING 
AND MINING SERVICES

VIDUR 
KAMRA(P),

OFFICE.ADVOCA
TE.SANJEEV@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/655/20
26

PUNJAB NATIONAL 
BANK VS ANIL KUMAR

VED 
PRAKASH(P),

VSRADVISORS@
GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

45 SOUTH-WEST

613 26-09-2026 GAUTAM KUMAR 9990899799 NA

613 26-09-2026 9312276651 17/09/26

613 29-09-2026 9811577425 27/09/26

613 29-09-2026 VIKAS 9213392006 46182

613 29-09-2026 9891117112 NA

613 29-09-2026 9717610124 27/09/26

613 29-09-2026 9013493108 NA

613 29-09-2026 9013493108 NA

613 29-09-2026 9013493108 NA

613 30-09-2026 9811059395 NA

613 26-09-2026 KHUSNUMA 9999098520 NA

613 19-09-2026 SAMRIDHI 8076221905 46304

613 03-09-2026 9013493108 NA

613 03-09-2026 9013493108 NA

46 SOUTH-WEST 614 01-09-2026 9312432926 NA

SH. VINOD YADAV, 
DISTRICT JUDGE, 
COMMERCIAL COURT/ 
SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

COMMERCIAL 
SUIT

EXECUTION 
(COMM)/323/20
26

YOKOHAMA INDIA PVT 
LTD VS SN TYRES

GAUTAM@LEGA
LKNIGHTS.IN

COMMERCIAL 
SUIT

CS 
(COMM)/653/20
26

BATRA BREWERIES 
AND DISTILLERIES PVT 
LTD VS NARGESH 
KUMAR

RAJEEV KUMAR 
TEWARI(P),

R.TEWARI88@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/671/20
26

CANARA BANK VS 
PRADEEP KUMAR

RAGHAV 
SHARMA(P),

RSR.ADVOCATES
2018@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/672/20
26

FARZANA VS HITACHI 
PAYMENT SERVICES 
PVT LTD

CHAMBEROFMO
HARSINGH@GM
AIL.COM

COMMERCIAL 
SUIT

EXECUTION 
(COMM)/330/20
26

M/S MEDIA 24 X7 
ADVERTISING PVT LTD 
VS IOTA CAREER 
ACADEMY LLP

ARVIND 
VASHISTHA(P),

INFO@LEXAVAP
ARTNERS.COM

COMMERCIAL 
SUIT

CS 
(COMM)/670/20
26

CANARA BANK VS 
MEENA DEVI

RAGHAV 
SHARMA(P),

RSRADVOCATES
2018@GMAIL.CO
M

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3375/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS SHEETAL 
JOSHI 3865

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3374/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS RAJIV 
KUMAR  8736

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3373/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS ARSHDEEP 
SINGH 1060

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

EXECUTION 
(COMM)/332/20
26

RABINDRA SINGH VS 
PAWAN AGGARWAL

VIRENDER 
KUMAR PURI(P),

PURIS_1@YAHO
O.CO.IN

COMMERCIAL 
SUIT

EXECUTION 
(COMM)/324/20
26

SHYAM KUMAR VS 
SACHIN KUMAR

KHUSNUMA1992
@YAHOO.IN

COMMERCIAL 
SUIT

CS 
(COMM)/637/20
26

2D BSC 
TECHNOLOGIES VS 
M/S POWER 
NETWORKS

NYAYARIDDH@G
MAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3083/2
026

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
NIFD INSTITUTE OF 
FASHION DESIGN 
LIMITED 4672

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

OMP (I)
(COMM)/3081/2
026

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
ANIL  LALARAM 8404

RAHUL 
BHARDWAJ(P),

ADVOCATEASHO
K.1@GMAIL.COM

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

MISCELLANEO
US

MISC DJ 
ADJ/804/2026

AMIT WADHWAN VS 
OPERA GLOBAL

MR. PRADEEP 
KUMAR

ADVPRADEEP82
@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES46 SOUTH-WEST

614 EXECUTION 02-09-2026 9990990891 NA

614 05-09-2026 9871923131 19.08.2026

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 01-09-2026 9999093893 21.05.2026

614 02-09-2026 9999093893 21.05.2026

614 ARBITRATION 03-09-2026 8376049807 NA

614 ARBITRATION 03-09-2026 8376049807 NA

614 01-09-2026 9717610124 22.08.2026

614 ARBITRATION 03-09-2026 8376049807 NA

614 02-09-2026 9999093893 25.08.2026

614 EXECUTION MEX/85/2026 09-09-2026 MR. HANS RAJ 9310906078 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

EXECUTION 
(COMM)/300/20
26

KISHAN LAL VS ARUN 
MEHROTRA

MR. NINAD 
DOGRA

ADVNINADDOGR
A@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/594/20
26

THE JAMMU AND 
KASHMIR BANK 
LIMITED VS RAI SINGH 
ALIAS RAY SINGH

MR. SHUBHAM 
BHARDWAJ

PREMNYAY@GM
AIL.COM

OMP (I)
(COMM)/3102/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
SATYAM YADAV

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3101/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
RAMANARAYAN 
HARABHAJAN

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/565/20
26

PUMA SE VS 
DEVENDER SINGH

MR. GAUTAM 
BHASIN

ELUDICATION.L
EGAL@OUTLOO
K.COM.

COMMERCIAL 
SUIT

CS 
(COMM)/572/20
26

PUMA SE VS ASHOK 
KUMAR

MR. GAUTAM 
BHASIN

ELUDICATION.L
EGAL@OUTLOO
K.COM.

OMP (I)
(COMM)/3098/2
026

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
PARTHIBAN 
RAMAKRISHNAN

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3099/2
026

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
MANOJ KUMAR 
SHARMA

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/564/20
26

PUNJAB NATIONAL 
BANK VS KULDEEP 
SINGH

MR. RAGHAV 
SHARMA

USRADVISIORS@
GMAIL.COM

OMP (I)
(COMM)/3100/2
026

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
MOHAMMED AEJAZ

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/573/20
26

SPIGEN INDIA PVT LTD 
VS SHUBHAM TYAGI

MR. GAUTAM 
BHASIN

ELUDICATION.L
EGAL@OUTLOO
K.COM.

THE BALUSSERY 
BENEFIT CHIT FUNDS 
VS S N TRADING

HANSRAJLEGAL
@GMAIL.COM

OMP (I)
(COMM)/3115/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
BHADAR SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3120/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
NAVIN

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3119/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
DINESH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

46 SOUTH-WEST

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

OMP (I)
(COMM)/3114/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
DINESH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3118/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
MUBARIK

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3111/20
26

KOTAK MAHINDRA 
BANK LIMITED VS 
HANSHRAJ

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3112/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
DILSHAD

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3113/2
026

KOTAK MAHINDRA 
BANK LIMITED VS SITA 
RAM

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3117/2
026

KOTAK MAHINDRA 
BANK LIMITED VS OM 
PRAKASH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3110/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
JASVINDER

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3116/2
026

KOTAK MAHINDRA 
BANK LIMITED VS JEET 
SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3109/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
VIJAY

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3108/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
MANOJ KUMAR

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3107/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
DHARAMVIR

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3106/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
GAURAV KUMAR

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3105/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
GANGA RAM

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3104/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
CHOUDHARY 
TRANSPORT CO

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3103/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
RIZWAN

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

46 SOUTH-WEST

614 18-09-2026 98181326241 22.08.2026

614 07-09-2026 9891015100 20.08.2026

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 ARBITRATION 03-09-2026 9911883603 NA

614 07-09-2026 9999093893 25.08.2026

614 05-09-2026 8368031251 01.09.2026

614 ARBITRATION 15-09-2026 9911883603 NA

614 ARBITRATION 15-09-2026 9911883603 NA

614 ARBITRATION 15-09-2026 8376049807 NA

614 ARBITRATION 15-09-2026 8376049807 NA

614 05-09-2026 9643008880 06.08.2026

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

COMMERCIAL 
SUIT

CS 
(COMM)/626/20
26

S I ENERGY VENTURES 
VS FOREVER 
DISTILLERY

MR. RANJAN 
KUMAR RAI

ADVRANJAN.RAI
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/599/20
26

HARPREET 
ENTERPRISES VS JAI 
JALA RAM

MR. ROHAN 
CHAUHAN

KARTAVYALAWF
IRM@GMAIL.CO
M

OMP (I)
(COMM)/3121/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
SAHIL BHAMLA

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3122/2
026

KOTAK MAHINDRA 
BANK LIMITED VS ANIL 
KUMAR

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3124/2
026

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS ABDUL 
SALAM

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3123/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
SARJEET SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3126/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
KHUSHYAL SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3125/2
026

KOTAK MAHINDRA 
BANK LIMITED VS 
GURCHARAN SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/595/20
26

PUMA SE VS ASHOK 
KUMAR

MR. GAUTAM 
BHASIN

ELUDICATION.L
EGAL@OUTLOO
K.COM.

COMMERCIAL 
SUIT

CS 
(COMM)/591/20
26

BANK OF BARODA VS 
RAHUL KUMAR

MR. SUMAN KR. 
CHAUDHARY

ADVOCATESKCH
ODHARY@GMAI
L.COM

OMP (I)
(COMM)/3159/2
026

KOTAK MAHINDRA 
BANK VS RADHE 
SHYAM SAINI

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3158/2
026

KOTAK MAHINDRA 
BANK VS GULSHAN 
KUMAR

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3161/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
SURENDER KUMAR 
TIWARI

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3162/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
NEELAM GUPTA

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/586/20
26

UPGRID SOLUTION PVT 
LTD VS MOHAMMAD 
ANAS

MS. KRITIKA 
TUTEJA 

CONTACT@AAAL
EGAL.PRO



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

46 SOUTH-WEST

614 ARBITRATION 15-09-2026 9911883603 NA

614 10-09-2026 95998186881 03.09.2026

614 EXECUTION 24-09-2026 8376049807 NA

614 09-09-2026 7678506717 06.06.2026

614 15-09-2026 8802097514 07.08.2026

614 EXECUTION 09-09-2026 9910358225 NA

614 ARBITRATION 16-09-2026 8376049807 NA

614 ARBITRATION 16-09-2026 8376049807 NA

614 ARBITRATION 16-09-2026 8376049807 NA

614 EXECUTION 23-09-2026 9872729926 NA

614 15-09-2026 XXXXX VS YYYYY 9999093893 08.09.2026

614 EXECUTION 23-09-2026 8368031251 NA

614 16-09-2026 9899776633 09.09.2026

614 16-09-2026 9898040826 07.09.2026

614 18-09-2026 9650474576 14.09.2026

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

OMP (I)
(COMM)/3160/2
026

KOTAK MAHINDRA 
BANK VS KANWALJIT 
SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/607/20
26

NARENDER KUMAR VS 
DECA GIFTS

MR. 
MOHAMMAD 
BILAL

M25BILAL@YAH
OO.COM

EXECUTION 
(COMM)/321/20
26

HDB FINANCIAL 
SERVICES LTD VS 
JITENDRA SINGH

MR. RAHUL 
BHARDWAJ

AMARNATHRBC
@YAHOO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/604/20
26

DR BRIJESH SHARMA 
VS ZOOM CAR INDIA

MR. ARUN 
VERMA

ADVARUNVERM
A@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/611/20
26

CENTRITI PRIVATE 
LIMITED VS BROSIS 
INDIA

MR. PANKAJ 
CHAUHAN

PANKAJCHAUHA
NASSOCIATES04
@GMAIL.COM

EXECUTION 
(COMM)/306/20
26

GSI ENTERPRISES VS 
KAMLADITYYA 
CONSTRUCTION

MS. PRAGYA 
ANAND

OFFICE@VALI.C
O.IN

OMP (I)
(COMM)/3164/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS NAVEEN 
NEHRA

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3163/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS BESTWAY 
CABS SERVICES 
PRIVATE LIMITED

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3165/2
026

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS 
ABADHESH SINGH

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

EXCOMM - 
AWARD BY ARB 
COMM/57/2026

STATE BANK OF INDIA 
VS JAGDISH ARORA  
AND  SONS

MS. AARTI 
BANSAL

BANSAL.AARTIA
DV@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/609/20
26

MR. GAUTAM 
BHASIN

ELUDICATION.L
EGAL@OUTLOO
K.COM.

EXECUTION 
(COMM)/315/20
26

BANK OF BARODA VS 
KARAMVIR AND ORS

MS. SUMAN KR 
CHAUDHARY

ADVOCATESKCH
ODHARY@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/616/20
26

NARINDER KUMAR 
PAHUJA VS DISHANT 
JAIN  ANR

MR. PRAMOD 
KUMAR SHARMA

PSPKJURIS@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/620/20
26

GONSAI LOGISTICS VS 
A BROTHER CARGO

MR. RAKESH 
KUMAR SHARMA

SHARMA.ADVRA
KESH@YAHOO.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/635/20
26

AGNI DEVICES VS I 
WITNESS ELECTRONIC 
CONTROL SYSTEMS

MR. DIVYANSH 
MISHRA

ADVDIVYANSHM
ISHRA@GMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

46 SOUTH-WEST

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 24-09-2026 9911883603 NA

614 17-09-2026 MR. ANUJ GOYAL8770653396 15.09.2026

614 18-09-2026 9910633431 10.09.2026

614 18-09-2026 9717610124 14.09.2026

614 ARBITRATION 23-09-2026 8376049807 NA

614 ARBITRATION 23-09-2026 8376049807 NA

614 ARBITRATION 23-09-2026 8376049807 NA

614 ARBITRATION 23-09-2026 8376049807 NA

614 26-09-2026 9911269002 18.09.2026

614 EXECUTION 23-09-2026 9999757229 NA

614 18-09-2026 9717610124 14.09.2026

614 ARBITRATION 24-09-2026 9911883603 NA

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

OMP (I)
(COMM)/3305/2
026

KOTAK MAHINDRA 
BANK VS GURMEJ

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3306/2
026

KOTAK MAHINDRA 
BANK VS RAKESH 
KUMAR

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3304/2
026

KOTAK MAHINDRA 
BANK VS RAVINDER 
KUMAR

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3312/2
026

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY VS 
RAHUL KAUSHIK

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/622/20
26

M/S PARAGON 
ALUMINIUM LLP VS 
PREETI

NISHANT@NGLA
W.IN

COMMERCIAL 
SUIT

CS 
(COMM)/631/20
26

SATISH CHOPRA VS 
NATIONAL HIGHWAYS 
AUTHORITY OF INDIA

MR. SANJEET 
SINGH

SINGH.SANJEET
ADVOCATE@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/629/20
26

PUNJAB NATIONAL 
BANK VS SUKHCHAIN 
SINGH

MR. RAGHAV 
SHARMA

USRADVISIORS@
GMAIL.COM

OMP (I)
(COMM)/3274/2
026

BMW INDIA FINANCIAL 
SERVICES VS SHAH 
NIVID KISHORBHAI

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3272/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
AMIT KUMAR SAVITA

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3273/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
ANMOL SINGH SODHI

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3271/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
SHIV GANESH 
TRANSPORT COMPANY

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

COMMERCIAL 
SUIT

COUNTER 
CLAIM/26/2026

NISHU KUMARI VS 
BHARTI S DABAS

MR. JITENDER 
GUPTA

ADVJITENDERG
UPTA@GMAIL.C
OM

EXECUTION 
(COMM)/316/20
26

VINTAGE CREDIT AND 
LEASING PVT LTD VS 
ANIL KUMAR

MR. GAURAV 
MALHOTRA

MALHOTRA_GA
URAV1976@YAH
OO.CO,

COMMERCIAL 
SUIT

CS 
(COMM)/627/20
26

PUNJAB NATIONAL 
BANK VS AMITINDER 
SINGH

MR. RAGHAV 
SHARMA

USRADVISIORS@
GMAIL.COM

OMP (I)
(COMM)/3309/2
026

KOTAK MAHINDRA 
BANK VS NAHAR 
SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

46 SOUTH-WEST

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 24-09-2026 9911883603 NA

614 24-09-2026 9599999277 18.09.2026

614 ARBITRATION 23-09-2026 9137432837 NA

614 ARBITRATION 21-09-2026 9810813651 NA

614 26-09-2026 9643008880 23.09.2026

614 26-09-2026 9643008880 23.09.2026

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 25-09-2026 8376049807 NA

614 ARBITRATION 25-09-2026 8376049807 NA

614 ARBITRATION 25-09-2026 8376049807 NA

614 ARBITRATION 25-09-2026 8376049807 NA

614 ARBITRATION 25-09-2026 8376049807 NA

614 EXECUTION 28-09-2026 9873793171 18.09.2026

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

OMP (I)
(COMM)/3308/2
026

KOTAK MAHINDRA 
BANK VS SAMIR

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3307/2
026

KOTAK MAHINDRA 
BANK VS RAJAN SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/649/20
26

ADVANCE CREATIVE 
INTERIORS VS CAPAZ 
INTERIOR

MR. KAILASH 
CHHABRA

CHHABRA.ASSOC
IATES288@GMAI
L.COM

OMP 
(COMM)/34/202
6

ASHOK BABURAO 
KADAM VS HERO 
FINCORP

MR. SUBHASH 
GUPTA

GUPTASUBHASH
.LEGAL@GMAIL.
COM

OMP 
(COMM)/33/202
6

ALPHA CORP 
MANAGEMENT 
SERVICES PRIVATE 
LIMITED AND ORS VS 
DLIGHT FACILITY AND  
 ANR

MR. SURENDU 
SANKAR

OFFICE@SSDAS.I
N

COMMERCIAL 
SUIT

CS 
(COMM)/656/20
26

UPGRID SOLUTIONS VS 
SUMIT

MS. KRITIKA 
TUTEJA 

CONTACT@AAAL
EGAL.PRO

COMMERCIAL 
SUIT

CS 
(COMM)/657/20
26

UPGRID SOLUTIONS VS 
ANIKET SACHAN

MS. KRITIKA 
TUTEJA 

CONTACT@AAAL
EGAL.PRO

OMP (I)
(COMM)/3310/2
026

KOTAK MAHINDRA 
BANK VS LOVELY

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3311/2
026

KOTAK MAHINDRA 
BANK VS ANGREJ 
SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3321/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
ANITA DEVI

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3320/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
NIDHI NARANG

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3319/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
AGYAPAL SINGH

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3318/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
SACHIN S

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

OMP (I)
(COMM)/3317/2
026

TOYOTA FINANCIAL 
SERVICES INDIA VS 
SANDEEP SINGH

MR. RAHUL 
BHARDWAJ

ADVOCATEASHO
K.1@GMAIL.COM

EXECUTION 
(COMM)/329/20
26

INDIAN BANK VS MS 
NEHA SHARMA

MR. JASDEV 
SINGH

ADVOCATEJASD
EV.SINGH@GMA
IL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

46 SOUTH-WEST

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 24-09-2026 9911883603 NA

614 ARBITRATION 24-09-2026 9911883603 NA

614 25-09-2026 9717610124 21.09.2026

614 25-09-2026 9717610124 21.09.2026

614 26-09-2026 9811311360 23.09.2026

614 EXECUTION 28-09-2026 8860851165 NA

614 ARBITRATION 26-09-2026 MR. C.P. MALIK 921205704 NA

614 EXECUTION 28-09-2026 9891394456 NA

614 28-09-2026 9717610124 21.09.2026

614 29-09-2026 9717610124 21.09.2026

614 ARBITRATION 29-09-2026 9818447530 NA

614 ARBITRATION 29-09-2026 9910076176 NA

614 ARBITRATION 29-09-2026 9910076176 NA

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

OMP (I)
(COMM)/3316/2
026

SURYODAY SMALL 
FINANCE BANK VS 
HEMANTA KUMAR 
SAHOO

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3315/2
026

SURYODAY SMALL 
FINANCE BANK VS 
PRAKASH  JAYASWAL

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3314/2
026

SURYODAY SMALL 
FINANCE BANK VS JAI 
AMBE ROADLINES

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

OMP (I)
(COMM)/3313/2
026

SURYODAY SMALL 
FINANCE BANK VS 
MANJAY  SINGH

MR. RAVI 
SHANKAR

ASSOCIATESRSG
ARG1@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/650/20
26

CANARA BANK VS 
HIMANSHU

MR. RAGHAV 
SHARMA

USRADVISIORS@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/651/20
26

CANARA BANK VS 
RITIKA SHARMA

MR. RAGHAV 
SHARMA

USRADVISIORS@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/654/20
26

REDBIRD FLIGHT 
TRAINING ACADEMY 
VS NATIONAL 
INSURANCE CO

MR. NAVDEEP 
SINGH

NSINGH_1908@Y
AHOO.COM

EXECUTION 
(COMM)/328/20
26

VIMAL FACILITY 
SOLUTIONS PVT LTD 
VS CFM FACILITIES 
PVT LTD

MR. SANJAY 
YADAV

SANJAY.YADAV.L
AW11@GMAIL.CO
M

OMP (I)
(COMM)/3326/2
026

SHRI SHIV BHAGWAN 
CHAMRIA VS KAMAL 
KUMAR CHAMRIA

CPMALIK1@GMA
IL.COM

EXECUTION 
(COMM)/327/20
26

SHIVAM REALTERS 
PVT LTD VS INDIAN 
BANK

MR. MAYANK 
GAKKHAR

SHIVAMOFFICE
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/661/20
26

PUNJAB NATIONAL 
BANK VS MOHD WASIM

MR. RAGHAV 
SHARMA

USRADVISIORS@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/666/20
26

CANARA BANK VS 
JATIN JAI

MR. RAGHAV 
SHARMA

USRADVISIORS@
GMAIL.COM

OMP (I)
(COMM)/3347/2
026

MOEVING URBAN 
TECHNOLOGIES 
PRIVATE LIMITED VS 
ADITI LOGISTICS

MR. GULVANT 
SINGH

MARXLAW.GULV
ANT@GMAIL.CO
M

OMP (I)
(COMM)/3350/2
026

PIRAMAL FINANCE LTD 
VS MOHAMMAD 
NOSHAD

MR. SAMBHAV 
JAIN

SAMBHAV@SDJA
INLAW.COM

OMP (I)
(COMM)/3349/2
026

PIRAMAL FINANCE LTD 
VS ABIDA

MR. SAMBHAV 
JAIN

SAMBHAV@SDJA
INLAW.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

46 SOUTH-WEST

614 05-09-2026 9910580816 NA

47 SOUTH-WEST 509 299/2026 01-09-2026 9013493108

509 CS (COMM) 568/2026 01-09-2026 GAUTAM BHASIN9999306881

509 CS (COMM) 569/2026 01-09-2026 8750052500

509 3068/2026 01-09-2026 9013493108

509 3069/2026 01-09-2026 9013493108

509 3070/2026 01-09-2026 9013493108

509 3071/2026 01-09-2026 9013493108

509 3072/2026 01-09-2026 9013493108

509 3073/2026 01-09-2026 9013493108

509 3074/2026 01-09-2026 9013493108

509 CS (COMM) 577/2026 02-09-2026 N.K.VATSAL 9818333918

509 CS (COMM) 578/2026 02-09-2026 JITENDRA GARG 9810197621

509 3080/2026 02-09-2026 9013493108

509 CS (COMM) 585/2026 03-09-2026 MEENU SHARMA 9999684672

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

MISCELLANEO
US

MISC DJ 
ADJ/901/2026

SANTOSH KUMAR VS 
AZEEM SHAH ANSARI

MR. MANISH 
KUMAR

MANISHKUMAR
ADVV6@GMAIL.C
OM

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

EXECUTION 
(COMM.)

HDB FINANCIAL 
SERVICES LIMITED VS 
VRL CARGO PACKERS 
AND MOVERS

RAHUL 
BHARDWAJ

PUMA SE VS SHIVAM 
BINDAL

ELUDICATION.L
EGAL@OUTLOO
K.COM

PUNJAB NATIONAL 
BANK VS ARVIND 
KUMAR

AAKASH 
JANGHU

ADVOCATEJHAN
GU@GMAIL.COM

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS SHYAM 
BHAGWAN SATWANI 
7771

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS AVINASH 
RAO 6351

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS BHEEM 
SINGH 3931

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS POOJA 
DAHIYA 1886

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS SUNIL 
KUMAR BAIRWA 6337

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS ASHOK 
KUMAR GURJAR 2049

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS RAKESH 
KUMAR 6334

RAHUL 
BHARDWAJ

SADHANA DEVI VS 
RUPAK VISHWANATH 
CHOUDHARY

NRIPESH.VATSA
L@GMAIL.COM

UNION BANK OF INDIA 
VS MS SAKALDEV 
FOOD INDUSTRY

 
JITENDRAGARG
ADV@GMAIL.CO
M

OMP (I)
(COMM.)

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
MOHD ZAHAIB 9992

RAHUL 
BHARDWAJ

NEERAJ AGGARWAL VS 
HONEY MANGLA

MEENU.GOSWA
MI@GMAIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 CS (COMM) 593/2026 05-09-2026 9643008880

509 CS (COMM)/ 598/2026 07-09-2026

509 3127/2026 07-09-2026 9958683230

509 3128/2026 07-09-2026 9958683230

509 304/2026 08-09-2026 RAKESH DABAS 9716019686

509 CS (COMM) 603/2026 08-09-2026 9999887204

509 MISC DJ ADJ 823/2026 08-09-2026 VISHAL YADAV

509 3143/2026 08-09-2026 9958683230

509 305/2026 09-09-2026 9958683230

509 MISC DJ ADJ 839/2026 10-09-2026

509 CS (COMM) 608/2026 14-09-2026 ANKIT DAGAR 9811399499

509 CS (COMM) 614/2026 15-09-2026 9643008880

509 308/2026 16-09-2026 HARSH GOYAL 9953706868,

509 MISC DJ ADJ 858/2026 17-09-2026 9971796299

509 3177/2026 17-09-2026 9013493108

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

UPGRID SOLUTIONS 
PRIVATE LIMITED VS 
NAEEM KHAN SOLE 
PROPRIETOR OF MR 
CHARGING STATION

KRITIKA 
TUTEJA/  
RUPESH GUPTA

CONTACT@AAAL
EGAL.PRO

MS ANAMIKA SHARMA  
PROP OF MS SHRI 
DURGA 
INTERNATIONAL VS 
SANTOSH KUMAR JHA  
PROP OF MS 
CARGOLIFTERS 
ENTERPRISES

JAGRITI JAIN , 
PARTHESH 
BHARDWAJ

8527506427 
7042312792

LAWFIRM@UNS
OLVEDLEGAL.CO
M

OMP (I)
(COMM.)

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
JITIN MASAND 0592

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
V CHANDRABOSE 8080

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

EXECUTION 
(COMM.)

YOGESHWAR DAYAL 
SHARMA VS DHIRAJ 
SINGH MALIK

RAKESHDABAS@
YAHOO.COM

INDOIN BIOLIFE PVT 
LTD  ANR VS MASCO 
NUAG PVT LTD  ANR

PARAMEESH 
TAKKAR

TAKKARADVOCA
TES@GMAIL.CO
M

KUNAL HARISH RANA 
VS BMW INDIA 
FINANCIAL SERVICES 
PVT LTD

OMP (I)
(COMM.)

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
HEMANT ISHWAR 
SHARMA 7776

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

EXECUTION 
(COMM.)

KOTAK MAHINDRA 
PRIME LTD VS HASIM 
KHAN AND ANR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

ARVIND KUMAR VS 
STATE BANK OF INDIA

PRABHUNAH R. 
CHAUDHARY/ 
VISHAL SHARMA

8799732324 , 
9818593185

INDIAN BANK VS 
MAMTA SHARMA PROP 
OF YU FASHION

ADVANKITDAGA
R@HOTMAIL.CO
M

UPGRID SOLUTIONS 
PRIVATE LIMITED VS 
SEEMA SOLE 
PROPRIETOR OF 
SEEMA CHARGING 
POINT

KRITIKA 
TUTEJA/  
RUPESH GUPTA

CONTACT@AAAL
EGAL.PRO

EXECUTION 
(COMM.)

DINESH JAIN VS M/S 
P.B. RETAIL PVT LTD

GOYAL.HARSH34
5@GMAIL.COM

MS DELIUS 
PHARMACEUTICAL PVT 
LTD VS JPEE DRUGS 
PVT LTD

DHARMENDRA 
BHAN

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS ASHWANI 
TOMAR 9994

RAHUL 
BHARDWAJ



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 3178/2026 17-09-2026 9013493108

509 3179/2026 17-09-2026 9013493108

509 3180/2026 17-09-2026 9958683230

509 3181/2026 17-09-2026 9958683230

509 3182/2026 17-09-2026 9958683230

509 3183/2026 17-09-2026 9958683230

509 3184/2026 17-09-2026 9958683230

509 3187/2026 17-09-2026 9958683230

509 3189/2026 17-09-2026 9958683230

509 3192/2026 17-09-2026 9958683230

509 3193/2026 17-09-2026 9958683230

509 3194/2026 17-09-2026 9958683230

509 3195/2026 17-09-2026 9958683230

509 3196/2026 17-09-2026 9958683230

509 CS (COMM) 632/2026 18-09-2026 7839921926

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS 
PARVINDER MAVI 5828

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS DALJEET 
KAUR 2897

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS ANIL

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
RAJAT

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS SALEEM B

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
RAJAT

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS VIKAS 
MEENA

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS VIKAS 
MEENA

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
BIRESH PAL

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
DINESH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
VEERPAL SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
JHANIRAM

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS ATUL 
YADAV

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
JHANIRAM

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

JGJ ENGINEERING PVT 
LTD VS OM SHAKTI 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR MS ANJU 
RANI

HITESH SAINI/ 
ABHISHEK 
SHARMA

HOPEWELLLAW
CHAMBERS@GM
AIL.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 CS (COMM) 633/2026 18-09-2026 SABHYA JAIN

509 CS (COMM) 634/2026 18-09-2026 9717610124

509 3197/2026 18-09-2026 ANANJAY SINGH 7455023130

509 3198/2026 18-09-2026 ANANJAY SINGH 7455023130

509 3199/2026 18-09-2026 ANANJAY SINGH 7455023130

509 3200/2026 18-09-2026 ANANJAY SINGH 7455023130

509 3201/2026 18-09-2026 ANANJAY SINGH 7455023130

509 3222/2026 18-09-2026 9013493108

509 3223/2026 18-09-2026 9013493108

509 3224/2026 18-09-2026 9013493108

509 3225/2026 18-09-2026 9013493108

509 3226/2026 18-09-2026 9013493108

509 3227/2026 18-09-2026 9013493108

509 3228/2026 18-09-2026 9013493108

509 3229/2026 18-09-2026 9013493108

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

PUNJAB NATIONAL 
BANK VS RAM CHAND

9811577425/995
3292167

SABHYAJAIN08@
GMAIL.COM

PUNJAB NATIONAL 
BANK VS DAVINDER 
KAUR

VSR ADVOCATES 
& ADVISORS

VSRADVISORS@
GMAIL.COM

OMP (I)
(COMM.)

PIRAMAL FINANCE LTD 
VS SATNARYAN 
PARKASH

ASAPLEGALAND
ADVOCATES@G
MAI.COM

OMP (I)
(COMM.)

PIRAMAL FINANCE LTD 
VS MUKESH JAISWAL

ASAPLEGALAND
ADVOCATES@G
MAI.COM

OMP (I)
(COMM.)

PIRAMAL FINANCE LTD 
VS PAWAN KUMAR

ASAPLEGALAND
ADVOCATES@G
MAI.COM

OMP (I)
(COMM.)

PIRAMAL FINANCE LTD 
VS SATNAM SINGH

ASAPLEGALAND
ADVOCATES@G
MAI.COM

OMP (I)
(COMM.)

PIRAMAL FINANCE LTD 
VS AARTI RAJU

ASAPLEGALAND
ADVOCATES@G
MAI.COM

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS SUNEEL 
KUMAR SHARMA 5073

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS ROHAN 
TOURS AND TRAVELS 
5654

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS IMRAN 
KHAN 7433

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
NIFD INSTITUTE OF 
FASHION DESIGN 
LIMITED  4672

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS 
MOHAMMAD ASIF 8770

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS AJAY 
AHIRWAL 4246

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS JASPAL 
KUMAR 7503

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS VASEEM 
AKRAM 7202

RAHUL 
BHARDWAJ



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 3230/2026 18-09-2026 9013493108

509 3231/2026 18-09-2026 9013493108

509 311/2026 19-09-2026

509 CS (COMM) 636/2026 19-09-2026 DEEPA GUPTA 9312292558

509 312/2026 21-09-2026 8368031251

509 313/2026 21-09-2026 MEHVISH KHAN 9319212148

509 MISC DJ ADJ 870/2026 21-09-2026 RAHUL JAIN 9868224103

509 3243/2026 21-09-2026 9958683230

509 3244/2026 21-09-2026 9958683230

509 3245/2026 21-09-2026 9958683230

509 3246/2026 21-09-2026 9958683230

509 3247/2026 21-09-2026 9958683230

509 3248/2026 21-09-2026 9958683230

509 3256/2026 22-09-2026 9958683230

509 3257/2026 22-09-2026 9958683230

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS 
SHAHRUKH KHAN 3414

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS 
BIKRAMJIT SINGH 9353

RAHUL 
BHARDWAJ

EXECUTION 
(COMM.)

ASHOK KUMAR VS M/S 
PARAS FOOTWEAR

BANK OF BARODA VS 
MANOJ CHAUDHARY 
PROP OF MS SHRI 
GOKUL JI GHEE WALA

ADVOCATE.DEEP
A.GUPTA@GMAI
L.COM

EXECUTION 
(COMM.)

BANK OF BARODA VS 
BRACKISH AQUA 
THROUGH 
PROPRIETOR RAJ 
KUMAR

S.K. CHAUDHARY

EXECUTION 
(COMM.)

MONEYWISE 
FINANCIAL SERVICE 
PVT LTD VS SWIFT 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR SH 
SUPREET SINGH 
BAKSHI

KHANMEHVISH2
189@GMAIL.COM

PUNJAB NATIONAL 
BANK VS FATEH SINGH 
CHAUHAN

CHAMBERSOFRA
JULJAIN@GMAIL
.COM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS GYANI

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS DRAG 
VIJAY

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
DHARMENDR SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
KRISHNAPAL

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS JASVANT 
SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS SUMIT 
DANGI

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS SUKHBIR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
HARENDRA PRATAP 
SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 3258/2026 22-09-2026 9958683230

509 3259/2026 22-09-2026 9958683230

509 3260/2026 22-09-2026 9958683230

509 3261/2026 22-09-2026 9958683230

509 CS (COMM) 643/2026 23-09-2026 9717610124

509 CS (COMM) 644/2026 23-09-2026 NAVDEEP SINGH 9811311360

509 3266/2026 23-09-2026 9958683230

509 3267/2026 23-09-2026 9958683230

509 3268/2026 23-09-2026 9958683230

509 3269/2026 23-09-2026 9958683230

509 3270/2026 23-09-2026 9958683230

509 3275/2026 23-09-2026 9013493108

509 3276/2026 23-09-2026 9013493108

509 3277/2026 23-09-2026 9013493108

509 3295/2026 23-09-2026 9013493108

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS OMKAR 
SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
NARENDRA  SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
SVATANTRA YADAV

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS ARCHNA 
PRAMODSINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

PUNJAB NATIONAL 
BANK VS ARUN KUMAR

VSR ADVOCATES 
& ADVISORS

VSRADVISORS@
GMAIL.COM

REDBIRD FLIGHT 
TRAINING ACADEMY 
PVT LTD VS THE NEW 
INDIA ASSURANCE CO 
LTD

NSINGH_1908@Y
AHOO.COM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS PINKI 
DEVI

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS HARSH 
VARDHAN

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
DHARMENDR SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
KRISHNAPAL

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS SANJIV 
KUMAR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS TARUN 
TOUR AND TRAVELS 
0081

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS BHIMSEN 
T 0098

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS MONARK 
INDIA PRIVATE 
LIMITED 0238

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS NANDU 
DEVI JAT 6762

RAHUL 
BHARDWAJ



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 3296/2026 23-09-2026 9013493108

509 3297/2026 23-09-2026 9013493108

509 3298/2026 23-09-2026 9013493108

509 CS (COMM) 645/2026 24-09-2026 9717610124

509 CS (COMM) 646/2026 24-09-2026 9717610124

509 MISC DJ ADJ 886/2026 24-09-2026

509 3302/2026 24-09-2026 9958683230

509 3303/2026 24-09-2026 9958683230

509 CS (COMM) 652/2026 25-09-2026 8285922975

509 322/2026 26-09-2026 8826750777

509 3327/2026 28-09-2026 9958683230

509 3328/2026 28-09-2026 9958683230

509 3329/2026 28-09-2026 9958683230

509 3330/2026 28-09-2026 9958683230

509 3331/2026 28-09-2026 9958683230

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS JOG 
SINGH 8914

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS ARUN 
NARAYAN SINGH 6765

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS RACHNA R 
1901

RAHUL 
BHARDWAJ

PUNJAB NATIONAL 
BANK VS BHAGWAN 
SINGH GILL

VSR ADVOCATES 
& ADVISORS

VSRADVISORS@
GMAIL.COM

PUNJAB NATIONAL 
BANK VS SUKHJINDER 
SINGH

VSR ADVOCATES 
& ADVISORS

VSRADVISORS@
GMAIL.COM

CONCERTINA COILS 
PVT LTD VS HAMARA 
GHARR

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
HARENDRA PRATAP 
SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS OMKAR 
SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

MS SRV CREATIONS 
THROUGH ITS 
PARTNER SH VINOD 
KUMAR VS MS YES 
TRADEX PVT LTD

ROHIT KR. 
SHARMA

ADVSROHIT8285
@GMAIL.COM

EXECUTION 
(COMM.)

M/S SUNDARAM 
FINANCE LTD VS AMAR 
SINGH AND ORS

MANISHA 
BARUAH

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS PINKI 
DEVI

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS VIRENDER 
KUMAR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
DHARMENDRA SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
MAHENDRA SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
JOGENDRA SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 3332/2026 28-09-2026 9958683230

509 3333/2026 28-09-2026 9958683230

509 3334/2026 28-09-2026 9958683230

509 3335/2026 28-09-2026 9958683230

509 3336/2026 28-09-2026 9958683230

509 3337/2026 28-09-2026 9958683230

509 3338/2026 28-09-2026 9958683230

509 3339/2026 28-09-2026 9958683230

509 3341/2026 28-09-2026 9958683230

509 3346/2026 28-09-2026 9958683230

509 CS (COMM) 664/2026 29-09-2026 9717610124

509 CS (COMM) 667/2026 29-09-2026 9810171302

509 CS (COMM) 668/2026 29-09-2026 XXXXX VS YYY GAUTAM BHASIN9999306881

509 CS (COMM)/ 669/2026 29-09-2026 XXXXX VS YYYYY GAUTAM BHASIN9999306881

509 3348/2026 29-09-2026 SHAMBHAV JAIN 9910076176

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS MOHIT 
KUMAR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS MR OM 
PRAKASH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS PRAKASH 
NARAYAN

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS 
DHARMVEER SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS GYANI

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS PRAKASH 
NARAYAN

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS BUNTY B

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS AMIT 
DHIMAN

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS SATBIR J

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

CHOLAMANDALAM 
INVESTMENT AND 
FIANNCE COMPANY 
LIMITED VS AMIT 
DHIMAN

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

CANARA BANK VS 
NICKIE KAUR

RAGHAV 
SHARMA

RSR.ADVOCATES
2018@GMAIL.CO
M

SMART PACKAGING VS 
MOHD ARISH

VISHAL GARG, 
AJAY YADAV

AJAY815YADAV@
GMAIL.COM

ELUDICATION.L
EGAL@OUTLOO
K.COM

ELUDICATION.L
EGAL@OUTLOO
K.COM

OMP (I)
(COMM.)

PIRAMAL FINANCE LTD 
VS JAYSUKHBHAI 
SANGANI

SHAMBHAV@SD
JAINLAW.COM



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 3358/2026 29-09-2026 9958683230

509 3359/2026 29-09-2026 9958683230

509 3360/2026 29-09-2026 9958683230

509 3361/2026 29-09-2026 9958683230

509 3362/2026 29-09-2026 9958683230

509 3363/2026 29-09-2026 9013493108

509 3364/2026 29-09-2026 9013493108

509 3365/2026 29-09-2026 9013493108

509 3366/2026 29-09-2026 9958683230

509 3367/2026 29-09-2026 9958683230

509 3368/2026 29-09-2026 9958683230

509 3369/2026 29-09-2026 9013493108

509 3370/2026 29-09-2026 9013493108

509 3371/2026 29-09-2026 9013493108

509 3372/2026 29-09-2026 9013493108

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
RELIABLE INFRA TECH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
DUSHYANT TYAGI

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
PAWAN KUMAR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS PURNA 
CHANDRA BARIK

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS SK 
MOJAHID ISLAM

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS AMAN 
GOEL 3442

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS 
DHARMENDRA KUMAR 
MEENA 9908

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS RAHUL 
KUMAR 4134

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS SUSANT 
KUMAR SAMAL

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS 
BHAGIRATHA  BARIK

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

SURYODAY SMALL 
FINANCE BANK 
LIMITED VS ADITYA 
LOGISTICS

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS VIVEK 
SHARMA 9494

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS SHRI 
SHYAM TRAVELS 9722

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS NAVDEEP 
KAUR 4375

RAHUL 
BHARDWAJ

OMP (I)
(COMM.)

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED VS RAJESH 
KEWAL SINGH 7723

RAHUL 
BHARDWAJ



COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DATE OF 
REGISTRAT
ION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT OF 
COURT FEES

47 SOUTH-WEST

509 CS (COMM) 673/2026 30-09-2026 9953607910

509 3381/2026 30-09-2026 9958683230

509 3382/2026 30-09-2026 9958683230

509 3383/2026 30-09-2026 9958683230

509 3384/2026 30-09-2026 9958683230

509 3385/2026 30-09-2026 9958683230

509 3386/2026 30-09-2026 9958683230

509 3387/2026 30-09-2026 9958683230

509 3388/2026 30-09-2026 9958683230

509 3389/2026 30-09-2026 9958683230

509 3390/2026 30-09-2026 9958683230

TOTAL 1166

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

AAYUSH TRADERS VS 
KAPOOR FURNISHING

SHADWALI 
SINGH

LEGAL@RISERS.
CO.IN

OMP (I)
(COMM.)

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS AMIT 
DHIMAN

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS AMIT 
DHIMAN

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
RAHUL KHAN

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
PRIME LIMITED VS 
PADAM KUMAR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
PRIME LIMITED VS 
PADAM KUMAR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LIMITED VS 
MUKESH SHARMA

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS RAJU 
NAAGAR

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS ACHRAF 
ALI

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED VS BUNTY B

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM

OMP (I)
(COMM.)

KOTAK MAHINDRA 
BANK LTD VS AJIT 
SINGH

RAVI SHANKAR 
GARG & 
ADVOCATES

ASSOCIATESRSG
ARG8@GMAIL.C
OM


	Form-2

